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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831010002 A
(19) INDIA
(22) Date of filing of Application :19/09/2018 (43) Publication Date : 20/03/2020

(54) Title of the invention : TOXIN EPITORBASED DETECTIION OF SPECIESSPECIFIC SNAKE ENVENOMATION

(51) International classification :C12N15/0t|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)TEZPUR UNIVERSITY
(32) Priority Date :NA Address of ApplicantHOUSE NG (CENTRAL
(33) Name of priority country ‘NA UNIVERSITY) STREEFNAPAAM, CITY-TEZPUR,STATE-
(86) International Application No :NA ASSAM,INDIA,784028
Filing Date :NA (72)Name of Inventor :
(87) International Publication No NA 1)MUKHERJEE, ASHIS MUMAR
(61) Patent of Addition to Application Number ‘NA 2)DUTTA, SUMITA
Filing Date ‘NA
(62) Divisional to Application Number ‘NA
Filing Date ‘NA
(57) Abstract

The present invention provides epitope peptide sequences suitable for raidindiaattomprising selectively anyone or more of
unique toxins or most antigenic continuous and /or discrete epitopes for each unique toxin of venoms from four majdrsgiakg
viz. Cobra (Naja naja); from Russiliviper (Daboia russelii); sascaledviper (Echis carinatus); and krait (Bungarus caeruleus).
fast, reliable, and effective snake envenomation detection system for genus/specifis differentiation of snake enveomation
comprises antibodies raised against the said unique toxins aighllyrimmunogenic epitope peptide(s) of unique toxins. The
detection mechanism is based on lateral flow immunoassay or any other immunological method or biophysical method iavc
use of blood/tissue/body fluid isolated from envenomed patients.arhe system can also be applied for detection of specific s
venoms prevalent in other countries of the world.
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Dateof filing of Application :13/09/2018

(21) Application
N0.201831034495 A

(43) Publication Date :
20/03/2020

(54) Title of the invention : BIONANOENGINEERED ETHOSOMAL FORMULATION OF SILK SERICIN PROTEINS AND
USES THEREOF FOR TREATMENT OF SKIN CANCER

(51)

Internationa:A61K0009510000,A61K0033380000,A61L.0015460000,A61K0031120000,C07K00144|:

classificatiol

(31) Priority

Document :NA
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(32) Priority

Date -NA
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of priority  :NA
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(86)

Internationa

Application :NA

No ‘NA
Filing
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(87)

Internationa.

Publication

No
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to

Application mﬁ

Number )
Filing

Date

(62)

Divisional to

Application :NA

Number :NA
Filing

Date

NA

(71)Name of Applicant

1)Dr. Bismita Nayak
Address of

Applicant
:DEPARTMENT OF
LIFE SCIENCE,
MN341-
IMMUNOLOGY AND
MOLECULAR
MEDICINE LAB, NIT
ROURKELA,
ODISHA, INDIA
769008
(72)Name of Inventor :

1)Dr. Bismita Nayak

2)Dr. Debasis Nayak

(57) Abstact :

The present disclosure relates to a nanoformulations comprisingreiiweparticles and sericin protein as drug of interest
encapsulated within the chitosan formulations, and subsequent ethosomes as delivery vehicles for the treatment obsidn ca
cells. More patrticularly, the nanoformulations are-taxic, norimmunogenic, biodegradable, hemocompatible properties, exce
physiochemical properties, antimicrobial activity, highly cytocompatibility and effective drug release property with longer
bioavailability of the drug. In addition, the nanoformulations can lee s preparation and development of anticancer drug to ¢
used in case of decomposed tumors, antibacterial dressing/wound healing and suture materials/ointments/lotions fod ts&ic

delivery.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA

(22) Date of filing of Application :14/09/2018

(21) Application
N0.201831034678 A

(43) Publication Date :
20/03/2020

(54) Title of the invention : CAPACITOR TERMINAL ADAPTOR AND ARRANGEMENT COMPRISING THE CABITOR

TERMINAL ADAPTOR

(51)

Internationa:HO3M0001120000,A61M0005200000,H04L0029060000,H02J0007340000,H02B0001 |:

classificatiol

(31) Priority
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No

(32) Priority
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of priority  :NA

country
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Application :NA
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Filing

Date
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(61) Patent

of Addition

to

Application mﬁ
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(62)
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Application :NA

Number :NA
Filing
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NA

(71)Name of Applicant

1)TDK

ELECTRONICS AG
Address of

Applicant :Rosenheime
Str. 141e, 81671
Minchen, Germany
(72)Name of Inventor :

1)Pankaj SONAR

2)Sandeep
KHALKAR

3)Navneet KUMAR

4)Shital CHATUR

(57) Abstract :

The present invention concerns a aafma terminal adaptor (4), wherein the capacitor terminal adaptor (4) is configured to pro
electrical connection between a capacitor (5), a power supply (2) and a motor (8), wherein the capacitor terminal adaptor («
comprises a number of terminédf&, 4b, 4c, 4d, 4e) lower than seven. Moreover, the present invention concerns an arrangen

comprising the capacitor terminal adaptor (4).
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA

(22) Date of filing of Application :14/09/2018

(21) Application
N0.20183103471 A

(43) Publication Date :
20/03/2020

(54) Title of the invention : VACUUM ENGINE EMPLOYING SOLAR ENERGY

(51)
Internationa:B60T0013680000,G01L0021000000,F01B0029120B08B0037140000,C03C0008040!
classificatiot
(31) Priority
Document :NA
No
(32) Priority
Date NA
(33) Name
of priority  :NA
country
(86)
Internationa
Application :NA
No ‘NA
Filing
Date
(87)
Internationa,
Publication -
No
(61) Patent
of Addition
to
Application Hﬁ
Number )
Filing
Date
(62)
Divisional to
Application :NA
Number :NA
Filing
Date

NA

(71)Name of Applicant :

1)BAL KRISNHA
SINHA

Address of Applicant

:SAMARTHA HOUSE,
NEAR ATERAN
CHOWK BEHIND R.P.F
BARACK HEAD POST
OFFICE SAMASTIPUR
PIN- 848101 DISTRICT-
SAMASTIPUR, BIHAR
(72)Name of Inventor :

1)BAL KRISNHA
SINHA

(57) Abstract :

This invention relates to the vacuum engines. Furthermore, this invention also relates to the vacuum engines havimgnaofng
piston and cylinder to provide effect of steam engine and/ or vapour driven engines of such nature. Furthermore, tmsisgen
relates to tahe vacuum engines which has the advantages of reasonable structure and simple and directekalideand r
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA

(22) Date of filing of Application :17/09/2018

(21) Application
N0.201831034898 A

(43) Publication Date :
20/03/2020

(54) Title of the invention : AYSTEM FOR CONTINUOUS ONLINE HEALTH MONITORING OF HYDRAULIC VALVE

(51)
Internationa:B60T0017220000,F01L0009020000,F15B0013080000,F15B0019000000,E21B004%
classificatiot
(31) Priority
Document :NA
No
(32) Priority
Date NA
(33) Name
of priority  :NA
country
(86)
Internationa
Application :NA
No ‘NA
Filing
Date
(87)
Internationa,
Publication -
No
(61) Patent
of Addition
to
Application Hﬁ
Number )
Filing
Date
(62)
Divisional to
Application :NA
Number :NA
Filing
Date

NA

(71)Name of Applicant :
1)TATA STEEL
LIMITED
Address of Applicant
:Bistupur, Jamshedpur
JharkhaneB31001, India
(72)Name of Inventor :
1)MUKESH KUMAR
VISHWAKARMA
2)PRASANTA
KUMAR PANIGRAHY
3)RAJESH MISHRA
4)PROBAL GHOSH
5)T.
THIRUMURUGAN
6)G.R.P. SINGH

(57) Abstract :

A system (100) for continuous online health monitoring of hydraulic valve (5 &5.1). The system (100) includes a contimeus
adopter (3A) communicably coupled to the hydraulic valve (&) continuous online adopter (3A) being configured to retrieve
operational data associated with the hydraulic valve; and a display unit communicably coupled with the continuous deline ¢

(3A) for displaying the operational data associated with theaalid valve (5).
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831034931 A
(19) INDIA
(22) Date of filing of Application :17/09/2018 (43) Publication Date : 20/03/2020

(54) Title of the iwention : NOVEL VALIDATION METHOD FOR SURFACE STERILISATION OF STREPTOMYCES AND
APPLICATIONS THEREOF AS BIOCONTROL AGENT IN PREVENTING AND TREATING PLANT DISEASES OF
TOMATOMATO

. . :CO7H19/01|(71)Name of Applicant :

(51) International classification C12P17/18 | 1)BHIM PRATAP SINGH
(31) Priority Document No :NA Address of Applicant :DEPARTMENT OF
(32) Priority Date ‘NA BIOTECHNOLOGY,MIZORAM UNIVERSITY,AIZAWL -
(33) Name of priority country ‘NA 796004
(86) International Application No ‘NA 2)AJIT KUMAR PASSARI

Filing Date ‘NA 3)KALIDAS UPADHYAY
(87) International Publication No " NA (72)Name of Inventor :
(61) Patent of Addition to Application Number  :NA 1)BHIM PRATAP SINGH

Filing Date ‘NA 2)AJIT KUMAR PASSARI
(62) Divisional to Application Number ‘NA 3)KALIDAS UPADHYAY

Filing Date ‘NA
(57) Abstract :

The endophvtic actinobacteria Streptomyces thermocarboxydus strain BPSAC147 having plant growth promoting, biocorat
against i.e. Foxysporum; F. proliferatum; F. culmorum and enhances photosynthetic efficiency in tomato (Solarium lycopers
Endophytic Streptomyces thermocarboxydus strain BPSAC147 having potential to controlling Fusarium wilt disease in tam
Hence, it isbelieved that this strain can be used as biopesticides in agricultural crops which can serious affected by Fusariu
also useful for the development of commercial product.
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(12) PATENT APPLICATION PUBLCATION (21) Application N0.201831034932 A
(19) INDIA
(22) Date of filing of Application :17/09/2018 (43) Publication Date : 20/03/2020

(54) Title of the invention : NATURAL HOLOCELLULOSE DEGRADING BACTERIA FOR EFFECTIVE AND CHEAPER
BIOMASS DECONSTRICTION

(71)Name of Applicant :

(51) International classification :BO9C1/1(| 1)BHIM PRATAP SINGH
(31) Priority Document No :NA Address of Applicant :DEPARTMENT OF
(32) Priority Date ‘NA BIOTECHNOLOGY, MIZORAM UNIVERSITY, AIZAWL -
(33) Name of priority country ‘NA 796004
(86) International Application No ‘NA 2)VINCENT VINEETH LEO

Filing Date ‘NA 3)AJIT KUMAR PASSARI
(87) International Publication No NA 4)PURBAJYOTI DEKA
(61) Patent of Addition to Application Number ‘NA (72)Name of Inventor :

Filing Date ‘NA 1)BHIM PRATAP SINGH
(62) Divisional to Application Number ‘NA 2)VINCENT VINEETH LEO

Filing Date ‘NA 3)AJIT KUMAR PASSARI

4)PURBAJYOTI DEKA

(57) Abstract :

The fact that teatology for initial conversion of raw biomass to usable sugar is still facing challenges with respect to cost of
biorefinary optimizations etc. the usage of natural biocatalyst systems has gained prominence (Leo et al., 2016). Even thot
numerousmicrobes have been isolated from various sources that has shown hydrolytic enzyme productions, their activity m
reciprocate in biomass conversion. It is in this context the Serratia rubidaea strain DBT4 which was isolated fromaine gut of
indigenotws swine of Mizoram Zovawk that feeds on cellulose rich diet (chayote, Sechiumedule) has its significance. Given t
microbes reside in harsher conditions and that they are used to fibre rich food source digestions, they could be pspsEfitan
utilizing holocelluolosic part of perennial grasses. Additionally, its the first time Serratia rubidaea has been repavted to
holocellulose degrading enzymes. This invention can be subjected for the bioconversion of complex sugars present imsalct
grass varieties seen around the world into simpler sugars, which could make these biomasses a substantial secondajaekr:
source.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :17/09/2018

(21) Application N0.20183131933 A

(43) Publication Date : 20/03/2020

(54) Title of the invention : LACCASE FROM PLEUROTUS PULMONARIUS WITH SYNTHETIC DYE DECOLORIZATION

POTENTIAL

(51) International classification :A61K8/2z
(31) Priority Document No :NA
(32) Priority Date :NA

(71)Name of Applicant :
1)BHIM PRATAP SINGH
Address of Applicant :DEPARTMENT OF
BIOTECHNOLOGY,MIZORAM UNIVERSTY, AIZAWL -

(33) Name of priority country ‘NA 796004
(86) International Application No ‘NA 2)LALLAWMSANGA

Filing Date ‘NA 3)VINCENT VINEETH LEO
(87) International Publication No *NA 4)AJIT KUMAR PASSARI
(61) Patent of Addition to Application Number ‘NA (72)Name of Inventor :

Filing Date ‘NA 1)BHIM PRATAP SINGH
(62) Divisional to Application Number ‘NA 2)LALLAWMSANGA

Filing Date ‘NA 3)VINCENT VINEETH LEO

AHAJIT KUMAR PASSARI

(57) Abstract :

The present invention relates to the enhance production of Laccaseiftbetdible mushroom Pleurotus pulmonarius deposited
Indian Type Culture Collection (ITG8215) and their application in decolorization of synthetic dyes, including dyes from azo

triphenylmethane groups.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831034934 A
(19) INDIA
(22) Date of filing of Application :17/09/2018 (43) Publication Date : 20/03/2020

(54) Title of the invention : ENDOPHYTIC STREPTOMYCES HAVING ANTIMICROBIAL EFFECT ANDS APPLICATIONS
THEREOF

(51) International classification :AO01NG63/0zZ|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)BHIM PRATAP SINGH
(32) Priority Date :NA Address of Applicant :DEPARTMENT B
(33) Name of priority country ‘NA BIOTECHNOLOGY,MIZORAM UNIVERSITY,AIZAWL -
(86) International Application No ‘NA 796004
Filing Date ‘NA 2)AJIT KUMAR PASSARI
(87) International Bblication No NA 3)VINCENT VINEETH LEO
(61) Patent of Addition to Application Number ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)BHIM PRATAP SINGH
(62) Divisional to Application Number ‘NA 2)AJIT KUMAR PASSARI
Filing Date :NA 3)VINCENT VINEETH LEO
(57) Abstract :

Based upon the above description the @hgtic Streptomyces olivaceus strain BPSAC77, Streptomyces sp. strain BPSAC10:
Streptomyces sp. strain BPSAC121 and Streptomyces thermocarboxydus strain BPSAC147 exhibiting antimicrobial activit
human bacterial pathogen, plant fungal pathogeryaadt pathogen is maintained in the present invention. In order to verify th
antimicrobial activity, the potential strain were detected few bioactive compounds. Interestingly, the chebulagic auidica phe
compound which can inhibit against Staphylamscaureus and Candida albicans was found in Streptomyces olivaceus strain
BPSAC77 and Streptomyces sp. strain BPSAC121. Further, Kaempferol, Ferulic acid and Paclitaxel (Taxol) an anticancer
that can be used to cure various types of cancer vidhigported from the selected antimicrobial isolate. It is believed that this ¢
could be used as antimicrobial agent and has a high potential of development into a commercial product.
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(12) PATENT APPLICATON PUBLICATION
(19) INDIA
(22) Date of filing of Application :17/09/2018

(21) Application N0.201831034935 A

(43) Publication Date : 20/03/2020

(54) Title of the invention : NOVEL EXTRACT PREPARATION METHOD OF ENDOPHYTIC STREPTOMYCES WITH

ANTIOXIDANT POTENTIAL AND USES THEREOF

(51) International classification :AO01NG63/0zZ|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)BHIM PRATAP SINGH
(32) Priority Date :NA Address of Applicant :DEPARTMENDF
(33) Name of priority country ‘NA BIOTECHNOLOGY,MIZORAM UNIVERSITY,AIZAWL -
(86) International Application No ‘NA 796004
Filing Date ‘NA 2)AJIT KUMAR PASSARI
(87) InternationaPublication No NA 3)VINCENT VINEETH LEO
(61) Patent of Addition to Application Number ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)BHIM PRATAP SINGH
(62) Divisional to Application Number ‘NA 2)AJIT KUMAR PASSARI
Filing Date :NA 3)VINCENT VINEETH LEO
(57) Abstract :

The present invention relates to a meg for the preparation of organic extract of endophytic Streptomyces for the screening «
antioxidant, mosquitocidal, cytotoxicity activity and the use thereof.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831034936 A
(19) INDIA
(22) Date of filing of Application :17/09/2018 (43) Publication Date : 20/03/2020

(54) Title of the invention : DEVELOPMENT OF CHEAP METHOD FOR MUSHROOM SPAWN PRODUCTION WITH LES
ENERGY CONSUMPTION

(51) Interrational classification :A01G18/0(|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)BHIM PRATAP SINGH
(32) Priority Date :NA Address of Applicant :DEPARTMENT OF
(33) Name of priority country ‘NA BIOTECHNOLOGY,MIZORAM UNIVERSITY,AIZAWL -
(86) International Application No ‘NA 796004
Filing Date ‘NA 2)LALLAWMSANGA
(87) International Publication No NA 3)AJIT KUMAR PASSARI
(61) Patent of Addibn to Application Number ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)BHIM PRATAP SINGH
(62) Divisional to Application Number ‘NA 2)LALLAWMSANGA
Filing Date :NA 3)AJIT KUMAR PASSARI
(57) Abstract :

The present invention relates to the development of low cost method to prepare mushroom sgattinatiah of Schizophyllum
commune. More patrticularly, the current invention relates to the use unpolished rice grains without boiling to produce spaw
(Mushroom seed) for the efficient cultivation of S. commune.
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(21) Application

(12) PATENT APPLICATION PUBLICATION N0.201831035015 A

(19) INDIA

(43) Publication Date :

(22) Date of filing of Application :17/09/2018 20/03/2020

(54) Title of the invention : METHOD FOR APPLICATION OF SEQUENTIMRATCH-TYPE REACTOR (SBTR) IN
ADSORPTIVE REMOVAL OF POLLUTANT FROM DRINKING WATER

(51) (71)Name of Applicant :

Internationa:C02F0001280000,B01J0020300000,B01J0020280000,B801J0020060000,C02F000| 1)INDIAN INSTITUTE

classificatiol OF TECHNOLOGY

(31) Priority KHARAGPUR

Document :NA Address of Applicant

No :Indian Institute of

(32) Priority_NA Technology, Kharagpur,

Date ' Dist Midnapore, West

(33) Name Bengal, 721302, India

of priority  :NA (72)Name of Inventor :

country 1)GHOSAL, Partha

(86) Sarathi

Internationa 2)GUPTA, Ashok,

Application :NA Kumar

No ‘NA
Filing

Date

(87)

Internationa,

Publication *

No

(61) Patent

of Addition

to

Application mﬁ

Number °
Filing

Date

(62)

Divisional to

Application :NA

Number  :NA
Filing

Date

NA

(57) Abstract :

The present invention discloses a method for application of sequentialtyya¢cteactor (SBTR) in adsorptive removal of pollutar
from drinking water. According to the method a plurality of reactor tankplaced in a parallel sequence such that once a react
tank is filled, the successive reactor tank starts filling. Thereafter, a suitable adsorbent is added to the firshkeaatbthia first
reactor tank is then agitated at a desired rate whileuteessive second reactor tank starts filling. Thereafter, a suitable adsort
added to the second reactor tank and the second reactor tank is agitated at a desired rate while settling occuneactbetfrst
and while the successive third reactank starts filling. Further, this continuous cyclic operation is maintained for all plurality o
reactor tanks plced in the sequence.

No. of Pages : ZNo. of Claims : °

The Patent Office Jooal No. 12/2020 Dated 20/03/2020 15432



(12) PATENT APPLICATION PUBLICATION (21) Application N0.20183103510%
(19) INDIA
(22) Date of filing of Application :18/09/2018 (43) Publication Date : 20/03/2020

(54) Title of the invention : THERAPEUTIC APPLICATIONS OF THE BIOACTIVES FROM METHANOL EXTRACTS OF
MALLOTUS ROXBURGHIANUS FOR ANTIHYPOGLYCAEMIC PROPERTY

(51) International classification :A61K36/0(|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)AMIT KUMAR TRIVEDI
(32) Priority Date :NA Address of Applicant :DEPARTMENT OF ZOOLOGY,
(33) Name of priority country ‘NA MIZORAM UNIVERSITY, AIZAWL 796004, INDIA
(86) International Application No ‘NA 2)VIKAS KUMAR ROY
Filing Date ‘NA 3)GURUSWAMI GURUSUBRAMANIAN
(87) International Publication No *NA (72)Name of Inventor :
(61) Patent of Addition to Application Number ‘NA 1)AMIT KUMAR TRIVEDI
Filing Date ‘NA 2)VIKAS KUMAR ROY
(62) Divisional to Application Number ‘NA 3)GURUSWAMI GURUSUBRAMANIAN
Filing Date :NA
(57) Abstract :

In the experiment, it was shown that the claimed herkegdgration, when administered to an experimental group, was hypoglyc
agent in alloxan diabetes. As follows from the data presented in figures and tables, the results of the present stofiynec¢had
MR leaves have antihyperglycaemic and antiaridpotential and could modulate antioxidant responses in pancreas of diabeti
Results also indicate that MR leaves do have a significant role in reducing the risk of oxidative stress in the pananeslirabel

pancreatic damage that would résnlalloxan induced diabetes. The reversal of altered blood glucose levels, antioxidant enz
status and lipid peroxidative damage in pancreatic tissue by MRME suggests its antioxidantpeiaidiktive property and henc
reveals its potential to @y a crucial role in defense against free radicals. The response on treatment with the MRME was co
to standard drug, glibenclamide. Our results confirm that M. roxburghianus could be responsible for the restorationlicf meta
activities and prowing protection against alloxanduced diabetic rats. The mechanism could be related to scavenging activit
MRME along with the participation of visfatin and PCNA. However, possible contribution of other mechanisms cannot beea
at this poi. MR plant appears to be an excellent source for nutraceuticals and worth investigating further in terms of its me
of preventing the pancreas damage.
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(12) PATENT APPLICATION PUBLICATION (21) ApplicationN0.201831035103 A
(19) INDIA
(22) Date of filing of Application :18/09/2018 (43) Publication Date : 20/03/2020

(54) Title of the invention : THERAPEUTIC EFFICACY OF THE PHYTOCOMPUNDS FROM METHANOL EXTRACTS OF
MALLOTUS ROXBURGHIANUS FOR TESTICULAR DABETIC COMPLICATIONS

(51) International classification :A61K36/0(|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)VIKAS KUMAR ROY
(32) Priority Date :NA Address of Applicant :DEPARTMENT OF
(33) Name of priority country ‘NA ZOOLOGY,MIZORAM UNIVERSITY,AIZAWL -796004
(86) International Application No ‘NA 2)AMIT KUMAR TRIVEDI
Filing Date ‘NA 3)GURUSWAMI GURUSUBRAMANIAN
(87) International Publation No *NA (72)Name of Inventor :
(61) Patent of Addition to Application Number  :NA 1)VIKAS KUMAR ROY
Filing Date ‘NA 2)AMIT KUMAR TRIVEDI
(62) Divisional to Application Number ‘NA 3)GURUSWAMI GURUSUBRAMANIAN
Filing Date :NA
(57) Abstract :

The acute toxicity study of MRME against maWVistar albino rats showed no signs of mortality and organ toxicity up to 3000 r
and found to be netoxic and safe. The identification of bioactive compounds in MRME was done By &@&nalysis which shows
the presence of 25 compounds showing antemii@ctivity. Among the identified major compounds, Bergenin and betulinic aci
have the role in antioxidant, antidiabetic and hepatoprotective effects. MRME posseskgpeargticaemic and antioxidant activil
may be due the presence of phenolicrffdain) and terpenoid (Betulinic acid) compounds. Further confirmation is necessary t
the pharmacological activity of bergenin and betulinic acid. Oral supplementation of MRME (100 and 400 mg/kg) has thlktq:
mitigate the testicular injurieamgainst DM induced oxidative stress in testis by virtue of their antihyperglycaemic and antioxide
activity, which in turn reflected the improvement in FPG levels, body and testicular weights, inhibited histopatholeggtialresl}
significant declinen testis MDA levels, and an enhancement in antioxidant enzyme levels (CAT, SOD, GSH and GST) and
proliferation activity (no. of PCNA positive cells) in MRME treated diabetic rats as compared to alloxan induced diab&tiesat
findings were further vadated through PCO and cluster analysis. MRME treatment to diabetic rats improves diabetes induce
oxidative damage in testis as well as provides protection to testis. Phenols (Bergenin) and terpenes (Betulinic acidhaiere tr
compounds of MRME that shv antioxidant and antidiabetic activities and indeed validated its traditional use in the managen
diabetes related testicular impairment.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.2018310304 A
(19) INDIA
(22) Date of filing of Application :18/09/2018 (43) Publication Date : 20/03/2020

(54) Title of the invention : ANTIOXIDANT POTENTIAL, ANTINFLAMMATORY ACTIVITY AND GASTROPROTECTIVE
MECHANISMS OF MALLOTUS ROXBURGHIANUS (MUELL.) AGANST ETHANOL-INDUCED GASTRIC ULCER IN
WISTAR ALBINO RATS

(51) International classification :A61K36/2¢|(71)Name of Applicant :
(31) Priority Document No :NA 1)GURUSWAMI GURUSUBRAMANIAN
(32) Priority Date :NA Address of Applicant :DEPARTMENT OF
(33) Name of priority country ‘NA ZOOLOGY,MIZORAM UNIVERSITY,AIZAWL -796004
(86) International Application No ‘NA 2)VIKAS KUMAR ROY
Filing Date ‘NA 3)AMIT KUMAR TRIVEDI
(87) International Publication No *NA (72)Name of Inventor :
(61) Patent of Addition to Application Number ‘NA 1) GURUSWAMI GURUSUBRAMANIAN
Filing Date ‘NA 2)VIKAS KUMAR ROY
(62) Divisional to Application Number ‘NA 3)AMIT KUMAR TRIVEDI
Filing Date ‘NA
(57) Abstract :

Mallotusroxburghianus (MR) is being employed as a therapeutic agent for many diseases in Southeast Asia and possesse
and antiinflammatory properties. MRME leaves are the rich source of phenolic, terpene flavonoid and alkaloid compounds .
exhibitingstrong antioxidant and free radical scavenging activities, high reducing power capacity, maxirdipidg#roxidation
and excessive aninflammatory properties. Phytochemical constituents and their radical scavenging amitipmanatory activities
are the key sources to the antioxidant and-enfithmmatory potential of MR leaves to develop the drugs of antioxidant,
gastroprotective and artiflammatory properties. These scientific validation confirm the ethnotherapeutic applications of MR
signifying that the metabolites present in MRME can act as a foytplex facilitate to reduce the effects of the offensive agent
(lipid peroxidation and ROS) and to fortify the defensive factors (proinflammatory agents) for the management of gastric ulc
Isolation of more individual compounds from the MR ought to be carried out and be tested for the efficacy in the treatmeint ¢
ulcer complications. MR leaves, especially methanolic extract fraction, possess high phenolic, terpene, flavonoid patkalsid ¢
and strong antioxidant and aintfammatory activities, and could be used as a viable source of natural antioxidants and used
source of gastroprotective therapeutic agent in animals.
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(57) Abstract :

The present invention relates to a method for assessing the radiant coils of pyrolysis fumaéges the steps of: selection of the
outer surface of the tube at different altitude depending on the location of the tube damage or deformation observgsh pfepa
successive silicon carbide abrasive papers of different grits by using of highgspeker, further polishing of the surface by using
portable polishing machine with the diamond paste of different dimension and a suitable lubricant, the finished sw@faaéas th
subjected to electrolytic etching with oxalic acid for revealingnirostructure and a replication was carried out by using the
cellulose acetate tapes and high purity illustrates (AR) grade acetone, bonding of the replicas to glass slide anattgoédiifosp
improving the reflectivity, resolution and attaining thandatory electron beam conductivity for Scanning Electron Microscopy

(SEM) analysis.
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(57) Abstract :

Present disclosure relates to a system for operating a center stand of a vehicle. The system comprises at least orze{uatom
pivotally connectable between the center stand and aleddody. The at least one pneumatic actuator is configured to displace
center stand between a rest position and a parked position. Further, a pneumatic circuit is fluidly connected to theeat least

pneumatic actuator, to supply a pneumatic fluithat least one pneumatic actuator. An actuating element is provisioned in tl
system and is operatively coupled to the pneumatic circuit. The actuating element is manually operable to regulat®biheratic
pneumatic circuit to supply the pneumatidd to the at least one pneumatic actuator such that, the at least one pneumatic act
displaces the center stand between the rest position and the parked position. The system reduces operator interveraing foe

center stand.
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SINGHA

(57) Abstract :

Described helia are compounds of Formula (I). The compounds of Formula (l) are capable of forming-tnealtgvle hydrogel by
selfassembly of their dimers, in a solvent, in a hierarchical fashion leading to fibrous network, where the solvent molecules

immobilized
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(62)
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Application :NA
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Filing
Date
(57) Abstract :

Development of Fire Resistant Calcium Sulphonate Complex Grease Fire resistant lubricating formulation preferably greas
formulation is provided which are firesistant and /or capable of self extinguishing fire when contacted with surfaces having
high temperatures and /or exposed to naked flame. @eealse formulationdisplays outstanding physical and performance prop:
required for high temperaturkigh and shock load and oxidizing environments along with fire resistant properties to find preft
end use and applicatiom steel and other metal processing industries where such fire resistant greases are more preferable

to non fire resi@nt greases.
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(43) Publication Date :
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(54) Title of the inventin : PRD OPENING MECHANISM
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Application :NA :
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Internationa
Publication - NA
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(61) Patent
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to
Application Hﬁ
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Filing
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Divisional to
Application :NA
Number ‘NA
Filing
Date
(57) Abstract :

Bi-Modular Charge System (BMCS) modules are produced by the @ref@ctory Nalanda. The said cylindrical modules havir
dimension of 167X155 mm are filled with propellant granules. The propellant granules are retained inside the Comburididpe
Case (CCC) with the help of a PRD (Propellant retaining disc) PR@ disc sets into a circumferential groove carved inside of
CCC. The said PRD disc needs to be extracted if a need for altering the mass of charge arises after assembly. Singtheeris
manually after it has settled in requires a lot édrefand time, hence, an extracting mechanism was developed to achieve this.
The device developed by Ordnance Factory Nalanda has considerably reduced the time and effort needed to do the job.
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(57) Abstract :

A kinetic energy recovery braking system for a bicycle, the system comprising: a clutch gssennfiled on at least one shaft of
bicycle and linked to a brake lever. The clutch assembly is adapted to receive kinetic energy from the at least one attatitign
of the brake lever. At least one energy storage means is supported by a bwdgffthe bicycle, and the at least one energy stor
means is coupled to the clutch assembly and is configured to store the kinetic energy transferred by the clutch assegnbfyth€
kinetic energy by the at least one energy storage means frahléast one shaft decelerates the bicycle and release of stored

from the at least one energy storage means to the at least onechigftates the bicycle.
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(57) Abstract :

A thermal insulator to be secured onto a vehicle exhaust or any other heat source is disclosed. The insulatmtchable,
flexible, nonflammable and resistant to harsh temperature conditions, environment, physical wear, mud splashes and wate
thermal insulator comprising of a plurality of layers {L8) ranging from two to eight, depending on the-esd demands.
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(57) Abstract :

The invention relates torator for a rotary press for pressing a product into a pellets comprising a die plate with die holes tha
rotationally driven by means of a rotary drive, an upper punch seat that rotates in sync with the die plate to axiaipguide

punches, as wells a lower punch seat that rotates in sync with the die plate to axially guide lower punches, wherein a fixed,
discharge channel is provided that, during the operation of the rotor, collects product residue from the die platenamickédofrer
punch seat, the discharge channel has a removal region from which the product is removed, and a catch element is ptovidi
rotates in sync with the die plate, is guided in the discharge channel, and conveys the product located in the disoeaigéheha

removal region.
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(57) Abstrat :

An article of fire rated glass and method of producing the same prepared by selecting a sheet of clear float annebéd degisis$!
millimeters in thickness and providing the edge of the sheet substantially free of imperfections. The glasthenespecially
tempered at a temperature of at least 575 degrees Celsius for a period of at least 750 seconds, followed by fluid quenching
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(57) Abstract :

To establish a first protected communication channel between a device D and a first server S, a symmetric key Ks iglaerive
device D, based on a device identifyikey KD and public key information dependent on a first server public key Spublic of th:
server S. The symmetric key Ks is derived in a corresponding way at a second server T. The symmetric key Ks is tramsrthit
second server T to the firserver S on a second protected communication channel. Communication on the first protected
communication channel between the device D and the first server S is protected using a communication key Kc which isafe
the symmetric key Ks. This canabie a device D lacking support for asymmetric key cryptography to securely enter into
communication with the first server S.
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(57) Abstract :

An elevator car for transporting people and goods and having a floor panel, at least three side panels, and a rodhpanel tog
forming a door opening. The fho panel, at least one side panel, and the roof panel are unitarily formed of a thermoplastic sy
resin. A forcespreading element substantially more rigid than the panels is fixed in or on an inner face of one of the side pa
roof panel. Amount outside the car and adapted to be connected to a hoist system for the car is fixed by fastereasito t
spreading element.
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(54) Title of the invention : RESOURCE SCHEDULING METHOD NETWORK DEVICE AND COMMUNICATION DEVICE

(51) International classification :HO4W 72/04 (71)Name of Applicant :
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(61) Patet of Addition to Application ‘NA 3)ABDOLI, Javad
Number :NA 4)TANG, Zhenfei
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(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

Disclosed in the embodiments of the present application are a resource scheduling methadkadevice and a communication
device relating to the field of communications for improving the flexibility of resource scheduling. The method compesssria
device sending first resource scheduling information and second resource schedutingtiofoto a communication device on a f
frequency domain resource the first resource scheduling information comprising first resource allocation informatioretseufice
allocation information being used to indicate a first resource withinmteffequency domain resource the second resource
scheduling information comprising identification information of a second frequency domain resource and second resotioce :
information the second resource allocation information being used totmdiczcond resource within the second frequency dor
resource the second resource scheduling information being used to instruct the switching from the first frequency domaitor
the second frequency domain resource both the first frequencyrogsaiurce and the second frequency domain resource belg
to resources with carriers. The embodiments of the present application can be applicable to asmmmuedescheduling scenario
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(54) Title of the invention : CHANNEL MEASUREMENT METHOD AND APPARATUS
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(51) International clasétation 72/04 1)HUAWEI TECHNOLOGIES CO., LTD.
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(61) Patent of Addition to Application ‘NA 4)BI, Xiaoyan
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(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

Provided in the embodiments of the present inverdi@ a channel measurement method and apparatus the method comprisir
frequency band to be measured comprising at least one reportibgusdtand greater than or equal to O-ngporting sukbands
acquiring channel state information for each répgrsubband the channel status information of each reportingtsard being
obtained on the basis of channel estimation; the at least one reportibgralibomprises consecutive reporting-babds on the
frequency domain; or the at least one reporsimgband comprises neconsecutive reporting sthends on the frequency domain;
and sending a measurement report of the frequency band to be measured to a sending terminal the measurement report ¢
channel state information of one or a pluralifyeporting sukbands amongst the at least one reportingbsurtas. The present
invention reduces the feedback overheads caused by channel measurement and achieves channel state information consi
between a receiving terminal device and a sendingriafrdevice avoiding adverse effects on transmission outcomes.
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101 |DELHI 3638/DEL/2015 00:00:00 KNK House, B483, Meera Bagh, knk@kankrishme.com
Paschim Vihar, New Delk110063,
India.
09/03/2020 LAKSHMI KUMARAN & . o
102 |DELHI 201717004488 00:00:00 SRIDHARAN B6/10 Safdarjng  |iprdel@lakshimisri.com
R Enclave New DelhiL10029 INDIA
K & S PARTNERS Intellectual
09/03/2020 |Property Attorneys 109 Sector 44|.
103 |DELHI 201617022268 00:00:00 Gurgaon 122003 National Capita ipo@knspartners.com
Region India
09/03/2020 LEXORBIS 709/710, Tolstoy _ .
104 |DELHI 201817006029 00:00:00 House 1517, Tolstoy Marg, New |mail@lexorbis.com
R Delhi 110 001
09/03/2020 PATENTWIRE A 199, Ground ' _
105 |DELHI 1209/DELNP/ZOIEOO_OO_00 Floor, Defence Colony, New Delhdesk@patentwire.co.in
R 110024, India
09/03/2020 [Remfry House Millenium Plaza S
106 |DELHI 9816/DELNP/201!00:00:00 27 Gurgaon, 122009, India remfry-sagar@remfry.com
Kshitij Malhotra B703, Crown . N
107 |DELHI 201817039567 88{ 88{ 3820 Apartments, Plot 18B, Sector 7, E?‘é‘&?}gﬁtﬂ(ﬁ@gma"'Com*g'p'”d'
T Dwarka, New Delhi 110075, tha '
09/03/2020 LEXORBIS 709/710 Tolstoy Houg .
108 |DELHI 201717046136 00:00:00 15 17 Tolstoy Marg New Delhi 11jmail@Ilexorbis.com
e 001 India
LEXORBIS 709/710, Tdltoy : . _
109 |DELHI 201917002845 88{ 88{ 3820 House 1517, Tolstoy Marg, New gar;‘”'@'exorb's'com'ma"@'exorb's
T Delhi 110 001 India
REMFRY & SAGAR
09/03/2020 ATTORNEYSAT-LAW REMFRY
110 |DELHI 201617037111 00:00:00 HOUSE MILLENNIUM PLAZA |remfry-sagar@remfryom
e SECTOR 27, GURGAON 122 00
INDIA.
REMFRY And SAGAR Attorneys
at Law Remfry House Millennium
09/03/2020 Pla_za Sector 27 Gurgaon 122 00
111 (DELHI 201817015065 00:00:00 India. Telephone No. 91 124 280 [remfrysagar@remfry.com
e 6100 Telefax No. 91 124 280 610
E mail: remfry sagar@remfry.coni
patents@remfry.com
REMFRY & SAGAR Attorneysat-
09/03/2020 |Law Remfry House Millennium
112 [DELHI 201817023015 00:00:00 Plaza Sector 27, Gurgaon 122 OOremfry—sagar@remfry.com
India.
KAN AND KRISHME Attorneys a
09/03/2020 |Law, B-483, KNK House, Meera .
113 |DELHI 201814008581 00:00:00 Bagh, Paschim Vihar, New Dethi knk@kankrishme.com
110063, India
B 483 KNK House Meera Bagh
114 |DELHI 1398/DELNP/201588{ gg{ 8820 FNan:'m Vihar New Delhi 110063, .\ & ankrishme.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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REMFRY & SAGAR
ATTORNEYSAT-LAW REMFRY

115 |DELHI 201617020273 88/83/(2)820 HOUSE MILLENNIUM PLAZA [remfry-sagar@remfry.com
R SECTOR 27, GURGAON 122 00
INDIA.
Khurana & Khurana Advocates a
IP Attorneys E 13 UPSIDC Site I\
116 [DELHI 201717028341 88{ gg{ (2)820 Behind Grand Venice Kasna Roa gﬁg f::;gﬂﬁiﬂg'r‘::;acnoarﬁcom’doc
R Greater Noida 201310 UP Nation '
Capital Region India.
Anand And Anand ADVOCATES . .
117 [DELHI 201717035967 88{83%820 B 41 Nizamuddin East New Delhi gg‘g'nci‘?:aiga”da”da”a”d'Com"”Ch'r
R 110013 India '
09/03/2020 REMFRY And SAGAR Attornc_ays
118 |DELHI 201817014739 00:00:00 at Law Remfry House Millennium|remfrysagar@remfry.com
R Plaza Sector 27 Gurgaon 122 00
09/03/2020 |501/7 Lane W 21A Western Avenl .
119 |DELHI 201617041327 00:00:00 Sainik Farms email@obhans.com
09/03/2020 A_nand & Anand Advocates .B 41 '
120 (DELHI 201817006988 . Nizamuddin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
09/03/2020 [Singh & Associatesl-30, Malviya L . .
121 |DELHI 201717016145 00:00:00 Nagar New Delhil10017, India newdelhi@singhassociates.in
09/03/2020 LAKSHMI KUMARAN & _ _ .
122 [DELHI 201717016643 00:00:00 SRIDHARAN B6/10, Safdarjung [iprdel@lakshmisri.com
T Enclave New Delhi 110029, India
GROSER & GROSER Patent anq
Trade Mark Attorneys of D 1/5 DL
09/03/2020 Qutab Enclave Phase | Gurgaon .
123 [DELHI 201717040615 00:00:00 INDIA. Telephone No. 0124 kevin@groserandgroser.com
T 4660500 Fax No. 0124 4222364
4222365 Mobile No. 9811282273
mail. kevin@groserandgroser.cor|
SAJAL PRAKASH HINDUSTAN
AERONAUTICS LIMITED,
09/03/2020 |TRANSPORT AIRCROFT DESIGNSTRU.KNP@HAL
124 DELHI 201811007715 00:00:00 DIVISION, CHAKERI, POST INDIA.COM
OFFICEHARJINDER NAGAR,
KANPUR, UR208007 India
10/03/2020 LEX ORBISCONSULTING PVT. _ _
125 ([DELHI 201617024360 00:00:00 LTD. 709/710 Tolstoy House 15 Imanisha@Iexorbis.com
o Tolstoy Marg New Delhi 110001
10/03/2020 sna@sha
126 |DELHI 201617041775 00:00:00 E 556 GREATER KAILASH Il ip.com.docket.sna@gmail.com
REMFRY And SAGAR Attorneys
127 |DELHI 201817014842 (1)8{ 88{ (2)820 at Law Remfry House Millennium gggg’ggﬂ%ﬁg‘n‘zgongfemﬁy
e Plaza Sector 27 Gurgaon 122 00 ' '
LALL LAHIRI & SALHOTRA
10/03/2020 [RCY HOUSE Plot No. B 28 Sectgpatents@lls.in,patents@rahulchaud
128 |DELHI 201717036182 00:00:00 32 InstitutionalArea Gurgaon 122 |y.com
001 (Haryana) India
10/03/2020 B 483 _KNK_ House Meera_ Bagh _
129 |DELHI 201617017309 00:00:00 Paschim Vihar New Delhi 110063knk@kankrishme.com

INDIA

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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Anard & Anand Advocates B 41

130 |DELHI 201817003511 10{03(2020 Nizamuddin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
L.S.DAVAR & CO., Patent and
10/03/2020 (Trademarks Attorney, 5/1, (First (Isdavar@ndf.wsl.net.in,delhi@Isday
131 DELHI 201711034251 00:00:00 Floor), Kalkaji Extension, New  |r.in
Delhi- 110 019.
L.S.DAVAR & CO., Patent and
10/03/2020 Trademarks Attorney, 5/1, (First Floo|lsdavar@ndf.vsnl.net.in,mailsdelhi@Isq
132 IDELHI 201711044977 00:00:00 Kalkaji Extension, N)éw Del(hillo ar.in,delhi@lsdavar.in
019.India
10/03/2020
133 [DELHI 201617041009 00:00:00 B6/10 SAFDARJUNG ENCLAVE IPRDEL@LAKSHMISRI.COM
11/03/2020 LAKSHMI KUMARAN & ' . .
134 |DELHI 201617011690 00:00:00 SRIDHARAN B6/10 Safdarjung |iprdel@lakshmisri.com
T Enclave
R. ADM. R.C. KOCHHAR SR.
11/03/2020 |VICE PRESIDENT, RBEF 27, . .
135 |DELHI 3121/DEL/2014 00:00:00 DEFENCE COLONY, NEW ravik@amit.edu
DELHI, 110024
REMFRY & SAGAR
11/03/2020 ATTORNEYSAT-LAW REMFRY
136 |DELHI 201617010756 00:00:00 HOUSE MILLENNIUM PLAZA [remfry-sagar@remfr.com
e SECTOR 27, GURGAON 122 00
INDIA.
REMFRY & SAGAR Attorneys at
11/03/2020 |Law Remfry House Millennium
137 [DELHI 201717045872 00:00:00 Plaza Sector 27 Gurgaon 122 00 remfry-sagar@remfry.com
India.
11/03/2020 AttorneysatLaw Remfry House
138 |DELHI 2999/DEL/2012 pos Millennium Plaza Sector 27 remfry-sagar@remfry.com
00:00:00 .
Gurgaon 122 009ndia.
Name D.P AHUJA & Co. Postal
11/03/2020 |Address DLF STAR TOWER, PATENTS@DPAHAUJA.COM,patg
139 |DELHI 201917000528 11,00.00  |OFFICE NO. 510, SECTORO,  |nts@dpahujaam
GURGAON 122 001 NCR, INDIA
L.S.DAVAR & CO., GLOBSYN
11/03/2020 CRYSTALS, TOWER 1,2ND N .
140 |DELHI 201717016184 00:00:00 FLOOR, BLOCK EP, PLOT NO.1jmailinfo@Isdavar.in
T &12, SALT LAKE SECTORV,
KOLKATA -700091, INDIA
11/03/2020 C/O LAKSHMI KUMARAN & . o
141 |DELHI 201818008640 00:00:00 SRIDHARAN, B6/10, Safdarjung |iprdel@lakshmisri.com
R Enclave New Delhi 110029 India
11/03/2020 C/O LAKSHMI KUMARAN & . o
142 |DELHI 201814039461 00:00:00 SRIDHARAN, B6/10, Safdarjung |iprdel@lakshmisri.com
R Enclave New Delhi 110029 India
11/03/2020 SHARAD VADEHRA A 1_1 _ _
143 |DELHI 201617034734 00:00:00 Shubham Enclave Paschim Vihanknk@kankrishme.com
T New Delhi 110063 INDIA
144 |DELHI 4325/DELNP/2014-1/03/2020 |Remiry House Millenium Plaza S¢. o ¢+, <2 gar@remiry.com
00:00:00 27
PERFEXIO LEGAL Attorneys At . . .
145 |DELHI 201617042933  |[/03/2020 ) ) 9655 Sector C Pocket b \Vas|Mail@perfexiolegal.com dekhi
00:00:00 patent@nic.in

Kunj New Delhi 110 070 India

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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LAKSHMI KUMARAN &

146 |DELHI 201617015100 (1)3/83/(2)820 SRIDHARAN B6/10 Safdarjung |iprdel@lakshméri.com
o Enclave
LAKSHMIKUMARAN and
11/03/2020 |SRIDHARAN B6/10, iprdel@lakshmisri.com,vishal@inttl
147 |DELHI 201817006500 00:00:00 SAFDARJUNG ENCLAVE NEW |dvocare.com
DELHI 110029 INDIA.
11/03/2020 REMFRY & SAGAR Attorneysat-
148 |DELHI 3151/DEL/2012 00:00:00 Law Remfry House Millennium  [remfry-sagar@remfry.com
T Plaza Sector 2%Gurgaon 122009
S. S. Rana & Co. Advocates, Pat
11/03/2020 |& Trademark Attorneys 317,
149 ([DELHI 201611013460 00:00:00 Lawyers Chambers, High Court 0patents@ssralancom
Delhi New Delhi 110003
11/03/2020 \Worldwide Intellec 313 Best Sky
150 |DELHI 201717029453 00:00:00 Tower Netaji Subhash Place info@worldwideintellec.com
T Pitampura Delhi 1100 34 India
KAN AND KRISHME Attorneys at
11/03/2020 (Law A 11 Shubha Enclave .
151 (DELHI 201817008080 00:00:00 Paschim Vihar New Delhi 110063knk@kankrlshme.com
India
K&S PARTNERS Intellectual
Property Attorneys 518, Platinum
152 |DELHI 201817003753 (1)3{ 88{ 2920 [Tower, 5th Floor, Sohna Road, fgg:‘;igﬂmer“om'g“rga"”@kr
R Sector 47, Gurgaeh22002, '
National Capital Region, tia.
REMFRY & SAGAR
11/03/2020 ATTORNEYSAT-LAW REMFRY
153 |DELHI 201617019533 00:00:00 HOUSE MILLENNIUM PLAZA [remfry-sagar@remfry.com
T SECTOR 27, GURGAON 122 00
INDIA.
REMFRY & SAGAR Attorneysat-
11/03/2020 |Law Remfry House Millennium
154 [DELHI 201918026667 0000:00 Plaza Sector 27, Gurgaon 122 remfry-sagar@remfry.com
009,India
Dr. MEHTA, Ramesh Kumar and
MEHTA, Ankush, Advocates & Paten
Attorneys; NIROOLA, Ablilasha and
11/03/2020 [MEHTA, Akshay, Advocates and .
155 |DELHI 201918026927 00:00:00 MEHTA. Neelu, Patent Agent: all of mehta@mehtaip.com
Mehta & Mehta Associates Mehta
House, B474, Sushant Lok Sector 27
GURGAON 122 002, NCR, INDIA
11/03/2020 |F 252 Lane W/5 Wedern Avenue | . .
156 |DELHI 201617043953 00:00:00 Sainik Farms vishal@inttladvocare.com
LEXORBIS 709/710, Tolstoy : . _
157 |DELHI 201917010413  [F/03/2020 |40 oo 1817, Tolstoy Marg, New [[2hul@lexorbis.com,mail@lexorbis
00:00:00 : om
Delhi 110 001
REMFRY & SAGAR ATTORNEYS
11/03/2020 AT-LAW REMFRY HOUSE
158 |DELHI 2898/DEL/2012 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
SHARAD VADEHRA A 11
11/03/2020 |Shubham Enclave Paschim Vihar .
159 |DELHI 201617028552 00:00:00 New Delhi 110063 INDIA knk@kankrishme.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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11/03/2020

Remfry House Millenium Plaza S

160 |DELHI 201617028843 00:00:00 27 remfry-sagar@remfry.com
L.S.DAVAR & CO., GLOBSYN
11/03/2020 CRYSTALS, TOWER I, 2ND N .
161 ([DELHI 201618017743 00:00:00 FLOOR, BLOCK EP, PLOT NO.1jmailinfo@Isdavar.in
R &12, SALT LAKE SECTOR V,
KOLKATA -700091, INDIA
11/03/2020 LAKSHMI KUMARAN & . . .
162 ([DELHI 4075/DEL/2012 00:00:00 SRIDHARAN B6/10, Safdarjung |iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
11/03/2020 LEXORBIS 709/710, Tolstoy ' .
163 |DELHI 201817026316 00:00:00 Housel5-17, Tolstoy Marg, New |mail@lexorbis.com
e Delhi 110 001 India
11/03/2020 anov'IP 45/1 Floor 3 Comer Mark(. .
164 |DELHI 201617034309 pos Malviya Nagar New Delhi 11001 7jinfo@anovip.com
00:00:00 INDIA
11/03/2020 LAKSHMI KUMARAN & _ _ o
165 |DELHI 201717015218 00:00:00 SRIDHARAN 86/1_0 Safdarjung iprdel@lakshmisri.com
e Enclave New Delhil10029
K & S PARTNERS Intellectual Prope
11/03/2020  |Attorneys 515 B Platinum Tower 5th |. .
166 |DELHI 201717038631 00:00:00 Floor Sghna Road Sector 47 Gurgao iprdel@lakshmisri.com
122002 National Capital Rem India
11/03/2020 C/O LAKSHMI KUMARAN & _ .
167 [DELHI 201718045511 00:00:00 SRIDHARAN, B6/10, Safdarjung [iprdel@lakshmisri.com
e Enclave New Delhi 110029 India
11/03/2020 |501/7 Lane W 21A Western Avas .
168 ([DELHI 201617006738 00:00:00 Sainik Earms email@obhans.com
11/03/2020 LAKSHMI KUMARAN & _ . o
169 |DELHI 201617016851 00:00:00 SRIDHARAN B6/10 Safdarjung |iprdel@lakshmisri.com
T Enclave
11/03/2020 'II?gV\’;-\:RL’J,JgFgléICC:(E |I\DKL; &';SlToA,R patents@dpahuja.com,PATENTS@
170 ([DELHI 201917017845 00:00:00 SECTOR30, GURGAON 122 001 EQHAUJA.COM,patents@dpahUJa
NCR, INDIA
11/03/2020 B- 483, KN_K House , Megra Bagh _
171 |DELHI 2483/DELNP/2014 " "~ Paschim Vihar, New Delhi 11006lknk@kankrishme.com
00:00:00 INDIA
ANUATION 4th & 5th Floor, WZ |. . .
172 |DELHI 201617013488 (1)%)/_ gg/_ 3820 113/4, Meenakshi Garden, Tilak g‘;f@a”“a“on'com’mark@a”“a“o
T Nagar, New Delhi 110018, INDIA
REMFRY & SAGAR
11/03/2020 ATTORNEYSAT-LAW REMFRY
173 |DELHI 201617034065 00:00:00 HOUSE MILLENNIUM PLAZA |remfry-sagar@remfry.com
e SECTOR 27, GURGAON 122 004
INDIA.
LALL LAHIRI & SALHOTRA Plot
11/03/2020 |No. B-28, Sectoi32, Institutional [patents@lls.in,gpo@lls.in,patents@
174 |DELHI 201811009775 00:00:00 Area, Gurgaofl22 001 (Haryana) [hulchaudhry.con
India
GROSER & GROSER, PATENT
11/03/2020 AND TRADE MARK _
175 |DELHI 201717012272 00:00:00 ATTORNEYS, OF D- 1/5 DLF kevin@groserandgroser.com

QUTAB ENCLAVE, PHASE |,

GURGAON, INDIA.

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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SUBRAMANIAM &
ASSOCIATES, Attoneys- at law,

11/03/2020 [Central Square, Suig28, Plaza llllsna@sna
176 |DELHI 240/DELNP/2015 00:00:00 20 Manoharlal Khurana Marg, Balip.com,docket.sna@gmail.com
Hindu Rao (off Rani Jhansi Road
Delhi-110006 (India)
11/03/2020 REMFRY & SAGAR Attorneysat-
177 |DELHI 3152/DEL/2012 00:00:00 Law Remfry House Millennium  [remfry-sagar@remfry.com
R Plaza Sector 2%Gurgaon 122009
REMFRY & SAGAR Attorneysat-
Law Remfry House Millennium
Plaza Sector 27, Gurgaon 122 00
11/03/2020 (India.- Telephone No. patents@remfry.com,remfry
178 DELHI 201614031449 00:00:00 911242806100 Telak No. sagar@remfry.com
911242806101 Hnail: remfry
sagar@remfry.com
patents@remfry.com
11/03/2020 LEX ORBIS CONSULTING PVT.
179 |DELHI 201717007706 00:00:00 LTD. 709/710 Tolstoy House 15 Imail@le)orbis.com
R Tolstoy Marg New Delhi 110001
REMFRY & SAGAR Attorneys at
11/03/2020 |Law Remfry House Millennium
180 ([DELHI 201817003418 00:00:00 Plaza Sector 27 Gurgaon 122 00 remfry-sagar@remfry.com
India.
11/03/2020 C/O LAKSHMI KUMARAN And
181 ([DELHI 201817009249 00:00:00 SRIDHARAN B&10 Safdarjung [iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
SUBRAMANIAM And ASSOCIATES
11/03/2020 Attorneys at law 7th Floor M3M
182 |DELHI 201817017261 00:00:00 Cosmopolitan Sector 66 Golf Course|sna@snap.com,docket.sna@gmail.con
" Extension Road Gurugram 122001
National Capital Rgion India
11/03/2020 C/O LAKSHMI KUMARAN &
183 ([DELHI 201817049843 00:00:00 SRIDHARAN B6/10, Safdarjung [iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
LEX ORBIS CONSUWTING PVT. : : .
184 |DELHI 201617026872 (1)3{88%820 LTD. 709/710 Tolstoy House 15 Jg‘?gf'exorb's'com'ma”'Sha@'exo
T Tolstoy Marg New Delhi 110001 [~
185 |DELHI 201617029542 11{03{2020 Remiry House Millenium Plaza S remfry-sagar@remfry.com
00:00:00 27
11/03/2020 sna@sha
186 |DELHI 4424/DELNP/201 00:00:00 E 556 GREATER KAILASH II ip.com.docket.sna@gmail.com
187 |DELHI 5901/DELNP/201!11{03{2020 Remiry House Millenium Plaza S remfry-sagar@remfry.com
00:00:00 27
188 [DELHI 2661/DELNP/2014--/03/2020 |Remiry House Millenium Plazgec) o ¢, agar@remiry.com
00:00:00 27
LALL & SETHID-17, SOUTH | .
189 |DELHI 201717010433 (1)3{ 88{ (2)820 EXTENSION Il NEW DELHI 'S”;"g'cg‘:ﬁﬁfocr% eir:]f(r)’é@m diaio.cd
s 110049 INDIA 9 y-com, P
SUBRAMANIAM &
ASSOCIATES, Attorneys at law,
11/03/2020 (7th Floor, M3M Cosmopolitan, :
190 DELHI 201917029117 00:00:00 Sector 66, Golf Course ExtensionSna@smr)'Com

Road, Gurugram 122001, Nationd

Capital Region, India

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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KBR India 16th floor Tower A DLH

191 |DELHI 201617030014 |[-H/03/2020 g iing No. 5 OLF Phase 3 |vikas.dixit@kbr.com
00:00:00
Gurgaon Haryana 122002
REMFRY & SAGAR Attorneysat-
11/03/2020 |Law Remfry House Millennium
192 |DELHI 2992/DEL/2012 00:00:00 Plaza Sector 2TGurgaon 122 009 remfry-sagar@remfry.com
India.
11/03/202 C/O LAKSHMI KUMARAN &
193 |DELHI 3626/DEL/2015 00:00:00 SRIDHARAN B6/10, Safdarjung |iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
S/19 22 IFAIA Center Greater .
194 |DELHI 201617037522  [LH/03/2020 Iy 5ida Shopping Plaza Site v [Info@khuranaandkhana.com,dockg
00:00:00 @khuranaandkhurana.com
Kasna Road Plot 7/2
INTTL ADVOCARE F-252, Lane | . . .
195 |DELHI 201611013053 éé{ 88{ 3820 W/5,Western Avenue, Sainik Farr;’lsg\f‘(')g{’e“:%d%’ocare'Com"pcare@
T New Delhi110062 INDIA '
11/03/2020 De Penning & De Penning 2B,
196 |DELHI 201617013896 poy Ground Floor, Solitaire Plaza MG|patent@depenning.com
00:00:00
Road, Gurgaon 122002
LEX ORBIS CONSULTING PVT.|__. : .
197 |DELHI 201617020934 33{88%820 LTD. 709/710 Tolstoy House 15 Jg‘ggg'exorbs'com'ma”'Sha@'exor
T Tolstoy Marg New Delhi 110001 [~
REMFRY & SAGAR Attorneysat-
11/03/2020 |Law Remfry House at Millennium
! -
198 [DELHI 3818/DELNP/201\00:00:00 Plaza, Sector 27 Gurgaon 122 00remfry sagar@remfry.com
India
SUBRAMANIAM &
ASSOCIATES, Attorneys at law,
11/03/2020 |7th Floor, M3M Cosmopolitan, [sha@sna
199 DELHI 201818029982 00:00:00 Sector 66, Golf Course Extensionlip.com,docket.sna@gmail.com
Road, Gurugram 122001, Nationg
Capital Region, India
REMFRY & SAGAR
11/03/2020 ATTORNEYSAT-LAW REMFRY
200 |DELHI 201617011416 00:00:00 HOUSE MILLENNIUM PLAZA [remfry-sagar@remfry.com
e SECTOR 27, GURGAON 122 00
INDIA.
11/03/2020 |[501/7 Lane W 21A Western Aven .
201 |DELHI 201617029926 00:00:00 Sainik Earms email@obhans.com
REMFRY & SAGAR Attorneysat-
11/03/2020 |Law Remfry House Millennium
202 [DELHI 201718034703 00:00:00 Plaza Sector 27, Gurgaon 122 remfry-sagar@remfry.com
009, India.
REMFRY & SAGAR Attorneysat-
11/03/2020 |Law Remfry House Millennium [ranjna.dutt@remfry.com,remfry
203 DELHI 201817003624 00:00:00 Plaza Sector 27, Gurgaon 122 [sagar@remfry.com
009, India.
11/03/2020 Anand & Anand Advocates B 41
204 |DELHI 201817001953 P Nizamuddin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
Anand And Anand B41
11/03/2020 |NIZAMUDDIN EAST New Delhi |email@anandandanand.com,archa
| [l
205 |DELHI 2780/DELNP/201\00:00:00 110013 @anandandanand.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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c/o Lall & Sethi, D17, South

206 [DELHI 201814003514 (1)3/83/(2)820 E)étension II, New Delhi 110 049 (info@indiaip.com
o India
REMFRY & SAGAR Attorneysat-
Law Remfry House Millennium
11/03/2020 PIa;a Sector 27, Gurgaon 122 00
207 |DELHI 1131/DEL/2014 00:00:® India. Telephone No. 9124280 [remfry-sagar@remfry.com
R 6100 Telefax No. 9124280 6101
E-mail: remfrysagar@remfry.com
patents@remfry.com
11/03/2020 A_nand anq Anand Advocatgs B4 _
208 |[DELHI 201617023109 Py Nizamuddin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
K & S PARTNERS Intellectual
11/03/2020 Property Attorneys, 518, .
209 |[DELHI 201714035438 00:00:00 Platinum Tower, 5th Floor, Sohnagipo@knspartners.com
T Road, Setor 47, Gurgaon 122002
National Capital Region, India
REMFRY & SAGAR Attorneysat-
11/03/2020 |Law Remfry House Millennium
210 |[DELHI 201918006072 00:00:00 Plaza Sector 27, Gurgaon 122 00remfry—sagar@remfry.com
India
REMFRY & SAGAR Attorneysat-
11/03/2020 |Law Remfry House Millennium
211 |[DELHI 3175/DEL/2012 00:00:00 Plaza Sector 27Gurgaon 122 009 remfry-sagar@remfry.com
India.
J11/03/2020 |Anand And Anand B 41 email@anandandandicom,archanal
212 |PELHI 82“EB/DEI"\”D/ZOL00:00:00 NIZAMUDDIN EAST @anandandanand.com
Anand and Anand Advocates B 4 .
213 |DELHI 9590/DELNP/201{11/03/2020 I\ - muddin East New Delhi email@anandandanand.com,arch3
00:00:00 ; @anandandanand.com
110013 India
REMFRY & SAGAR Attorneysat-
11/03/2020 |Law Remfry House Millennium
214 |DELHI 201817028340 00:00:00 Plaza Sector 27, Gurgaon 122 remfry-sagar@remfry.com
009, India.
LEX ORBIS INTELLECTUAL
PROPERTY PRACTICE 709/710| __. . .
215 |DELHI 3617/DEL/2012 éé{ 88{ (2)820 TOLSTOY HOUSE 1517, ;”f;‘c':g'axorb's'com’ma”'Sha@'eXO
T TOLSTOY MARG NEW DELHF [~
110 o
516 |DELHI £110246/DELNP/20.33{88{(2)820 ;emfry House Millenium Plaza S remfry-sagar@remfry.com
K&S PARTNERS Intellectual
11/03/2020 Property Attorneys 518, Platinum.
217 |DELHI 201711009566 00:00:00 Tower, 5th Floor, Sohna Road, [ipo@knspartners.com
T Sector47, Gurgaonr 122002
Mobile No. +91 8130055293
11/03/2020 LAKSHMI KUMARAN & _ . o
218 |DELHI 201617037161 00:00:00 SRIDHARAN B6/10 Safdarjung |iprdel@lakshimisri.com
e Enclave New Delhil10029 INDIA
LEXORBIS 709/710, Tolstoy
11/03/2020 |House 1517, Tolstoy Marg, New [rahul@lexorbis.com,mail@lexorbis
219 DELHI 201917000501 155.:00:00  |Delhi 110 001 India om
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C/O LAKSHMI KUMARAN &

220 |DELHI 201817041300 (1)3/83/(2)820 SRIDHARAN B6/10, Safdarjung |iprdel@lakshmisri.com
T EnclaveNew Delhi 110029 India
SHRIMANT SINGH REMFRY &
11/03/2020 SAGAR ATTORNEYSAT-LAW
221 |DELHI 1820/DEL/2013 00:00:00 REMFRY HOUSE MILLENNIUM [remfry-sagar@remfry.com
R PLAZA SECTOR 27, GURGAON
122 009, INDIA.
Mirandah Asia (India) Level 5, Caddig
11/03/2020 Commercial Tower, Hospitality Distriq. . . .
222 |DELHI 201717044629 00:00:00 Aerocity, IGI Airport, New Delhi 110 india@mirandah.co.in
037, India
Shardul Amarchand Mangaldas &
11/03/2020 |Co.Amarchand Toers 216 Okhla
223 |DELHI 201717016410 00:00:00 Industrial Estate Phase 11l New contact@AMSShardul.com
Delhi 110020,India
11/03/2020 |C-4 Jangpura Extension New Del|. . .
224 |DELHI 201617021651 00:00:00 110014 info@ZeuslP.com,info@zeusip.cor
225 |DELHI 3341/DELNP/201¢(l)é{88%820 8/2 Rajinder Nagar New Delhi remfry-sagar@remfry.com
Hans Registration Co.-17 (1st
11/03/2020 |Floor);Street No. 11 & 12; West | : .
226 |DELHI 201914020689 00:00:00 Vinod Nagar; New Delhi 110092; info@hansregistration.com
India
Anand & Anand AdvocatesB
227 |DELHI 201814040295 [H/03220 1)1 Nizamuddin East New Delhi  [2rehana@anandandanand.com,en
00:00:00 : @anandandanand.com
110013, India
11/03/2020 C/O LAKSHMI KUMARAN &
228 |DELHI 201817044104 00:00:00 SRIDHARAN, B6/10, Safdarjung |iprdel@lakshmisri.com
e Enclave New Delhi 110029 |l
OBHAN & ASSOCIATES N-94,
11/03/2020 |SECOND FLOOR, PANCHSHILAessenese@obhans.com,email@ob
229 DELHI 201817047246 00:00:00 PARK, NEW DELHI110017, .com
INDIA
230 [DELHI 201617029530 | -/03/2020 |Remiry House MilleniunPlaza Seq, . -« <2 0ar@remiry.com
00:00:00 27
231 [DELHI 201617042974  [11/03/2020 |Remiry House Millenium Plaza S{, o ¢, <2 0ar@remiry.com
00:00:00 27
Shardul Amarchand Mangaldas &
11/03/2020 |Co.Amarchand Towers 216 Okhlgdev.robinson@amsshardul.com,co
232 |DELHI 201617044449 00:00:00 Industrid Estate Phase Ill New [ct@amsshardul.com
Delhi 110020
11/03/2020 |109 Sectore 44 Gurgaon National.
233 [DELHI 201617015649 00:00:00 Capital Region Haryana ipo@knspartners.com
SUBRAMANIAM &
ASSOCIATES ATTORNEYS AT
- LAW CENTRAL SQUARE,
11/03/2020 |SUITE-328, PLAZAIlI, 20 sna@sna
234 |DELHI 201617024674 00:00:00 MANOHARLAL KHURANA ip.com,docket.sna@gmail.com
MARG, BARA HINDU RAO (OFF
RANI JHANSI ROAD), DELHF
110006
11/03/2020 LAKSHMI KUMA RAN &
235 [DELHI 3032/DELNP/201!00_00_00 SRIDHARAN B6/10 Safdarjung |IPRDEL@LAKSHMISRI.COM

Enclave New Delhi 110029, India
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S. MAJUMDAR & CO., 5 Harish

236 |[DELHI 3752/DEL/2014 (1)3/83/(2)820 Mukherjee Road, Kolkata 700 024cal@patentindia.com
T West Bengal, India
REMFRY & SAGAR Attorneysat-
11/03/2020 |Law Remfry House Millennium
237 |DELHI 2993/DEL/2012 00:00:00 Plaza Sectgr 2TGurgaon 122 009 remfry-sagar@remfry.com
India.
K & S PARTNERS Intellectual
11/03/2020 Property Attorneys 109, Sector 44
238 [DELHI 201711011554 . Gurgan 122 003 National Capitaipo@knspartners.com
00:00:00 - ; )
Region, India Mobile No. +91
8130055293
REMFRY & SAGAR Attorneysat-
11/03/2020 [Law Remfry House Millennium
239 |DELHI 3076/DEL/2012 00:00:00 Plaza Sector 27Gurgaon 122 009 remfry-sagar@remfry.com
India.
Mirandah Asia (India) Level 5,
11/03/2020 |Caddie Commercial Tower, I . .
240 |DELHI 201718032072 00:00:00 Hospitality District, Aerocity, IGI india@mirandah.co.in
Airport, New Delhi- 110037, India
241 |DELHI 4236/DELNP/201¢11{03{2020 Remiry House Mienium Plaza Se remfry-sagar@remfry.com
00:00:00 27
11/03/2020 BOUDHIK IP LLP, 204, DLF Star ' o
242 |DELHI 2169/DEL/2015 00:00:00 Tower, Sector 30, Gurgaet?2001 Jvivek@boudhikip.com
T Haryana, India
Mr. Ashutosh ChoudhgrK Analysig
11/03/2020 |Consultant (P.) Ltd, KIB68/369, [docket@kanalysisindia.com,docket
243 |DELHI 201614037032 00:00:00 First and Second Floor, Sultanputkanalysis.com
M.G. Road, New Delhl10030
11/03/2020 LAKSHMI KUMARAN & _ . o
244 |DELHI 201617012044 00:00:00 SRIDHARAN B6/10 Safdarjung |iprdel@lakshmisri.com
e Enclave
11/03/2020 |Remfry House Millenium Plaza S
245 |DELHI 201617030843 00:00:00 27 Gurgaor 22009 INDIA remfry-sagar@remfry.com
11/03/2020 C/O LAKSHMI KUMARAN & _ .
246 |DELHI 1463/DEL/2014 00:00:00 SRIDHARAN B6/10, Safdarjung [iprdel@lakshmisri.com
T Enclave New Ddli 110029 India
REMFRY & SAGAR
11/03/2020 ATTORNEYSAT-LAW REMFRY
247 |DELHI 2934/DEL/2012 00:00:00 HOUSE MILLENNIUM PLAZA |remfry-sagar@remfry.com
o SECTOR 27, GURGAON 122 00
INDIA.
D.P AHUJA & CO. DLF STAR
TOWER OFFICE NO. 510
SECTOR 30 GURGAON 122 001
NCR INDIA Telephone No. . . .
248 |DELHI 201717040888 éé{ 88{ (2)820 91(33)40177100 Mobile No. g;;eé‘é;@dpah“‘a'com"”fo@'prattc
o +919831360050 Fax No. '
91(33)40088262 E mail ID
patents@dpahuja.cormpapatents(
dpahuja.sg
LEX IP CARE 212, B Block,
11/03/2020 |Unitech Business Zone, Nirvana |arvind.chitra@gmail.com,calab@le
249 |DELHI 201917017017 00:00:00 Country, Secteb0, Gurgaon pcare.com

122018, Haryana, INDIA
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LEXORBIS 709/710, dlstoy

250 |[DELHI 201817018977 (1)3/83/(2)820 House 1517, Tolstoy Marg, New |mail@lexorbis.com
T Delhi 110 001 India
OBHAN & ASSOCIATES N-94,
12/03/2020 |SECOND FLOOR, PANCHSHILAessenese@obhans.com,email@ob
251 DELHI 201917005032 00:00:00 PARK, NEW DELHI-110017, .com
INDIA
12/03/2020 Anand & Anand Advocates B 41
252 |DELHI 201817008243 . Nizamuddin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
KAN AND KRISHME Attorneys af
12/03/2020 |Law B 483 KNK House Meera .
253 |DELHI 201817007437 00:00:00 Bagh Paschim Vihar New Delhi knk@kankrishme.com
110063 India
REMFRY & SAGAR Attorneysat-
12/03/2020 |Law Remfry House Millennium  [ranjna.dutt@remfry.com,remfry
254 |DELHI 201817044453 00:00:00 Plaza Sector 27, Gurgaon 122 |sagar@remfry.com
009,India.
12/03/2020 (7189, B10, VASANT KUNJ, NEWARCHANADOVAL@HOTMAIL.C
255 |DELH 201611028850 00:00:00 DELHI - 110070, INDIA OM,ipr@navtra.in
KAN AND KRISHME Attorneys af
12/03/2020 |Law, A-11, Shubham Enclave, |kankrishmefer@gmbatom,knk@kan
256 DELHI 201917025598 150.00:00  |Paschim Vihar, New Delki10063,rishme.com
India
GARIMA SAHNEY,
SAIKRISHNA and ASSOCIATES I .
257 [DELHI 201817009276 (1)3{ 88{ 3820 ADVOCATES, B140, SECTOR g‘iﬁg@;ﬁg‘r@s’?gﬁfsoc'ates'Com’
T 51, NOIDA- 201301, UTTAR P )
PRADESH, INDIA.
Anand & Anand AdvocatesB
258 |DELHI 201914014870 [1203/2020 1)1 Nizamuddin East New Delhi  [2rchana@anandandanand.com,en
00:00:00 . @anandandanand.com
110013, India
HEAD, IPU DIVISION, CSIR,
12/03/2020 |NISCAIR BUILDING, 14, . . . . .
259 |DELHI 2837/DEL/2015 00:00:00 SATSANG VIHAR MARG, NEW csirfer.ipu@niscair.res.in
DELHI-110 067, INDIA
) LAKSHMI KUMARAN &
260 |DELHI élOSOIDELNPIZO'38{88{8820 SRIDHARAN B6/10 Safdarjung |IPRDEL@LAKSHMISRI.COM
T Enclave
K & S PARTNERS Intellectual
12/03/2020 |Property Atorneys 109 Sector 44 |.
261 |[DELHI 201617013219 00:00:00 Gurgaon 122003 National Capita ipo@knspartners.com
Region India
C/O LAKSHMI KUMARAN
12/03/2020 |&amp; SRIDHARAN B6/10&nbsp|. .
262 [DELHI 3109/DEL/2012 00:00:00 Safdarjung Enclave New Delhi iprdel@lakshmisri.com
110029 India
KHURANA & KHURANA,
Advocates and IP Attorneys E3,
12/03/2020 UPSIDC, SitelV, Behind Grand
263 |DELHI 201811009618 00:00:00 Venice, Kasna Road, Greater Nolinfo@khuranaandkhurana.com

201310, UP, National Capital
Region, India.
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Shardul Amarchand Mangaldas &

12/03/2@0 |Co. Amarchand Towers 216 Okhl .
264 [DELHI 201717027074 00:00:00 Industrial Estate Phase 11l New dev.robinson@AMSShardul.com
Delhi 110020 India
K & S PARTNERS Intellectual
12/03/2020 |Property Attorneys 109 Sectéd |
265 |DELHI 201617023210 00:00:00 Gurgaon 122003 National Capita ipo@knspartners.com
Region India
12/03/2020 LAKSHMI KUMARAN & _ . o
266 |DELHI 201617035462 00:00:00 SRIDHARAN B6/10 Safdarjung |iprdel@lakshimisri.com
R Enclave New DelhiL10029 INDIA
12/03/2020 Anand & Ana_nd Advocates-B . '
267 |DELHI 201817031337 A, 41,Nizamuddin East New Delhi |[email@anandandanand.com
00:00:00 )
110013, India
12/03/2020 De Penning & De Penning 2B,
268 |DELHI 201817005311 pos Ground Floor, Solitaire Plaza MG|patent@depenning.com
00:00:00
Road Gurgaon 122002
REMFRY & SAGAR, Attorneysat
12/03/2020 |Law, all Indian citizens, Remfry
269 [DELHI 201717017669 00:00:00 House, at the Millennium Plaza, remfry-sagar@remfry.com
Sector 27, Gurgaon 122 009, Indi
12/03/2020 LAKSHMI KUMARAN & .
270 |[DELHI 8767/DELNP/201¢00_00_00 SRIDHARAN B6/10 Safdarjung |IPRDEL@LAKSHMISRI.COM
T Enclave, New Delhil10029 India
KAN AND KRISHME Attorneys af
12/03/2020 |[Law A 11 Shubham Enclave .
271 |[DELHI 201817011123 00:00:00 Paschim Vihar New Delhi 110063knk@kankrlshme.com
India
Adastra IP B2L050-Spaze iTech
272 |DELHI 201817036431 [1203/2020 |5, Sohna Road, 122002 Gurga 2nuibagga@outlook.com,patent@
00:00:00 . ; straip.com
Delhi-NCR India.
12/03/2020 LEXORBIS 709/710 Tolstoy I-!ous _ _
273 |DELHI 201817005445 Py 15 17 Tolstoy Marg New Delhi 11jmail@lexorbis.com
00:00:00 001
12/03/2020 anovIP 45/1,_Floor No. 3, Corner _ _
274 |DELHI 201917018603 00:00:00 Market, Malviya Nagar, New Delhinfo@anovip.com
o -110017, INDIA
12/03/2020 LAKSHMI KUMARAN & _ _ .
275 |DELHI 201617013166 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
T Endave
REMFRY & SAGAR ATTORNEYS
12/03/2020 AT-LAW REMFRY HOUSE
276 |DELHI 201717013755 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
12/03/2020 c/o LaII_ And SethD 17 _South o o
277 |DELHI 201817016197 00:00:00 E)((jtensmn Il New Delhi 110 049 [gpo@lis.in,info@indiaip.com
T India
12/03/2020 Bhafmagar & Associates Patent,
278 |DELHI 201817037141 00:00:00 Design & Trademark Attorneys lébhatnagarmp@yahoo.com
T Vigyan Vihar Delhi- 110092 India
REMFRY & SAGAR Attorneys at
12/03/2020 (Law Remfry House Millennium
279 |DELHI 201717045870 00:00:00 Plaza Sectgr 27 Gurgaon 122 00 remfry-sagar@remfry.com

India.
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SUBRAMANIAM &
ASSOCIATES, Attorneys at law,

12/03/2020 Central Sgare, Suite328, Plaza Il §na@sna _
280 |DELHI 201618027883 00:00:00 20 Manoharlal Khurana Marg, Balip.com,docket.sna@gmail.com,sna
R Hindu Rao (off Rani Jhansi Road]tent@gmail.com
Delhi-110006 (India) Mobile Nos.:
+91 7042499356; 9205965311
SUBRAMANIAM &
ASSOCIATES Attorneys at law 71
12/03/2020 [Floor M3M Cosmopolitan Sector {sna@sna
281 DELHI 201817006393 00:00:® Golf Course Extension Road ip.com,docket.sna@gmail.com
Gurugram 122001 National Capit
Region (India)
ASWAL ASSOCIATES Atorneys
12/03/2020 At Law & Intellectual Property 59 .
282 |DELHI 201817003558 00:00:00 Harmony Apartments Pocket 1  |sudhirk@aswal.com
B Sector 4 Dwarka New Delhi 1100
INDIA
12/03/2020 De Penning & De 'Pe.nning 2B, .
283 |DELHI 201817013044 00:00:00 Ground Floor, Solitaire Plaza MG|patent@depenning.com
T Road Gurgaon 122002
Sudarshan Kumar Bansal M/s
United Overseas Patent Firm . o
284 [DELHI 201911047275 (1)8{ 88{ 3820 (Registered Patent Agents) 52, 32::23i‘;?fg:?””'te‘“pr'com’patem
T Sukhdev Vihar, Mathura Road, N '
Delhi-110025 India
SHRIMANT SINGH REMFRY &
12/03/2020 SAGAR ATTORNEYSAT-LAW
285 |DELHI 2614/DEL/2013 00:00:00 REMFRY HOUSE MILLENNIUM [remfry-sagar@remfry.com
T PLAZA SECTOR 27, GURGAON
122 009, INDIA.
12/03/2020 |Remfry House , Millenium Plaza
286 |DELHI 3008/DELNP/201!00:00:00 Sec 27, Gurgaon, 122009, India remfry-sagar@remfry.com
REMFRY & SAGAR
12/03/2020 ATTORNEYSAT-LAW REMFRY
287 |DELHI 201717007795 00:00:00 HOUSE MILLENNIUM PLAZA |remfry-sagar@remfry.com
e SECTOR 27, GURGAON 122 00
INDIA.
12/03/20D SHARAD VADEHRA A 1_1 _ _
288 |DELHI 201717012275 00:00:00 Shubham Enclave Paschim Vihanknk@kankrishme.com
o New Delhi 110063 INDIA
12/03/2020 Anand _And Ana_nd ADVOCATES_ _
289 |DELHI 201717029200 P B 41 Nizamuddin East New Delhilemail@anandandanand.com
00:00:00 .
110013 India
K&S PARTNERS Intellectual
12/03/2020 Property Attorneys 518, Platinum_
290 |DELHI 201817032475 00:00:00 Tower, 5th Floor, Sohna Road, |ipo@knspartners.com
T Sector 47, Gurgaon122002,
National Capital Region, India
REMFRY & SAGAR Attorneysat-
12/03/2020 |Law Remfry House Millennium
291 |DELHI 685/DEL/2015 00:00:00 Plaza Sect())/r 27, Gurgaon 122 00remfry—sagar@remfry.com
India.
11110/DELNP/20112/03/2020 sna@sna
292 |PELHI 5 00:00:00 E 556 GREATER KAILASH I ip.com,docket.sna@gmail.com
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Anand and Anand Advocates B 4

293 |[DELHI 201617044850 12(03,2020 Nizamuddin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
REMFRY & SAGAR Attorneys at
Law Remfry House Millennium
12/03/2020 Plaza Sector 27 Gurgaon 122 00
294 |DELHI 201717024210 00:00:00 India. Telephoa No. 91 124 280 [remfry-sagar@remfry.com
R 6100 Telefax No. 91 124 280 610
E mail: remfry sagar@remfry.con
patents@remfry.com
12/03/2020 C/O LAKSHMI KUMARAN &
295 |DELHI 201717019504 00:00:00 SRIDHARAN B6/10 Safdarjung |iprdel@lakshmisri.com
R Enclave New Delhi 110029 India
12/03/2020 [Remfry House Millenium Plaza S
296 |[DELHI 201617030363 00:00:00 27 Gurgaon remfry-sagar@remfry.com
12/03/2020 LEXORBIS 709/710 Tolstoy Houg
297 |DELHI 201717046398 . 15 17 Tolstoy Marg New Delhi 11jmail@]lexorbis.com
00:00:00 .
001 India
KAndS PARTNERS Intellectual
12/03/2020 Property Attorneys 515 B Platinur
298 |[DELHI 201817013158 00:00:00 Tower 5th Floor Sohna Road Sedipo@knspartners.com
T 47 Gurgaon 122002 National
Capital Region India
K & S PARTNERS Intellectual
12/03/2020 |Property Attorneys 109 Sector 44|
299 |DELHI 201617016037 00:00:00 Gurgaon 122003 National Capita ipo@knspartners.com
Region India
REMFRY & SAGAR Attorneysat-
12/03/2020 |Law Remfry House Millennium |r.mahesh@remfry.com,remfry
300 |DELHI 201917004309 00:00:00 Plaza Sector 27, Ggaon 122 009,|sagar@remfry.com
India.
B. L. ARYA REGISTRAR AMITY
12/03/2020 |UNIVERSITY UTTAR PRADESH . .
301 |DELHI 1734/DEL/2013 00:00:00 SECTOR 125, NOIDA201303, registrar@amity.edu
INDIA
Anand & Anand AdvocatesB
302 |DELHI 201817046196  [-2/93/2020 1)1 Nizamuddin East New Delhi  [2rchana@anandandanand.com,en
00:00:00 . @anandandanand.com
110013, India
Name D.P AHUJA & Co. Postal
12/03/2020 |Address DLF STAR TOWER .
303 |DELHI 201817002365 00:00:00 OFFICE NO. 510 SECTOR 30 patents@dpahuja.com
GURGAON 122 001 NCR INDIA
K & S PARTNERS Intellectual
12/03/2020 |Property Attorneys 109 Sector 44|
304 |DELHI 201617017580 00:00:00 Gurgaon 122003 National Capita ipo@knspartners.com
Region India
K&S PARTNERS
INTELLECTUAL PROPERTY
12/03/2020 |ATTORNEYS 515B, PLATINUM |
305 |DELHI 8362/DELNP/201!00:00:00 TOWER, 5TH FLOOR SOHNA ipo@knspartners.com
ROAD, SECTOR47 GURGAON-
122002, INDIA
12/03/2020 LEXORBIS 709/710, Tolstoy
306 |DELHI 201711042859 00:00:00 House 1517, Tolstoy Marg, New |mail@lexorbis.com

Delhi 110001
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REMFRY & SAGAR Attorneysat-

12/03/2020 |Law Remfry House Millennium |patents@remfry.com,remfry
307 |PELHI 719/DEL/2015 00:00:00 Plaza Sector 27, Gurgaon 122 OQsagar@remfry.com
India.
12/03/2020 LEXORBIS 709/710 Tolstoy Houg
308 |DELHI 201717027977 . 15 17 Tolstoy Marg New Delhi 11jmail@lexorbis.com
00:00:00 001
Name D.P AHUJA & Co. Postal
12/03/2020 |Address DLF STAR TOWER .
309 [DELHI 201717043665 00:00:00 OFFICE NO. 510 SECTOR 30 patents@dpahuja.com
GURGAON 122 001 NCR INDIA
REMFRY & SAGAR Attorneysat-
310 [DELHI 201817030259 (1)3( 88{ 3820 Law Remfry House Millennium ;ngyé?gf;f?fg::y'com’remﬁy
T Plaza Sector 27, Gurgaon 122 00 9 Y
KHURANA & KHURANA
Advocates andP Attorneys E 13
12/03/2020 |UPSIDC Site IV Behind Grand |info@khuranaandkhurana.com,dog
311 |DELHI 201817007804 00:00:00 Venice Kasna Road Greater Noid@khuranaandkhurana.com
201310 UP National Capital Regi
India.
12/03/2020 (ZeuslP Advocates C 4 Jangpura |. .
312 |DELHI 201617001268 00:00:00 Extenson New Delhi info@zeusip.com
KAN AND KRISHME,
ADVOCATES PATENT AND
12/03/2020 |TRADEMARK ATTORNEYS, .
313 [DELHI 201618007848 00:00:00 KNK House, B483, Meera Bagh, knk@kankrishme.com
Paschim Vihar, New DelhL10063,
India.
REMFRY & SAGAR Attorneys at
314 |[DELHI 201817006619 éélgg%go Law Remfry House Millennium gzmgry@s)a:g?;f(r@rsgnr;ry.com,remfry
e Plaza Sector 27 Gurgaon 122 00 9 Y
S. S. Rana & Co. Advocates Patg
12/03/2020 |& Trademark Attorneys 317
315 |[DELHI 201717036746 00:00:00 Lawer€ Chamber s I_paten'[s@ssrana.com
Delhi New Delhi 110003 India
12/03/2020 |E-71, L.G.F., GREATER . .
316 |DELHI 2645/DEL/2015 00:00:00 KAILASH -| NEW DELHI-110048 info@knowledgentia.com
K & S PARTNERS Intdectual
Property Attorneys 109, Sector 44
Gurgaon 122003, National Capitg
12/03/2020 [Region, India Tel: +91 (124) 470 |.
317 |DELHI 201614029457 00:00:00 8700 Mobile: +91 8130055293 I:E|po@knspartners.com
No: +91 (124) 470
8760/8760/8770/8780 Email:
ipo@knspartners.com
REMFRY & SAGAR
12/032020 ATTORNEYSAT-LAW REMFRY
318 |DELHI 201617010498 00:00:00 HOUSE MILLENNIUM PLAZA  [remfry-sagar@remfry.com
R SECTOR 27, GURGAON 122 00
INDIA.
SAIKRISHNA & ASSOCIATES
ADVOCATES B-140, Sector 51, I .
319 |DELHI 201714039254  [F2/03/2020 |\ 112210301, NCR, Inih Mobile [PAtent@saikiishnaassociates.com,
00:00:00 ma@saikrishnaassociates.com

N0.:9821378432
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REMFRY & SAGAR Attorneysat-

12/03/2020 (law, all India citizens, Remfry
320 |DELHI 201717016752 00:00:00 House,at the Millennium plaza, remfry-sagar@remfry.com
Sector27, gurgaoril22009,Inda
REMFRY & SAGAR Attorneys at remfry-
12/03/2020 (Law Remfry House Millennium
321 |DELHI 201717021085 00:00:00 Plaza Sector 27 Gurgaon 122 00 zzraﬁ]ar@remfry.com,patents@remfr
India.
CIP LEGIT Intellectual Property . . . . .
322 |DELHI 201717040715 éé{ 88{ 3820 Counsels 8 306 Dharampura nggii%&'g':géf‘l’em’if'g')ﬁ"t@gm
R Bahadurgarh 124 507 Haryana In’ ' piegt.
REMFRY & SAGAR Attorneysat-
12/03/2020 |Law Remfry House Millennium |patents@remfry.com,remfry
323 |DELHI 201711002682 00:00:00 Plaza Sector 27, Gurgaon 122 00{sagar@remfry.com
India.
REMFRY & SAGAR Attorneys at
12/03/2020 |Law Remfry House Millennium
324 |DELHI 201817000929 00:00:00 Plaza Sector 27 Gurgaon 122 00 remfry-sagar@remfry.com
India.
12/03/2020 C/O LAKSHMI KUMARAN &
325 |DELHI 201817026340 00:00:00 SRIDHARAN, B6/10, Safdarjung |iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
REMFRY & SAGAR Attorneysat-
12/03/2020 |Law Remfry House Millennium  [ranjna.dutt@remfry.com,remfry
326 |DELHI 201817044183 1710000  |Plaza Sector 2%Gurgaon 122 009 jsagar@remfry.com
India.
K & S PARTNERS Intellectual
11181/DELNP/20]12/03/2020 |Property Attorneys 109 SECTOR|
327 - DELHI 5 00:00:00  |NATIONAL CAPITAL REGION |PO@knspartners.com
HARYANA
12/03/2020 JAIN & PARTNERS 805, Padma
328 |DELHI 20161401588 A, Tower1, 5, Rajendra Place, New finfo@jainandpartners.com
00:00:00 )
Delhi-110008
Name D.P AHUJA & Co. Postal
Address DLF STAR TOWER
OFFICE NO. 510 SECTOR 30
12/03/2020 GURGAON 122 0@ NCR INDIA
329 |DELHI 201717040042 00:00:00 Telephone No. 91(33)40177100 [patents@dpahuja.com
T Mobile No. +919831360050 Fax
No. 91(33)40088262 E mail ID
patents@dpahuja.compapatents(
dpahuja.sg
S&H Partners Office No. 0A126, .
330 |DELHI 201717016043 (1)(2)( 88{ (2)820 43, Galaxy, Residey Road, igg}’:'ﬁ;ﬁggﬂﬁﬁg?eés@crgg"i';“a"@
e Bangalore 560025, India ' ' P '
Shardul Amarchand Mangaldas &
12/03/2020 |Co.Amarchand Towers 216 Okhlz :
331 |DELHI 201717017647 00:00:00 Industrial Estate Phase 11l New dev.robison@amsshardul.com
Delhi 110020
K&S PARTNERS Intellectual
Property Attorneys 515 B Platinur
12/03/2020 (Tower 5th Floor Sohna Road Sed
332 |DELHI 201717021305 00:00:00 47 Gurgaon 122002 National ipo@knspartners.com

Capital Region India

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15472



REMFRY & SAGAR
ATTORNEYSAT-LAW REMFRY

333 |DELHI 201617032934 (1)3/330/20%20 HOUSE MILLENNIUM PLAZA [remfry-sagar@remfry.com
e SECTOR 27, GURGAON 122 00
INDIA.
12/03/2020 De Penning & De Penning 2B,
334 |DELHI 201617042040 . Ground Floor, Solitaire Plaza MG|patent@depenning.com
00:00:00
Road, Gurgaon 122002
12/03/2020 |F 252 Lane W/5 Western Avenue] . .
335 |DELHI 201617043722 00:00:00 Sainik Earms vishal@inttladvocare.com
seenergi IPR, 7 K, TANGRA 2ND
12/03/2020 |LANE, KOLKATA - 700 046, . .
336 |DELHI 201611021486 00:00:00 INDIA Mobile No.: +91 mail@seenergi.com
9830144807
c/o Lall & Sethi D 17 South . s o
337 |DELHI 201817007006  [12/03/2020 |0 ision 1l New Delhi 110 049 |Pfo@indiaip.com,akhanna@indiaif
00:00:00 India om
SAIKRISHNA & ASSOCIATES _ .
338 |DELHI 201817005049 (1)3{ 88{ 3820 ADVOCATES B 140 Sector 51 ﬁigﬁ;ﬁgﬂ;ﬁsﬁgZ“gjnﬁ°m
e Noida 210301 NCR India '
LAKSHMI KUMARAN & : . )
339 |DELHI 201617035506 (1)3{ 88{ 3820 SRIDHARAN B6/10 Safdarjung ﬂgﬁ'g'r‘;’]‘ks“m's”'Co”prde'@'aks’h
T Enclave New DelhiL10029 INDIA ’
OBHAN & ASSOCIATES N-94,
12/03/2020 |SECOND FLOOR, PANCHSHILAessenese@obhans.com,email@ob|
340 |[DELHI 201917017358 00:00:00 PARK, NEW DELHI110017, .com
INDIA
12/03/2020 B 483 KNK House Meera B&g
341 |DELHI 201617017308 Py Paschim Vihar New Delhi 110063knk@kankrishme.com
00:00:00 INDIA
KAN AND KRISHME
ADVOCATES PATENT AND
12/03/2020 |TRADEMARK ATTORNEYS .
342 |DELHI 201817014720 00:00:00 KNK HOUSE, A-11 SHUBHAM knk@kankrishme.com
ENCLAVE PASCHIM VIHAR,
NEW DELHI-110063, INDIA
12/03/2020 C/O LAKSHMI KUMARAN And
343 |DELHI 201817017199 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
12/03/2020 SHARAD VADEHRA A 11
344 |DELHI 201617039998 00:00:00 Shubham Enclave Paschim Vihanknk@kankrishme.com
e New Delhi 110063NDIA
12/03/2020 Adastra IP B2L050-Spaze iTech
345 |DELHI 201711028373 Py Park Sohna Road, 122002 Gurgapatent@adastraip.com
00:00:00 . X
Delhi-NCR India.
12/03/2020 LEX ORBIS 709/710, TOLSTOY
346 |DELHI 201717016047 00:00:00 HOUSE 1517, TOLSTOY MARG |mail@lexorbis.com
e NEW DELHI-110 001
Rohit Singh Abu Ghazaleh
Intellectual Property TMP Agents
12/03/2020 |India Pvt. Ltd. 3rd Floor H L - .
347 |DELHI 201817013077 00:00:00 Arcade Above Axis Bank Plot No_|ndla@ag|p.com

14 Sector V (MLU) Dwarka New

Delhi 110075
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LEXORBIS 709/710 Tolstoy Houg

348 |[DELHI 201817025730 12{03(2020 15 17 Tolstoy Marg New Delhi 11jmail@Ilexorbis.com
00:00:00 001
Anand & Anand Advocates-B
12/03/2020 |41,Nizamuddin East New Delhi [archana@anandandanand.com,en
349 |PELHI 201817044482 00:00:00 110013,ndia Mobile No: +91 @anandandanand.com
9717990240
LEXORBIS 709/710, Tolstoy . . .
350 |DELHI 201917014402 (1)3( 88{ 3820 House 1517, Tolstoy Marg, New g?;‘“'@'exorb's'com'ma"@'exorb's
T Delhi 110 001 India
REMFRY & SAGAR Attorneys at
12/03/2020 |Law Remfry House Millennium
351 |[DELHI 201817003423 00:00:00 Plaza Sector 27 Gurgaon 122 00 remfry-sagar@remfry.com
India.
12/03/2020 |F-21, JUNGPURA EXTENSION, |. -
352 [DELHI 201718020695 00:00:00 NEW DELHI-110 014 info@clgindia.om
353 [DELHI 8825/DELNPlzoleég{gg{ggzo B6/10 SAFDARJUNG ENCLAVE [IPRDEL@LAKSHMISRI.COM
REMFRY & SAGAR ATTORNEYS
12/03/2020 AT-LAW REMFRY HOUSE
354 |DELHI 201717005535 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@rmfry.com
GURGAON 122 009, INDIA.
K And S PARTNERS 515 B
12/03/2020 |Platinum Tower 5th Floor Sohna |
355 [DELHI 201817011541 00:00:00 Road Sector 47 Gurgaon 122002|po@knspartner:~:.com
National Capital Region India
REMFRY & SAGAR Attorng/s-at-
12/03/2020 |Law Remfry House Millennium
356 [DELHI 201817019146 00:00:00 Plaza Sector 27, Gurgaon 122 remfry-sagar@remfry.com
009, India.
Anand & Anand Advocates-B
357 [DELHI 201814015865 [-2/03/2020 141 Nizamuddin East New Delhi  [2¢h@na@anandandanand.com,en
00:00:00 ; @anandandama.com
110013, India
12/03/2020 S&H Partners Office No. 0A126, [samuel@sandhpartners.com,paten
358 [DELHI 201717017341 AR, 43, Galaxy, Residency Road, sandpartners.com,samuel@sandhy
00:00:00 .
Bangalore 560025, India ers.com,patent@sandpartners.con]
12/03/2020 LEXORBIS 709/710, Tolstoy
359 |DELHI 20171103916 00:00:00 House 1517, Tolstoy Marg, New [mail@lexorbis.com
o Delhi 110 001 India
C/O LUTHRA & LUTHRA LAW
12/03/2020 |OFFICES 103 ASHOKA ESTATE .
360 [DELHI 947/DEL/2014 00:00:00 BARAKHAMBA ROAD NEW delhi@lutira.com
DELHI-110 001
) LAKSHMI KUMARAN &
361 [DELHI éOO?S/DELNP/ZO.(1)(2){88{(2)820 SRIDHARAN B6/10 Safdarjung |IPRDEL@LAKSHMISRI.COM
T Enclave
Anand & Anand AdvocatesB .
362 |DELHI 201714028624  [-2/03/2020 141 Nizamuddin East New Delhi [SMail@anadandanand.com,archan
00:00:00 . @anandandanand.com
110013, India
REMFRY & SAGAR
12/03/2020 ATTORNEYSAT-LAW REMFRY
363 |DELHI 201717007565 00:00:00 HOUSE MILLENNIUM PLAZA [remfry-sagar@remfry.com

SECTOR 27, GURGAON 122 00
INDIA.
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Certral Square, Suit828, Plaza lll

12/03/2020 (20 Manoharlal Khurana Marg, Balsna@sna
364 |DELHI 201717009055 00:00:00 Hindu Rao(off Rani Jhansi Road)|ip.com,docket.sna@gmail.com
Delhi-110006
K & S PARTNERS Intellectual
Property Attorneys, 518,
Platinum Tower, 5th Floor, Sohna|
12/03/2020 [Road, Sector 47, Gurgaon 12200|.
365 |DELHI 201817006847 00:00:00 National Capital Region, India ipo@knsQartners.com
Mobile No. +91 8130055293 Fax
No. +911244708760 E mail ID
ipo@knspartners.com
Anand And Anand Advaates B 41 .
366 [DELHI 201817007402  [12/03/2020 I o muddin East New Delhi  [omail@anandandanand.com,archa
00:00:00 ; @anandandanand.com
110013 India
12/03/2020 LEXORBIS 709/710 Tolstoy Houg
367 |[DELHI 201817011042 oy 15 17 Tolstoy Marg New Delhi 11jmail@lexorbis.com
00:00:00 .
001 India
KAN AND KRISHME Attorneys af
12/03/2020 |Law, A-11, Shubham Enclave, .
368 [DELHI 201814@0938 00:00:00 Paschim Vihar, New Delk 10063, knk@kankrishme.com
India.
REMFRY & SAGAR Attorneysat-
12/03/2020 |Law Remfry House Millennium |mahua.ray@remfry.com,remfry
369 DELHI 201917049698 00:00:00 Plaza Secto27, Gurgaon 122 009(sagar@remfry.com
India.
PERFEXIO LEGAL Attorneys At : ) .
370 |DELHI 201717005526 (1)8{ 88{ 3820 Law 9655 Sector C Pocket 9 Vas g}:“g’;ﬂxo'egamom'ma"@perfe
" Kunj New Delhi 110 070 India gal.
GROSER & GROSER Patent ang
12/03/2020 |Trade Mark Attorneys of D 1/5 DL, _ .
371 |DELHI 201717045607 00:00:00 Qutab Enclave Phase | Gurgaon kevin@groserandgroser.com
INDIA.
372 |DELHI 201917013920  [-2/03/2020 ggV\’A:FngFg'é'%% B(L)leoT'AR Eé}@EdN;ﬁ?aD:o?nHA;gﬁichgﬂ vy
00:00:00  [SECTOR30, GURGAON 122 00 >=Pantia-comp P
NCR, INDIA
LAKSHMI KUMARAN & . - . .
373 |DELHI 201717006941 éé{ 88{ (2)820 SRIDHARAN B6/10 Safdarjung 'rfl:gﬁ'g'ri"s“m's”'Com"prde'@'aks
e Enclave New Delhil10045 '
13/03/2020 LEXORBIS 709/710 Tolstoy Houg
374 |DELHI 201717041559 pos 15 17 Tolstoy Marg New Delhi 11jmail@Ilexorbis.com
00:00:00 001
REMFRY & SAGAR Attorneysat-
13/03/2020 |Law Remfry House Millennium  |patents@remfry.com,remfry
375 |PELHI 1230/DEL/2015 110-00:00  |Plaza Secto?7, Gurgaon 122 009|sagar@remfry.com
India.
13/03/2020 S/19 22 IFAIA Center Greater
376 [DELHI 5289/DELNP/2014_~ "~ Noida Shopping Plaza Site IV [docket@khuranaandkhurana.com
00:00:00
Kasna Road Plot 7/2
S/19 22 IFAIA Center Greater
J13/03/2020  [Noida Shopping Plaza Site IV
377 |DELHI 7317/DELNP/201 00:00:00 Kasna Road Plot 7/2 docket@khuranaandkhurana.com
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K & S PARTNERS Intellectual
Property Attorneys, 518,

378 |[DELHI 201817020998 (1)8/83/(2)820 Platinum Tower, 5th Floor, $ma |ipo@knspartners.com
R Road, Sector 47, Gurgaon 12200
National Capital Region, India.
13/03/2020 LEXORBIS 709/710, Tolstoy
379 |[DELHI 201711009280 Py House 1517, Tolstoy Marg, New |mail@lexorbis.com
00:00:00 X
Delhi 110 001
Masilamani Law Partners B 25 Secto
13/03/D20 92 NOIDA Uttar Pradesh 201304 Indj ... . .
380 |DELHI 201817004149 00:00:00 Mobile No. 95994 34779 Email- nitin.masilamani@mlpchambers.com
nitin.masilamani@mlpchambers.com
Saikrishna & Associates Advates _ .
381 |DELHI 4280/DELI2015 [13/03/2020 g 140 ‘Sector 51, Noid201301, [PAteNt@saikrishnaassociates.com,
00:00:00 . ma@saikrishnaassociates.com
Uttar Pradesh, India
13/03/2020 C/O LAKSHMI KUMARAN &
382 |DELHI 201614008669 00:00:00 SRIDHARAN B6/10, Safdarjung |iprdel@akshmisri.com
e Enclave New Delhi 110029 India
13/03/2020 LEXORBIS 709/710 Tolstoy Houg
383 |DELHI 201717019141 pos 15 17 Tolstoy Marg New Delhi 11jmail@Ilexorbis.com
00:00:00 )
001,India
LEX IP CARE 212, B Block,
13/03/2020 |Unitech Business Zone, Nirvana . .
384 [DELHI 201917029328 00:00:00 Country, Sectof50, Gurgaon maria@lexipcare.com
122018, Haryana, INDIA
13/03/2020 LEXORBIS 709/710, Tolstoy
385 |DELHI 201817021807 pos House 1517, Tolstoy Marg, New |mail@lexorbis.com
00:00:00 ;
Delhi 110 001
13/03/2020 |C/O LAKSHMI KUMARAN &
386 |DELHI 201817021824 00:00:00 SRIDHARAN, B6/10, Safdarjung |iprdel@lakshmisri.com
R Enclave New Delhi 110029 India
MR. MRINAL WAHAL DEPT OF
13/03/2020 CEA NH-24, DELHI-MATHURA
387 |DELHI 201811004749 00:00:00 ROAD, POSTCHAUMUHA, mrinalwahal@gmail.com
T MUTHURA, UTTAR PRADESH
281406, INDIA
LAKSHMI KUMARAN &
13/03/2020 |SRIDHARAN B6/10 Safdarjung |. oo
388 |DELHI 201617030970 00:00:00 Enclave NEW DELHI110029 iprdel@lakshimisri.com
INDIA
LAKSHMI KUMARAN &
13/03/2020 SRIDHARAN B6/10, SAFDARJUNG |. L
389 |DELHI 201617033613 00:00:00 ENCLAVE NEW DELHI 110029, iprdel@lakshimisri.com
INDIA
13/03/2020 anovIP 45/1 Floor 3 Corner Markg
390 |DELHI 201617037618 pos Malviya Nagar New Delhi 11001 7info@anovip.com
00:00:00 INDIA
K&S PARTNERS Intellectual
Property Attorneys 515 B Platinur
Tower 5th Floor Sohna Road Sec
13/03/2020 47 Gurgaon 122002 National
391 |DELHI 201817003747 00:00:00 Capital Region India. Telephone |ipo@knspartners.com

No. +911244708700 Mobile No.
+91 8130055293 Fax No.
+911244708760 E mail ID

ipo@knspartners.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15476




RAJESHWARI H./G. DEEPAK
SRINIWAS RAJESHWARI &
ASSOCIATES AMSOFT

392 |DELHI 1037/DEL/2015 (1)8( 83{ 3820 BUSINESS CENTRE UNITECH ;%Jfbfgv(‘:";‘%@r;g:%ﬂfgr'br:sr'(‘:zrr‘r'fha@
R TRADE CENTRE SECTOR 43, ' ' '
GURGAON- 122 002 HARYANA,
INDIA.
GROSER And GROSER Patent 3
13/03/2020 (Trade Mark Attorneys of D 1/5 DlUkevin@groserandgroser.com,Inchir
393 |DELHI 201817011941 00:00:00 Qutab Enclave Phase | Gurgaon [ipo@nic.in
INDIA.
13/03/2020 Anand & Anand Advocates B 41
394 |[DELHI 201817004068 oy Nizamuddin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
13/03/2020 (ZeuslP Advocates-@, Jangpura | .
395 |DELHI 1484/DEL/2015 00:00:00 Extension New Delhi 110 014 info@zeusip.com
13/03/2020 .
396 |DELHI 201617005687 00:00:00 D 1/5 DLF Qutab Enclave Rke | |kevin@groserandgroser.com
REMFRY & SAGAR ATTORNEYS
13/03/2020 AT-LAW REMFRY HOUSE
397 |DELHI 201617021067 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
13/03/2020 LAKSHMI K UMARAN &
398 |DELHI 8086/DELNP/201!00_00_00 SRIDHARAN B6/10 Safdarjung |iprdel@lakshmisri.com
e Enclave
Corporate Law Group, 1161104,
13/03/2020 (11th Floor, Kailash Building, 26, | -
399 |[DELHI 748/DEL/2015 00:00:00 Kasturba Gandhi Marg, New I:)e”r|nfo@clg|nd|a.com
110001, INDIA
13/03/2020 anovIP 45/1 Floor 3 Corner Markg
400 |[DELHI 201617035766 pos Malviya Nagar New Delhi 11001 7info@anovip.com
00:00:00 INDIA
PATENT & TRADEMARK
401 |DELHI 201617035867 ég{ 88{ (2)820 ATTORNEYS E556, GREATER f”i‘?rj’gidet sna@gmail.com
e KAILASHII NEW DELHI 110 048 [P-¢°™ ' gmai.
LEX ORBIS CONSULTING PVT.| _. . .
402 |DELHI 201617022361 38{88%820 LTD. 709/710 Tolstoy House 15 Jgné‘c':%'exorb's'com’ma”'Sha@'eXO
o Tolstoy Marg New Delhi 110001 |~
LEXORBIS 709/710 Tol®y Housg . . .
403 |DELHI 201817014774  |-3/03/2020 115" 7 To1stoy Marg New Delhi 11/ ail@lexorbis.com,Inchinta.ipo@n
00:00:00 001 in
anovIP 45/1 Floor No. 3 Corner
13/03/2020 |Market Malviya Nagar New Delhi|. .
404 |DELHI 201717045005 00:00:00 110017 INDIA Mobile No. info@anovip.com
9958391973
13/03/2020 C/O LAKSHMI KUMARAN &
405 |(DELHI 201811025211 00:00:00 SRIDHARAN, B6/10, Safdarjung [iprdel@lakshmisri.com
e Enclave New Delhi 110029 India
13/03/2020 REMFRY And SAGAR Attorneys
406 |DELHI 201817014560 00:00:00 at Law Remfry House Millennium|remfrysagar@remfry.com
B Plaza Sector 2Gurgaon 122 009
13/03/2020 |C/O LAKSHMI KUMARAN &
407 |DELHI 201811010070 00:00:00 SRIDHARAN, B6/10, Safdarjung |iprdel@lakshmisri.com

Enclave New Delhi 110029 India
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KAN AND KRISHME
ADVOCATES PATENT AND

13/03/2020 |[TRADEMARK ATTORNEYS knk@kankrishme.com,ip.status@k
408 DELH 201717019492 00:00:00 KNK House B 483 Meera Bagh |krishme.com
Paschim Vihar New Delhi 110063
India.
13/03/2020 (ZeuslP Advocates C 4 Jangpura |. .
409 |DELHI 201717021441 00:00:00 Extension New Delhi 110 014 info@zesip.com
K & S PARTNERS Intellectual
13/03/2020 |Property Attorneys 109 Sector 44|
410 |[DELHI 201617025683 00:00:00 Gurgaon 122003 National Capita ipo@knspartners.com
Region India
LALL LAHIRI And SALHOTRA
13/03/2020 |[Plot Na B 28 Sector 32 Institutionjgpo@lls.in,patents@rahulchaudhryf
411 DELHI 201817013497 00:00:00 Area Gurgaon 122 001 (Haryana)m,Inchinta.ipo@nic.in
India
L.S.DAVAR & CO., Patent and
13/03/2020 (Trademarks Attorney, 5/1, (First [delhi@lsdavar.in,docketing@Isdav{
412 DELHI 201811026703 00:00:00 Floor), Kalkaji Extensia, New n
Delhi- 110 019. India
REMFRY And SAGAR Attorneys
13/03/2020 [|at Law Remfry House Millennium
413 |DELHI 201817008953 00:00:00 Plaza Sector 27 Gurgaon 122 00 remfry-sagar@remfry.com
India.
Anand & Anand Advocates B 41
Nizamuddin East New Delhi 110013
India Phone No: 0091 11 24355076 4
13/03/2020 120 4059300 Fax No: 0091 11 .
414 |DELHI 20181700485 00:00:00 24354243 91 120 4243056 58 E ma”emall@anandandanand.com
email@anandandanand.com
archana@anandandanand.com; Mob
No: +91 971796240
REMFRY & SAGAR Attorneys at remfry-
13/03/2020 |Law Remfry House Millennium
415 |DELHI 201717019261 00:00:00 Plaza Sector 27 Gurgaon 122 00 gzraﬁ]ar@remfry.com,patents@remfr
India.
13/03/2020 C/O LAKSHMI KUMARAN &
416 |DELHI 2235/DEL/2014 00:00:® SRIDHARAN B6/10, Safdarjung |iprdel@lakshmisri.com
e Enclave New Delhi 110029 India
13/03/2020 A 8 Type 1 MEHRAM NAGAR
417 |DELHI 201717043475 P POLICE COLONY Near Palam [dipesh@sumpraxis.com
00:00:00 N
Domestic Airport
13/03/2020 LEXORBIS 709/710 Tolstoy Houg
418 |(DELHI 20181700463 P 15 17 Tolstoy Marg New Delhi 11jmail@lexorbis.com
00:00:00 .
001 India
REMFRY & SAGAR Attorneys at
Law Remfry House Millennium
13/03/2020 Plaza Sector 27 Gurgaon 122 00
419 |DELHI 201817007163 00:00:00 India. Telephone No. 91 124 280 [remfrysagar@remfry.com
R 6100 Telefax No. 91 124 280 610
E mail: remfry sagar@remfry.coni
patents@remfry.com
13/03/2020 LEXORBIS 709/710 Tolstoy Houg
420 |(DELHI 201817007732 00:00:00 15 17 Tolstoy Marg New Delhi 11jmail@lexorbis.com

001 India
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KAN AND KRISHME
ADVOCATES PATENT AND

13/03/2020 [TRANDEMARK ATTORNEYS B- |ip.status@kankrishme.com,knk@k
421 DELHI 9164/DEI"\IP/ZOL00:00:00 483, KNK House, Meera Bagh, |krishme.com
Paschim Vihar, New Delhi 11006
INDIA
13/03/2020 B 10 Ground Floor Vishwaka_rma _ _
422 |DELHI 20161704094 oy Colony M.B. Road New Delhi desk@patentwire.co.in
00:00:00
110044
13/03/2020 A_nand & A_nand Advocates _B 41 _
423 |DELHI 201717020831 Py Nizamuddin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
SAIKRISHNA & ASSOCIATES
ADVOCATES B-140, Sector 51,
13/03/2020 Noida210301, NCR, Indi_a Tel: patent@se_xikrishnaas§ociatEHn,gari
424 |DELHI 201814000621 00:00:00 +91-120 4633900 (100 Lines) ma@saikrishnaassociates.com,Inc
R Mobile No.:9821378432 Fax: +91ja.ipo@nic.in
120 4633999 4nail:
patent@saikrishnaassociates.con
13/03/2020 LEXORBIS 709/710 Tolstoy I-!ous _ _
425 |DELHI 201817017000 Py 15 17 Tolstoy Marg New Delhi 11jmail@lexorbis.com
00:00:00 )
001 India
info@saikrishnaassociates.com,ga
426 |DELHI 201617025303 (1)8/88/8820 'X Eoci: d“gégfgz)ef ,I\lngRF:?lggaseCtoa@_saikrishnaa_ssociates.com,pater
aikrishnaassociates.com
SAIKRISHNA & ASSOCIATES
13/03/2020 |ADVOCATES B 140 Sector 51 [patent@saikrishnaassociates.com,
427 |PELHI 201817005466 00:00:00 Noida 210301 NCR Indiadl: +91 |ma@saikrishnaassociates.com
120 4633900 (100 Lines)
Hans Registration Co.-17 (1st
13/03/2020 |Floor);Street No. 11 & 12; West |. . .
428 |DELHI 201917019271 00:00:00 Vinod) Nagar: New Delhi 110092 info@hansrergtration.com
India
L. S. DAVAR & CO. PATENTS
AND TRADE MARKS . . .
429 [DELHI 201811018871 (1)8{88%820 ATTORNEYES 5/ 1 ( 1 gielhi@Isdavar.in.docketing@Isdav
e KALKAJI EXTENSION NEW
DELHI 110 019 INDIA
13/03/2020 LEXORBIS 709/710 Tolstoy I—!ous _ _
430 |(DELHI 201717041271 o 15 17 Tolstoy Marg New Delhi 11jmail@lexorbis.com
00:00:00 001
Anand & Anand AdvocatesB
41,Nizamuddin East New Delhi
110013, India Phone No: 00911-
13/03/2020 (24355076, 991204059300 Fax Ngemail@anandandanandm,archana
431 DELHI 201711028120 00:00:00 0091-:11-24354243, 91120 @anandandanand.com
424305658 Email:
email@anandandanand.com,
archana@anandandanand.com
432 |DELHI 201617030275 38/83/(2)820 C 4 Jangpura Extension info@zeusip.com
LEX ORBIS 709/710 Tolstoy
13/03/2020 |House 15 17 Tolstoy Marg New . .
433 |DELHI 201717017142 |0 0 10 10001 y Marg mail @lexorbis.com
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LEXORBIS 709/710 Tolstoy Houg

434 |DELHI 201717038300 (1)8/83/(2)820 15 17 Tolstoy Marg New Delhi 11jmail@Ilexorbis.com
R 001 India
OBHAN & ASSOCIATES N94,
13/03/2020 |SECOND FLOOR, PANCHSHILA .
435 [DELHI 201717042439 00:00:00 PARK, NEW DELHF110017, email@obhans.com
INDIA
Anand And Anand Advocates B 4
Nizamuddin East New Delhi
13/03/2020 110013 India Phone No: 0091 1; _
436 [DELHI 201817012474 00:00:00 24355076 91 120 4059300 E mailemail@anandandanand.com
R email@anandandanand.com
archana@anandandanand.com;
Mobile No: +91 9717990240
13/03/2020 anovIP 45/1_Floor No. 3 Corner | .
437 |DELHI 201617010031 00:00:00 Market Malviya Nagar New Delhi |info@anovip.com
R 110017 INDIA
K & S PARTNERS Intellectual
13/03/2020 |Property Attorneys 109 $tor 44 |
438 |DELHI 201617029043 00:00:00 Gurgaon 122003 National Capita ipo@knspartners.com
Region India
Anand & Anand Advocates B 41
Nizamuddin East New Delhi
110013 India Phone No: 0091 11
13/03/2020 24355076 91 120 4059300 Fax N _
439 [DELHI 201717035795 00:00:00 0091 11 24354243 920 4243056email@anandandanand.com
T 58 E mail:
email@anandandanand.com
archana@anandandanand.com;
Mobile No: +91 9717990240
13/03/2020 C/O LAKSHMI KUMARAN & _ .
440 |DELHI 1154/DEL/2015 00:00:00 SRIDHARAN B6/10, Safdarjung [iprdel@lakshmisri.com
T Enclave New Delhi 110029, India
Anand & Anand AdvocatesB
441 |DELHI 201914020056 [-2/03/2020 |14 Nizamuddin East New Delhi  [2rchana@anandandanand.com,en
00:00:00 . @anandandanand.com
110013, India
Anand & Anand Advocates B 41
Nizamuddin East New Delhi
110013 India Phone No: 0091 11
13/03/2020 24355076 91 120 4059300 Fax N _
442 |DELHI 201717039486 POy 0091 11 24354243 91 120 42430lemail@anandandanand.com
00:00:00 -
58 E mail:
email@anandandanand.com
archana@anandandanand.com;
Mobile No: +91 9717990240
13/03/2020 C/O LAKSHMI KUMARAN & . o
443 |DELHI 20171704525 00:00:00 SRIDHARAN B6/10 Safdarjung |iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
13/03/2020 C/O LAKSHMI KUMARAN & . .
444 |DELHI 2656/DEL/2014 00:00:00 SRIDHARAN B6/10, Safdarjung |iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
C/O LAKSHMI KUMARAN &
13/03/2020 |SRIDHARAN, B6/10, Safdarjung |. .
445 |DELHI 201817018230 | 10.:00:00  [Enclave New Delhi 110029 Iln dig iprdel@lakshmisri.com
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13/03/2020

Remfry House Millenium Plaza S

446 |DELHI 201617042976 00:00:00 27 remfry-sagar@remfry.com
SAIKRISHNA & ASSOCIATES . .
447 |DELHI 201817005048 (1)8( 83{ ngo ADVOCATES B-140, Sector 51, &igﬁfﬁgﬁgg;?;gg"S“tginﬁ°m
R Noida 201301, Uttar Pradesh, Ing ’
13/03/2020 |81 National Park Lajpat Nagar IV . :
448 (DELHI 201617031174 00:0000 New Delhi 110024 contact@jotwani.com
13/03/2020 C/O LAKSHMI KUMARAN &
449 |DELHI 201817005495 00:00:00 SRIDHARAN B6/10 Safdarjung |iprdel@lakshmisri.com
R Enclave New Delhi 110029 India
13/03/2020 Anand & Anand Advocates B 41
450 |DELHI 201817006024 oy Nizamuddin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
13/03/2020 Anand & Anand Advocates B 41
451 [DELHI 201817003673 Py Nizamuddin East New Delhi email@anandandanand.com
00:00:00 .
110013 India
KAN AND KRISHME Attorneys af
13/03/2020 |Law, KNK House, A11, Shubham .
452 |DELHI 201818011312 00:00:00 Enclave, Paschim Vihar, New knk@kankrishme.com
Delhi-110063, India
D.P AHUJA & Co. DLF STAR
13/03/2020 [TOWER, OFFICE NO. 510, .
453 |DELHI 201917024212 00:00:00 SECTOR30, GURGAON 122001 patents@dpahuja.com
NCR, INDIA
13/03/2020 Anand & Anand Advocates B 41
454 (DELHI 201817007739 Py Nizamuddin East New Delhi email@anandandanand.com
00:00:00 X
110013 India
Anand and Anand Adwaates B 41 . .
455 [DELHI 2362/DELNP/201A(1)8{8g%820 Nizamuddin East New Delhi e?tg'r']%r:‘iir;ga”da”a”d'Com'de'h'
e 110013 India P :
REMFRY & SAGAR Attorneysat-
13/03/2020 |Law Remfry House Millennium |r.mahesh@remfry.comemfry-
456 IDELHI 201917005866 00:00:00 Plaza Sector 27, Gurgaon 122 00sagar@remfry.com
India.
13/03/2020 |INTTL ADVOCARE F-252 Lane
457 |DELHI 201711038496 00:00:00 W/5, Western Avenue Sainik Farivishal@inttladvocare.com
R New Delhi 110 062 India
REMFRY & SAGAR Attorneysat-
13/03/2020 |Law Remfry House Millennium  |patents@remfry.com,remfry
458 DELHI 201814008373 00:00:00 Plaza Sector 27, Gurgaon 122 0Qsagar@remfry.com
India.
C/O LAKSHMI KUMARAN & | - .
459 |DELHI 201814015146 ég{ 88{ (2)820 SRIDHARAN, B6/10, Safdarjung 'Sphrr?]i(r?l:aokrihm's”'°m’ma'ath"'@'a
R Enclave New Delhi 110029 India )
FOX MANDAL & ASSOCIATES
PATENT ATTORNEYS FM : -
460 |DELHI 201611011366 ég{ 88{ (2)820 HOUSE, 6/12, PRIMROSE ROA[gbﬁzgﬂgﬁgﬁw”dm'Com"p'b‘
T BANGALORE 560 025 ’
KARNATAKA, INDIA
ANIL KUMAR SURI 407/24,
13/03/2020 STREET NO. 4, ARYA NAGAR,
461 |(DELHI 201611043269 00:00:00 SONIPAT, HARYANA-131001, [anilkumarsuril968@gmail.com

INDIA
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Legasis Partners,-B05, ICC Tradg

462 |DELHI 201811022101 (1)8/83/(2)820 Tower, Senapati Bapat Road, Pulip@legasis.in
o 411016, M&arashtra, India
GROSER & GROSER Patent ang
13/03/2020 |Trade Mark Attorneys of D 1/5 DL, .
463 |DELHI 201817002824 00:00:00 Qutab Enclave Phase | Gurgaon kevin@groserandgroser.com
INDIA.
BANANAIP COUNSELS NO.40,
2ND FLOOR, 3RD MAIN ROAD, [rsshekar@bananaip.com,kolkatapa
13/03/2020 |JC INDUSTRIAL ESTATE, t@Lsdavar.in,Isdavar@vsnl.com,rs
464 IDELHI 201811008896 00:00:00 KANAKAPURA ROAD ekar@bananaip.com,kolkatapatent
BANGALORE-62. LANDMARK [sdavar.in
NEAR METRO
606-607, 6th Floor, Gamma Block
13/03/D20 Sigma Soft Tech Park No. 7,
465 [DELHI 201811012467 00:00:00 Whitefield Main Road, Varthur  [shivani@Ilexorbis.com
R Hobli, Bengaluru 560066,
Karnataka
13/03/2020 SHARAD VADEHRA A 11
466 |(DELHI 201617036201 00:00:00 Shubham Enclave Paschim Vihankak@kankrishme.com
o New Delhi 110063 INDIA
L.S.DAVAR & CO., Patent and
13/03/2020 |Trademarks Attorney, 5/1, (First [delhi@Isdavar.in,mailsdelhi@Isdav|
467 IDELHI 201811030169 00:00:00 Floor), Kalkaji Extension, New (in
Delhi- 110 0109.
D.P. AHUJA and CO. 14/2 PALM
468 |DELHI 201817019897 (1)8( 88{ 2920 IAVENUE CALCUTTA 700019 Eﬁgg’ggﬁ%ﬁﬁﬁ'ﬁmcommﬁ
R WEST BENGAL, INDIA. '
Shardul Amarchand Mangaldas &
11391/DELNP/20]13/03/2020 Co. Advocates & Solicitors dev.robinson@amsshardul.com,pa
469 [DELHI 5 00:00:00 Amarchand Towerg216 Okhla s@rahulchaudhry.com
T Industrial Estate, Phase Il New Y.
Delhi 110020
INDRA DWIVEDY HEAD, IPU,
13/03/2020 |CSIR, NISCAIR BUILDING, 14, [csrfer.ipu@niscair.res.in,head.ipud
470 DELHI 201611002384 00:00:00 SATSANG VIHAR MARG, NEW |iscair.res.in
DELHI-110 067, INDIA
SACHIN KUMAR RZz-73/74,'O'
13/03/2020 |BLOCK, NEW ROSHANPURA, .
471 |DELHI 201711037510 00:00:00 NAJAFGARH, NEW DELHF vba.apparels@gmail.com
110043
REMFRY & SAGAR Attorneys at
Law Remfry House Millennium
13/03/2020 Plaza Sector 27 Gurgaon 122 00
472 |DELHI 201717039944 00:00:00 India. Telephone No. 91 124 280 remfry-sagar@remfry.com
o 6100 Telefax No. 91 124 280 610
E mail: remfry sagar@remfry.com
patents@remfry.com
#250, Street No. 06, New Colony : . .
473 |DELHI 249/DEL/2015 (1)8{ 83{ (2)820 Kerhera, Mohan Nagar, Ghaziaberzs?g'gf*p;ﬁlzgﬁqvanon'Com'raShn
s Uttar Pradesh 201007, India 29 '
LEX ORBIS 709/710, Tolstoy
13/03/2020 [House 1517, Tolstoy Marg New [mail@lexorbis.com,IPRDEL@LAKY
!
474 DELHI 293SIDEI‘N}:,/201‘00:00:00 Delhi 110 001 India HMISRI.COM
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KAN AND KRISHME Attorneys at

13/03/2020 |Law A 11 Shubham Enclave .
475 [DELHI 201817015761 00:00:00 Paschim Vihar New Delhi 110063knk@kankrlshme.com
India
13/03/2020 C/O LAKSHMI KUMARAN & . .
476 |DELHI 201814010481 00:00:® SRIDHARAN, B6/10, Safdarjung |iprdel@lakshmisri.com
R Enclave New Delhi 110029 India
K & S Partners 515 B Platinum
13/03/2020 (Tower 5th Floor Sohna Road Sec,
477 |DELHI 201617036847 00:00:00 47 Gurgaon 122002 National ipo@knspartners.com
Capital Regiorindia
REMFRY & SAGAR Attorneysat-
Law Remfry House Millennium
13/03/2020 PIa;a Sector 27, Gurgaon 122 00
478 |DELHI 581/DEL/2015 00:00:00 India.- Telephone No. 9124280 [remfry-sagar@remfry.com

6100 Telefax No. 9124-280 6101
E-mail: remfrysagar@remfrcom

patents@remfry.com
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WEEKLY ISSUED FER (MUMBAI )

SNO

LOCATION

APPLICATION
NUMBER

FER DATE

ADDRESS FOR SERVICE

EMAIL

MUMBAI

201927024135

09/03/2020
00:00:00

Dr. Rajeshkumar H. Acharya Law|
Office of H K ACHARYA &
COMPANY Advocates, Patent &
Trademark Agents HK Avenue, 1
Swastik Society Navrangpura,
Ahmedabad 380009 INDIA

hkpatent@hkindia.com

MUMBAI

1851/MUM/2014

09/03/2020
00:00:00

GLOBAL INTELLECTUAL
PROPERTY SERVICES, JOHN
DEERE INDIA PVT. LTD.
TOWER 14, CYBERCITY,
MAGARPATTA CITY,
HADAPSAR, PUNE411013

globalipservicesindia@johndeere.c|

MUMBAI

201627038039

09/03/2020
00:00:00

CHADHA & CHADHA Advocates
F 46 Himalaya House 23 Kasturb
Gandhi Marg New Delhi 110001
India.

patents@iprattmeys.com,info@ipra
orneys.com,Inchinta.ipo@nic.in

MUMBAI

201827002043

09/03/2020
00:00:00

K And S PARTNERS Intellectual
Property Attorneys B1 601 6th
Floor Marathon NextGen Innova
Opposite Peninsula Corporate Pg
Off G. K. Marg Lower Parel
Mumbai 4®013 India Telephone
No. + 91 (22) 49149700/ 727/ 777
Mobile No. +91 8130055293 Fax
No. + 91 (22) 49149701 E mail ID
ipo@knspartners.com

ipo@knspartners.com

MUMBAI

2602/MUMNP/207]
5

09/03/2020
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1 @06th
Floor Marathon NextGen Innova
Opposite Peninsula Corporate P3
Off G. K. Marg Lower Parel
Mumbai 400013 India

ipo@knspartners.com

MUMBAI

201727040422

09/03/2020
00:00:00

CHADHA & CHADHA Advocates
Regus Business Center Level 2
Connaught Place BanGarden Road
Pune 411001 Maharashtra India.

info@iprattorneys.com,patents@iprattg
eys.com

MUMBAI

201821011524

09/03/2020
00:00:00

S. MAJUMDAR & CO., 5 Harish
Mukherjee Road, Kolkata 700 021
West Bengal, India

cal@patentindia.com,del@patentin
.com

MUMBAI

3117/MUMNP/201
5

09/03/2020
00:00:00

KRISHNA & SAURASTRI
ASSOCIATES 74/F, Venus, Worl
Sea Face Mumbai 400 018
Telephone No. : 91 (22) 2200 634
Fax No. : 91 (22) 2200 6326, 220
9894

info@krishnaandsaurastri.com

MUMBAI

201627011709

09/03/20®
00:00:00

KAN AND KRISHME,
ADVOCATES PATENT AND
TRADEMARK ATTORNEYS,
KNK HOUSE, A-11, SHUBHAM
ENCLAVE, PASCHIM VIHAR,

NEW DELHI-110063, INDIA

knk@kankrishme.com
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10

MUMBAI

201824000633

09/03/2020
00:00:00

CHADHA & CHADHA IP, Regus
Platina Level 9, G Bldg Plot G59
Bandra Kurla Complex, Bandra (H
Mumbati 400 051, India.

info@candcip.in,patents@iprattorn
s.com,info@iprattorneys.com,Inchiy
ipo@nic.in

11

MUMBAI

201721009879

09/03/2020
00:00:00

ROYZZ & CO. 2A/54 Kalpataru
Estate , JV Link Road, Andher
East, Mumbai 400093,
Maharashtra, India.

patent@royzz.com,microrisk@gma
com

12

MUMBAI

3109/MUM/2015

09/03/2020
00:00:00

R.K.Dewan & Co. Podar Chambe
S A. Brelvi Road, Fort, Mumbai
400001

dewan@rkdewanmail.com

13

MUMBAI

1578/MUM/2014

09/03/2020
00:00:00

CEREBRAL DIMENSIONS TRADE
MARK & PATENT ATTORNEYS, S
01, FANTASIA BUSINESS PARK,
SECTOR30, VAHI, NAVI MUMBAI -
400705 MAHARASHTRA, INDIA

patents@cdiplegal.com,anju@invictusi

14

MUMBAI

3000/MUM/2013

09/03/2020
00:00:00

W. S. KANE & CO. / LAW&
PRUDENCE MERCHANT
CHAMBERS, 6TH FLOOR, 41, SIR
VITHALDAS THACKERSAY MARG,
OPP. PATKAR HALL,
CHURCHGATE, MUMBAI 400 020,
MAHARASHTRA, INDIA.

hwk@wskaneandco.com

15

MUMBAI

2010/MUM/2015

09/03/2020
00:00:00

CHANDRAKANT M. JOSHI INDIAN
PATENT & TRADE MARK
ATTORNEYS 5th & 6th Floor, Vishwg
Nanak, Chakala Road, Andheri(East)
Mumbai (Bombay) 400 099 Tel : + 94
22-28380848 Fax : +922-28380737
Email : cmjoshil@vsnl.com

cmjoshil@vsnl.com,cmjoshi@bom3.vs
net.in,patents@cmjoshi.com

16

MUMBAI

201621017428

09/03/2020
00:00:00

RAVINDRA KRISHNARAO LAD
B-1, FLAT NO.9,
ASHTAVINAYAK STATE BANK
CO.0OP.HSG.SOC., BIBVEWADI,
PUNE 411037 MAHARASHTRA,
INDIA

ravindraklad@yahoo.com

17

MUMBAI

1767/MUM/2013

09/03/2020
00:00:00

KRISHNA & SAURASTRI
ASSOCIATES 74/F, VENUS,
WORLI SEA FACE MUMBAI -
400 018, MAHARASHTRA,
INDIA

info@krishnaandsaurastri.com

18

MUMBAI

2864/MUM/2015

09/03/2020
00:00:00

R.K.Dewan & Co. Podar Chambe]
S A. Brelvi Road, Fort, Mumbai
400001

dewan@rkdewanmail.com

19

MUMBAI

201721035017

09/03/2020
00:00:00

Arun Kishore Narasani Narasani
M/s. ipMetrix Consulting Group N
84, 1st Floor, 4th Cross, Pandura
Nagar, Bannerghatta Road,
Bangalore 560 076

patent@ipmetrix.com

20

MUMBAI

201621014714

09/03/2020
00:00:00

BRB Legal, 229, LGF, Hauz Khag
New Delhi- 110016

abhinav@brHegal.com

21

MUMBAI

201821012235

09/03/2020
00:00:00

K&S PARTNERS Intellectual
Property Attorneys @15, Kailas
Business Park, Hiranandani Link
Road, Parksite, Vikhroli (West),
Mumbai 400 079, India.

bangalore@knspartnersroo

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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22

MUMBAI

201821012256

09/03/2020
00:00:00

K&S PARTNERS Intellectual
Property Attorneys @15, Kailas
Business Park, Hiranandani Link
Road, Parksite, Vikhroli (West),
Mumbai 400 079, India.

bangalore@knspartners.com

23

MUMBAI

201727002940

09/03/2020
00:00:00

CHADHA & CHADHA,
Advocates, Regus Business Cent
Level 2, Connaught Place, Bund
Garden Road, Pune 411001,
Maharashtra, India.

patents@iprattorneys.com,info@ip
orneys.com

24

MUMBAI

2532/MUMNP/20]
4

09/03/2020
00:00:00

93 B MITTAL COURT NARIMAN
POINT MUMBAI 400 021

patents@nishithdesai.com

25

MUMBAI

201621011670

09/03/2020
00:00:00

SANJAY KESHARWANI, FLAT
NO. B-303, EMGEE GREENS C.
H. S.LTD., INDIA STEEL
COMPOUND, M.T.V. ROAD,
WADALA (EAST), MUMBAI -
400037, MAHARASHTRA-
INDIA.

kesharwanianjay@gmail.com,sanj{
@patentkraft.com

26

MUMBAI

2915/MUM/2015

09/03/2020
00:00:00

ANIL K PANDEY
INTELLECTUAL PROPERTY
FACILITATION CENTRE, ClI
HOUSE, GULBAI TEKRA ROAD,
NEAR SEARS TOWER,
PANCHAVATI, AHMEDABAD
380006, GUJARAT, INDIA

ipfc.guj@cii.in

27

MUMBAI

201627027173

09/03/2020
00:00:00

LAW OFFICE OF H K ACHARYA
& COMPANY ADVOCATES
PATENT & TRADEMARKS
ATTORNEYS HK AVENUE 19
SWASTICK SOCIETY
NAVRANGPURA AHMEDABAD
380 009 GUJARAT INDIA.

hkpatent@hkindia.com,info@hkind
com,Inchinta.ipo@nic.in

28

MUM BAI

201821009008

09/03/2020
00:00:00

ANJAN SEN & ASSOCIATES, 17
CHAKRABERIA ROAD SOUTH,
KOLKATA 700 025, WEST
BENGAL, INDIA.

anjanonline@vsnl.net,info@ipindia
a.com

29

MUMBAI

201821012257

09/03/2020
00:00:00

K&S PARTNERS Intellectual Propert
Attorneys G915, Kailas Business Par
Hiranandani Link Road, Parksite,
Vikhroli (West), Mumbai 400 079,
India.

bangalore@knspartners.com

30

MUMBAI

201821023864

09/03/2020
00:00:00

GARGI PHADATARE FLAT
NO.303, BWING SAI DATTA
NIWAS,NEXT TO BLUE
SPRINGS,NEAR TECO
COLONY,JAMBHULWADI
LAKE
ROAD,AMBEGOAN(KH),PUNE
411046

phadataregargi@gmail.com,info@f
entone.in

31

MUMBAI

204/MUM/2015

09/03/2020
00:00:00

K & S Partners Intellectual Prope
Attorneys B1 601, 6th Floor,
Marathon NextGen Innova,
Opposite Peninsul@orporate Park
Off G. K. Marg, Lower Parel,
Mumbati 400013

ipo@knspartners.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020 15486



Khaitan & Co One Indiabulls
Centre, 13th Floor 841 Senapati

32 [MUMBAI é%llMUMNP/ZOJgg{gg%gZO Bapat Marg Elphinstone Road {gsgmz?tz?]gksgganco.com,kcopai
o Mumbai 400 013, Maharashtra, '
India
C/O LAKSHMI KUMARAN &
09/03/2020 SRIDHARAN 401404, K_akad . .
33 MUMBAI 1152/MUM/2014 oy Chambers, 132, Dr. Annie Besan{iprdel@lakshmisri.com
00:00:00 . .
Road, Worli Mumbai Maharashtrg
400018 India
09/03/2020 Legasis Partners (Pune);1®5, ICC
34 |MUMBAI 20172103675 . Trade Tower, Senapati Bapat Rojip@legasis.in
00:00:00 :
Pune- 411016, India
09/03/2020 R.K.Dewa_n & Co. Podar Cham_be _
35 MUMBAI 201827018373 00:00:00 S A. Brelvi Road, Fort, Mumbai |dewan@rkdewanmail.com
R 400001 Maharashtiadia
MOHAN ASSOCIATES
09/03/2020 CEEBROS BUILDING, D411 . o o
36 [MUMBAI 1302/MUM/2014 00:00:00 FLOOR,#32, CENOTAPH brinda@iprightsindia.com
R ROAD,TEYNAMPET, CHENNAF
600 018, TAMIL NADU, INDIA.
LEGA SOLV, Unit No. 1309, 13th
Floor, Ghanshyam Enclave, Next| _. .
37 [MUMBAI  |4142/MUM/2015 83{88’02820 Lalji Pada Police Chowki, Link gﬁ"@'egaso""com'Sh"pa@'egaso
' Road, Kandivali (West), Mumbai
400 067, Maharashtra, India.
PLOT No. 12 HANE BELAPUR
09/03/2020 [ROAD TURBHE NAVI MUMBAI .. ..
38 |MUMBAI 201827016517 00:00:00 400705 MAHARASHTRA INDIA indian.filing@basf.com
Mobile no.: +91 7506335637
De Penning & De Penning
Alaknanda Building, 16 Nepean S
09/03/2020 [Road, Mumbat 400036 Phone: + .
39 MUMBAI 201821009552 00:00:00 91 22- 42208383 Fax: + 91 22 patent@depenning.com
42208300 Mobile No. 893982435
E-mail: patent@depenning.com
ROYZZ & CO. 2A/54 Kalpataru
09/03/2020 |Estate , JV Link Road, Andheri |paten@royzz.com,microrisk@gmai
40 MUMBAI 201721013787 00:00:00 East, Mumbai 400093, com
Maharashtra, India.
09/03/2020 |A/P Badshahtalav, Tal. Junnar, Dikhaliddpatel@gmail.com,khalidp30
41 MUMBAI 201821017542 00:00:00 Pune410502 @gmail.com
Corporate Legal Cell, Aditya Birla
Managenent Corporation Pvt. Ltd, - . . .
42 MUMBAI  [201821026624 |ooio0e0’” |Aditya Birla Center, Ground Zﬁ%ﬁ;ﬁgﬁfgﬁb'”a'com"’””d‘
R Fl ooer , WiGhg, S. K. '
Worli, Mumbai 400030
StratJuris Partners #302 The
09/03/2020 CapitalB Wing Adjacer_1t Regent _ .
43 MUMBAI 201827014536 00:00:00 Plaza Baner Pashan Link Road Pip@stratjuris.com
e 411045 Maharagha India Phone
no. 7888041660/70
NITIN GUPTA B501, Nilachal . . .
4s  IMUMBAI  [201721046723 [0Y/03/2020 1y iment Sector 4, Plot 3, Dwar| M telectual.proservice@gmail.com,
00:00:00 mail@inprori.in

- 110078

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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45

MUMBAI

201721046817

09/03/2020
00:00:00

POONAM DHAKE KOLHE, 7/5/6
Hill crest society, Bhavani nagar,
Near Vijay Nagar, Marol Maroshi
Road, Andheri East, Mumbai 400
059, Maharashtra, India.

poonamdhake@gmail.com,poonan
in10gible.com

46

MUMBAI

201721000198

09/03/2020
00:00:00

RAJESH SANAI UPADHYAYA
D-003, VISHAL APTS, SIR
M.V.ROAD, OPP ANDHERI,
GYMKHANA, ANDHERI EAST,
MUMBAI -400 069,
MAHARASHTRA, INDIA.

info@rsulegal.com

47

MUMBAI

201821011440

09/03/2020
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys E3,
UPSIDC, SitelV, Behind Grand
Venice, Kasna Road, Greater No
201310, UP, National Capital
Region, India.

info@khuranaandkhurana.com,dod
@khuranaandkhurana.com

48

MUMBAI

201821014743

09/03/2020
00:00:00

Uma Govind Bhattad 204 ,
Radha Niwas, Biwalkar Lane, M.
Road, Misik 422001

ub9211@yahoo.co.in,varsha@aka
anga.net

49

MUMBAI

142/MUM/2013

09/03/2020
00:00:00

KRISHNA & SAURASTRI
ASSOCIATES 74/F , VENUS
WORLI SEA FACE MUMBAI -
400018 INDIA

dewan@rkdewanmail.com,info@Kkr|
hnaandsaurastri.com

50

MUMBAI

201627019122

09/03/2020
00:00:00

LAW OFFICE OF H K ACHARYA
& COMPANY ADVOCATES
PATENT & TRADEMARKS
ATTORNEYS HK AVENUE 19
SWASTICK SOCIETY
NAVRANGPURA AHMEDABAD
380 009 GUJARAT INDIA.

info@hkindia.com,hkpatent@hkind
com

51

MUMBAI

201721013709

09/03/2020
00:00:00

ARANE GANESH NIVRUTTI
AT/POST: VIRGAON, TAL.:
AKOLE, DIST.: AHMEDNAGAR,
MAHARASHTRA, INDIA.

ganesharnel2345@gmail.com

52

MUMBAI

201821009522

09/03/2020
00:00:00

K&S PARTNERS Intellectual
Property Attorneys B1601, 6th
Floor, Marathon NextGen Innova,
Opposte Peninsula Corporate Pal
Off G.K.Marg, Lower Parel,
Mumbat 400013, India

bangalore@knspartners.com

53

MUMBAI

201824005797

09/03/2020
00:00:00

KRISHNA & SAURASTRI
ASSOCIATES LLP 74/F, Venus,
\Worli Sea Face Mumbai 400 018

info@krishnaandsaurastri.copatent
@krishnaandsaurastri.com

54

MUMBAI

201821010665

09/03/2020
00:00:00

K&S PARTNERS Intellectual
Property Attorneys @15, Kailas
Business Park, Hiranandani Link
Road, Parksite, Vikhroli (West),
Mumbai 400 079, India.

bangalore@knspartners.com

55

MUM BAI

201721034245

09/03/2020
00:00:00

Suneet Sabale Brainiac IP Solutig
Second Floor, BL, Bhagvadgeeta
Apartments, Opp. Manikbaug Pet
Pump, Manikbaug, Sinhgad Road
Pune 411051. MH. India

patent@brainiac.co.in

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15488



CHADHA & CHADHA,
Advocates, Regus Business Cent

56  |MUMBAI  |201827039796 gggg_/ggzo Level 2, Connaught Place, Bund gaiﬁngﬁrattor”eys'com"”fo@'pr
" Garden Road, Pune 411001, '
Maharashtra, India.
K & S PARTNERS Intellectual
Property Attorneys B1 601 6th
3489/MUMNP/20]09/03/2020 |Floor Marathon NextGen Innova |.
57 MUMBAI 5 00:00:00 Opposite Peninsula Corporate Parpo@knspartners.com
Off G. K. Marg Lower Parel
Mumbai 400013 India
Swapnil Gawande R9, Harshnil,
09/03/2020 |Eknathpuram, Near Yakshem |sjgawande@gmail.com,Inchinta.ipq
58 MUMBAI 201721034958 00:00:00 Colony, Amravati, 444607, (M.S.)|nic.in
India.
KETAN C. RANE PLOT NG A-
09/03/2020 |43/44, M.I.D.C. AREA, .
59 MUMBAI 201721038803 00:00:00 JALGAON-425 003, kr@rubysurgical.com
MAHARASHTRA, INDIA.
K&S PARTNERS Intellectual
09/03/2020 Property Attorney_s @15, Ka_ila_s
60 MUMBAI 201821011931 00:00:00 Business Park, Hiranandani Link |bangalore@knspartners.com
e Road, Parksite, Vikhroli (West),
Mumbai- 400 079, India
09/03/2020 R.K.DewanAnd Co. P_odar _
61 MUMBAI 201727045470 Py Chambers S A. Brelvi Road Fort [dewan@rkdewanmail.com
00:00:00 )
Mumbai 400001
PLOT No. 12 THANE BELAPUR
09/03/2020 |ROAD TURBHE NAVI MUMBAI |. . ..
62 MUMBAI 201827009887 00:00:00 400705 MAHARASHTRA INDIA indian.filing@basf.com
Mobile no.: +91 7506335637
09/03/2020 Krishna And Saurastri_ Associates_ _ _
63 MUMBAI 201827014233 Py LLP 74/F Venus Worli Sea Face |info@krishnaandsaurastri.com
00:00:00 .
Mumbai 400 018
Dr. Rajeshkumar H. Acharya Law|
Office of H K ACHARYA &
09/03/2020 [COMPANY Advocates, Patent & -
64 |MUMBAI 2606/MUM/2015 00:00:00 Trademark Agents HK Avenue, 1 hkpatent@hkindia.com
Swastik Society, Navrangpura,
Ahmedabad 380009 INDIA.
KAN AND KRISHME,
10/03/2020 ADVOCATES PATENT AND _
65 |MUMBAI 201627042372 00:00:00 TRADEMARK ATTORNEYS, |knk@kankrishme.com
e KNK HOUSE,A-11 SHUBHAM
ENCLAVE, PASCHIM VIHAR,
K&S PARTNERS Intellectual
10/03/2020 Property Attorney_s @15, Ka_ila_s _
66 MUMBAI 201821034397 00:00:00 Business Park, Hiranandani Link [Imumbai@knspartnersom
T Road, Parksite, Vikhroli (West),
Mumbai 400 079, India.
MR. KIRAN PANDURANG
11/03/2020 ATTARDE D2-201, KUNAL _ _
67 MUMBAI 201621043453 00:00:00 ICON, PIMPLE SAUDAGAR, kiran.attarde@gmail.com

PUNE411 027, MAHARASHTRA
INDIA.

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15489



68

MUMBAI

201721009394

11/03/2020
00:00:00

De Penning & De Penning,
Alaknanda Builéhg, 16 Nepean S¢
Road, Mumbai 400036

patent@depenning.com

69

MUMBAI

201721027094

11/03/2020
00:00:00

SHARNAM TECHNO TECH
INDIA PVT. LTD. G3/A, SHRI
KRUPA BLDG., M.G.X. ROAD
NO.4, OPP. PATEL NAGAR,
MUMBAI -400 067,
MAHARASHTRA, INDIA.

vbipr@rediffmail.can,info@inovativ
e.co.in

70

MUMBAI

201924031106

11/03/2020
00:00:00

CHADHA & CHADHA, Advocates,
Regus Business Center, Level 2,
Connaught Place, Bund Garden Roa
Pune 411001, Maharashtra, India.

info@iprattorneys.com

71

MUMBAI

1911/MUM/2014

11/03/2020
00:00:00

L.S DAVAR & COMPANY 32,
RADHA MADHAV DUTTA GARDEN
LANE KOLKATA 700010, WEST
BENGAL PHONE: 913323633251
FAX: 91-33-23633248 E
MAIL:Isdavar@cal2.vsnl.net.in

kolkatapatent@Lsdavar.in,docketing@
avar.in

72

MUMBAI

201621028216

11/03/2020
00:00:00

JITENDRA BHASKAR JAWALE
WATERLILY - F/12A, SUKHWANI
CAMPUS, VALLABHNAGAR,
PIMPRI-411018, MAHARASHTRA,
INDIA.

jjawale@aitpune.edu.in

73

MUMBAI

201627005164

11/03/2020
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1 601 6th
Floor Marathon NextGelnnova
Opposite Peninsula Corporate Pg
Off G. K. Marg Lower Parel
Mumbai 400013 India

ipo@knspartners.com

74

MUMBAI

201827016936

11/03/2020
00:00:00

PLOT No. 12 THANE BELAPUR
ROAD TURBHE NAVI MUMBAI
400705 MAHARASHTRA INDIA
Mobile no.: +91 7506335637

indian.filing@basf.com

75

MUMBAI

2709/MUM/2015

11/03/2020
00:00:00

Legasis Partners-B05, ICC Trade
Towers Senapati Bapat Road, Pu
411016, India

ip@legasis.in

76

MUMBAI

2559/MUMNP/201

5

11/03/2020
00:00:00

Anand & Anand Advocates 558
Rajgir Chambes Opp.Old Custom
S.B.S Road Fort Mumb&00023
Phone No: 0222631488/89 Fax
No: 02222631487 Email:
email@anandandanand.com,
archana@anandandanand.com

email@anandandanand.com,archa
@anandandanand.com

77

MUMBAI

201727024670

11/03/2020
00:00:00

CHADHA & CHADHA Advocates
Regus Business Center Level 2
Connaught Place Bund Garden
Road Pune 411001 Maharashtra
India.

info@iprattorneys.com,patents@ip
orneys.com

78

MUMBAI

623/MUM/2015

11/03/2020
00:00:00

SUN PHARMA ADVANCED
RESEARCH COMPANY LTD
17/B, MAHAL INDUSTRIAL
ESTATE, OFF MAHAKALI
CAVES ROAD, ANDHERI
(EAST), MUMBAI 400093

Vinita.Kulkarni@sunpharma.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15490



D.P AHUJA & CO. 201D, TOWN
SQUARE, NEW VIP ROAD,
VIMAN NAGAR, PUNE 411014,

11/03/2020 [MAHARASHTRA, INDIA .
79 |MUMBAI 201727015205 00:00:00 Telephoe No. 91(33)40177100 patents@dpahuja.com
Mobile No. +919831360050 Fax
No. 91(33)40088262 4mail ID
patents@dpahuja.com
K&S PARTNERS Intellectual Propert
11/03/2020 Attorneys B1 601 6th Floor Marathon|
80 MUMBAI 201727021850 00:00:00 NextGen Innova Oppas Peninsula  [ipo@knspartners.com
o Corporate Park Off G. K. Marg Lower
Parel Mumbai 400013 India
R.K. DEWAN & COMPANY
TRADE MARK & PATENT
11/03/2020 [ATTORNEYS 38 PODAR .
=
81 MUMBAI 252/MUMNP/201~00:00:00 CHAMBERS S.A BRELVI ROAD dewan@rkdewanmail.com
FORT MUMBAI 400001
MAHARASHTA
KRISHNA & SAURASTRI
82 MUMBAI éBZG/MUMNP/ZOJ(l)é{gg{SgZO ASSOCIATES 74/F, Venus, Worllinfo@krishnaandsaurastri.com
T Sea Face Mumbai 400 018
ATUL PRABHAKAR PATIL, C/O P.O
PATIL, VINAYAK COMPLEX, NEAR
11/03/2020 VADODE HOSPITAL, NEAR atulprabhakarpatilO0O@gmail.com,atulp
83 MUMBA 8192/MUM/2015 00:00:00 JALAMB NAKA, KHAMGAON - hakarpatil100@gmail.com
444303 DIST.: BULDHANA,
MAHARASHTRA, INDIA.
Anand & Anand Advocates 538
Rajgir Chambers Opp.Old Customs,
S.B.S Road Fort Mumb&00023 Phon .
84  [MUMBAI 2542IMUMNP/2015\ 0032020 Ino: 02222631488/89 Fax No: 022 [o1r @ anandandanand.com,archanag
e 22631487 Email: '
email@anandandanand.com,
archana@anandandanand.com
11/03/2020 MILAN H. MANEK A 4, AMRUT
85 |MUMBAI 201721035712 00:00:00 BHARTI, 20 SARDAR NAGAR, |mhmanek@outlook.com
T RAJKOT-360 001, INDIA.
11/03/2020 Krishna & Saurastri Associates Ll
86 MUMBAI 201827018927 o 74/F, Venus, Worli Sea Face info@krishnaandsaurastri.com
00:00:00 .
Mumbai 400 018
K & S PARTNERS Intellectual
Property Attorneys B1 601 6th
2884/MUMNP/20311/03/2020 |Floor Marathon NextGen Innova |.
87 MUMBAI 5 00:00:00 Opposite Peninsula Corporate Pa|po@knspartners.com
Off G. K. Marg Lower Parel
Mumbai 400013 India
11/03/2020 De Penning & De Penning,
88 |MUMBAI 201821020922 00:00:00 Alaknanda Building, 16 Nepean Spatent@depenning.com
e Road, Mumbai 400036
11/03/2020 Legasis Partners (Pune)I®5, ICC
89 [MUMBAI 201621035313 Py Trade Towers Senapati Bapat Roip@Iegasis.in
00:00:00 )
Pune 411016, Ind
R.K.Dewan & Co. 5th Floor Podal
11/03/2020 |Chambers, S A. Brelvi Road, Fort ,
90 MUMBAI 201827027829 00:00:00 Mumbai 400001 dewan@rkdewanmail.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15491



91

MUMBAI

3075/MUMNP/20]
5

11/03/2020
00:00:00

K & S PARTNERS Intellectual
Property Attoreys B1 601 6th
Floor Marathon NextGen Innova
Opposite Peninsula Corporate P3
Off G. K. Marg Lower Parel
Mumbai 400013 India

ipo@knspartners.com

92

MUMBAI

3419/MUMNP/20]
5

11/03/2020
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1 601 6th
Floor Marathon NextGen Innova
Opposite Peninsula Corporate P3
Off G. K. Marg Lower Parel
Mumbai 400013 India

ipo@knspartners.com

93

MUMBAI

116/MUM/2015

11/03/2020
00:00:00

MRS. ALLISON KATARIYA M/S.
KATARIYA & ASSOCIATES, 2,
SHARADA APARTMENTS, OPP
GATE NO.5, ABHIMANSHREE
SOCIETY, AUNDH, PUNE 41100

allison@katariyaassociates.com

94

MUMBAI

1775/MUM/2013

11/03/2020
00:00:00

M.D.BHATE/PRIYA
PANDEY/ASHIF LAKHANI M/S
BHATE & PONKSHE '12,
VENUMADHAYV APTS, 104/7,
OFF LANE NO. 14, PRABHAT
ROAD, PUNE, 411004,
MAHARASHTRA STATE, INDIA

bhateponkshe@vsnl.com,ipr@bhat
onkshe.com

95

MUMBAI

201627017014

11/03/2020
00:00:00

A 805 VENEZIA CHS Opp. Audi
Showroom Off Mumbai Bangalore
Highway Baner

legal@fiduslawchambers.com,ip@
atjuris.com

96

MUMBAI

1886/MUM/2015

11/03/2020
00:00:00

DR. OMKAR PRAVIN
HERLEKAR OMKAR
SPECIALITY CHEMICALS LTD
UNIT-III, B-34, M.I.D.C.,
BADLAPUR (E), DIST-THANE,
PIN-421503, MAHARASHTRA,
INDIA.

omkar@omkarchemicals.com

97

MUMBAI

201621029485

11/03/2020
00:00:00

Legasis Partners (Pune);1®5, ICC
Trade Tower, Senapati Bapat Ro
Pune- 411016, India Mobile No.:
9910394896

ip@legasis.in

98

MUMBAI

201724029435

11/03/2020
00:00:00

KRISHNA & SAURASTRI
ASSOCIATES LLP 74/F, Venus
\Worli Sea Face Mumbai 400 018

info@krishnaandsaurastri.com, piatt¢
@krishnaandsaurastri.com

99

MUMBAI

201727029070

11/03/2020
00:00:00

CHADHA & CHADHA Advocates
Regus Business Center Level 2
Connaught Place Bund Garden
Road Pune 411001 Maharashtra
India.

info@iprattorneys.com,patents@ip
orneys.com

100

MUMBAI

201621010750

11/03/2020
00:00:00

Saikrishna & Associates Advocat
B-140, Sector 51, Noid201301,
Uttar Pradesh, India

patent@saikrishnaassociates.com,
ma@saikrishnaassociates.com

101

MUMBAI

1701/MUMNP/20]
5

11/03/2020
00:00:00

K & S PARTNERS Intellectua
Property Attorneys B1 601 6th
Floor Marathon NextGen Innova
Opposite Peninsula Corporate P3
Off G. K. Marg Lower Parel

Mumbai 400013 India

ipo@knspartners.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15492



K & S PARTNERS Intellectual Prope
Attorneys B1 601 6th Floor Marathon

102 [MUMBAI 3742/MUMNP/2015 (1)(1)/88%820 NextGen Innova Opposite Peninsula [ipo@knspartners.com
T Corporate Park Off G. K. Marg Lower
Parel Mumbai 400013 India
11/03/2020 |At Mehenduri Post Rumbhodi, Tal[surendrawawale @gmail.com,naikw.
103 MUMBAI 201921032470 00:00:00 akole,Dist Ahmadnagar. 422601 [ivivek@gmail.com
11/03/2020 R.K.Dewan And Co. Podar
104 |MUMBAI 201827017795 00:00:00 Chambers S A. Brelvi Road Fort [dewan@rkdewanmail.com
e Mumbai 400001 Maharashtra Ind
KHURANA & KHURANA, Advocates
11/03/2020 and IP Attorneys B3, UPSIDC, Site [info@khuranaandkhurana.com,tarun@
105 |MUMBAI 201721041551 00:00:00 1V, Behind Grand Venice, Kasna Rodranaandkhurana.com,docket@khurang
e Greater Noida 201310, UP, National |khurana.com,Inchinta.ipo@nic.in
Capital Region, India.
srdipr Partners, Patent & TM
11/03/2020 |Attorneys # 546, Park Avenue, |rpyadav@sr4ipr.in,rpyadav.ipr@gm
106 MUMBAI 1201821003809 155.09:00  |vaishali, Distt. Ghaziabad 20101(.com
(NCR New Delhi)
Mr. Tase, VijaySharatchandra C/(
Tata Power Company Limited, i, .
107 |MUMBAI 3646/MUM/2015 33/88/3820 Strategic Engineering Division 42 \gaﬁglpssr:echmcal.net,vstaselgf
e Off Saki Vihar Road, Andheri gmai.
(East), Mumbai 400072 India
NANAVATI ASSOCIATES
Advocates, Patent and Trademarl‘vadodara@nanavatiassociates con
12/03/2020 |Attorneys F/1315, Siddharth Pate . o
108 |MUMBAI 201621016185 00:00:00 Square, Bhakti Nagar, Old Padra %132&%904@gma|l.com,lnchlnta.lp
Road, Vadodar890015. Gujarat, '
India.
12/03/2020 S. MAJUMDAR & CO., 5 Harish
109 |MUMBAI 201721023694 An. Mukherjee Road, Kolkata 700 02ical@patentindia.com
00:00:00 .
West Bengal, India
Adv. Swapnil J. Gawande, R9,
12/03/2020 [Harshnil, Eknathpuram, Near . .
110 |MUMBAI 201621008464 00:00:00 Yogakshem colony, Amravati, sjgawande @gmail.com
444607, (M.S.), India.
WAIRAGADE VIJAY
12/03/2020 [RAMBHAUJI A-203, VATSALYA| .. .
111 |MUMBAI 201821021085 00:00:00 VIHAR, NAGRUS ROAD, vijay.wl23@gmail.com
AUNDH, PUNE411007
12/03/2020 |R-K.Dewan & Co. Podar Chambe
112 |MUMBAI 1402/MUM/2014 AR S. A. Brelvi Rad, Fort, Mumbai [dewan@rkdewanmail.com
00:00:00
400001
K & S PARTNERS Intellectual
Property Attorneys B1 601 6th
12/03/2020 |Floor Marathon NextGen Innova |
113 |MUMBAI 201627013399 00:00:00 Opposite Peninsula Corporate I:,a|po@knspartners.com
Off G. K. Marg Lower Parel
Mumbai 400013ndia
K & S PARTNERS Intellectual
Property Attorneys B1 601 6th
12/03/2020 |Floor Marathon NextGen Innova |
114 |MUMBAI 201627034463 00:00:00 Opposite Peninsula Corporate Pa|po@knspartne¥.c0m

Off G. K. Marg Lower Parel

Mumbai 400013 India

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15493




R.K. DEWAN & COMPANY
TRADE MARK & PATENT

2812/MUMNP/20]12/03/2020 [ATTORNEYS 38 PODAR .
115 MUMBAI g 00:00:00  |CHAMBERS S.A.BRELVI ROAD [(€Wan@rkdewanmail.com
FORT MUMBAI 400001
MAHARASHTA
SAGAR AMRUTA RASAL
12/03/2020 MALGANGA CONSTRUCTION
116 [MUMBAI 201621035570 00:00-00 A/P: NIGHOJ, TAL- PARNER, |sagarrasal.2008@gmail.com
" DIST: AHMEDNAGAR-414306,
MAHARASHTRA, INDIA.
StratJuris Partners 302 Capital B
12/03/2020 |wing Adjacent Regent Plaza Bangip@stratjuris.com,sjinfo@startjuris.
17 MUMBAI 201727029873 00:00:00 Pashan Link road Ban®une m,ip@stratjuris.com
411045 Maharashtra India
KRISHNA & SAURASTRI
12/03/2020 |ASSOCIATES 74F Venus Worli |. . .
118 |MUMBAI 201627015416 00:00:00 Sea face Mumbai 400 018, info@krishnaandsaurastri.com
Maharashtra, India.
PLOT No. 12 THANE BELAPUR
12/03/2020 |ROAD TURBHE NAVI MUMBAI [ . ..
119 [MUMBAI 201727045768 00:00:00 400705 MAHARASHTRA INDIA indian.filing@basf.com
Mobile no.: +91 7506335637
HIRNAIK SANDIP SHANKAR
12/03/2020 2/04, SAl PANDURANG CHS,
120 [MUMBAI 201821006623 00:00-00 THANE-BELAPUR ROAD, hirnaik789@gmail.com
" VITAWA, THANE -400 605,
MAHARASHTRA, INDIA.
LEXORBIS 709/710, Tolstoy
121 [MUMBAI 2466/MUMNP/201(1)8{88%820 House 1517, Tolstoy Marg New [patents@cmjoshi.com
" Delhi 110 001 India.
K2 I.P.R. (PATENT &
TRADEMARK ATTORNEYS)
12/03/2020 |701-702, CRYSTAL TOWER, info@kz2ipr.in,sarang.khadilkar@gn
122 MUMBAI 20162030524 00:00:00 46/48, MARUTI LANE, FORT, |il.com
MUMBAI -400 001,
MAHARASHTRA, INDIA
Dr. Shilpa Glarve & Mr. Chirag
Tanna. LEGA SOLV €302, RNA |, .
123 [MUMBAI  |1724/MUM/2015 (1)(2){88%820 Regency Park, M.G. Road, %‘"?gfggso'v'com’may“rdhaygl
00 Kandivali(\W), Mumbai 400067 | > 9mal
Maharashtra, India.
K & S PARTNERS Intellectual
Property Attorney81 601 6th
12/03/2020 |Floor Marathon NextGen Innova |.
124 [MUMBAI 201627028743 00:00:00 Opposite Peninsula Corporate F,a|po@knspartners.com
Off G. K. Marg Lower Parel
Mumbai 400013 India
KRISHNA & SAURASTRI : . .
125 |MUMBAI 2/MUM/2015 ég{ 88{ 3820 ASSOCIATES 74/F, Venus, Worl g";o?érr'“schi”naa”dsa”rasm'Com"”Ch
T Sea Face Mumbai 40118 P '
R.K.Dewan & Co. Podar Chambe
12/03/2020 |S A. Brelvi Road, Fort, Mumbai .
126 [MUMBAI 4057/MUM/2015 00:00:00 400001 dewan@rkdewanmail.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15494



127

MUMBAI

201921004836

12/03/2020
00:00:00

StratJuris Partie Office 203 &
204, Supreme Headquarters,
MumbaiPune Highway, Mohan
Nagar, Baner, Pune411045,
Maharashtra, India

ip@stratjuris.com

128

MUMBAI

201721026039

12/03/2020
00:00:00

Samir Kumar Singh Corporate
Legal Cell, Aditya Birla
Management CorporatioPvt.
Adi tya Birla Ce
Ground Floor, S.K.Ahire Marg,
\Worli-400030, Mumbai,
Maharashtra, India.

samir.singh@adityabirla.com,vrindi
aul@adityabirla.com

129

MUMBAI

201927021255

12/03/2020
00:00:00

De Penning & De Penning
Alaknanda Building 1é8Nepean Se
Road Mumbai 400036.

patent@depenning.com,info@iprat]
neys.com

130

MUMBAI

2856/MUMNP/20]
5

12/03/2020
00:00:00

LAW OFFICE OF H K ACHARYA
& COMPANY ADVOCATES
PATENT & TRADEMARKS
ATTORNEYS HK AVENUE 19
SWASTICK SOCIETY
NAVRANGPURA AHMEDABAD
380009 GUJARAT INDIA.

hkpatent@hkindia.com,info@hkind
com

131

MUMBAI

2761/MUMNP/20]
5

12/03/2020
00:00:00

KAN AND KRISHME,
ADVOCATES PATENT AND
TRADEMARK ATIORNEYS,
KNK HOUSE, A-11, SHUBHAM
ENCLAVE, PASCHIM VIHAR,
NEW DELHI-110063, INDIA

knk@kankrishme.com

132

MUMBAI

201921030456

12/03/2020
00:00:00

Name INFINVENT IP (Bhavik B.
Patel) Postal Address A/9, Amrut
Society, Nizampura, Vadodag90
002. Guijarat, India. Telephone
02652780486 Mobile No
08238043022 Fax No.-Bail ID
patent@infinventip.com
infinventip@gmail.com

patent@infinventip.com,infinventip
gmail.com

133

MUMBAI

201821021248

12/03/2020
00:00:00

R.K.Dewan & Co. 5th Floor Poda
Chambers, S A. Brelvi Road, Fort
Mumbai 400001

dewan@rkdewanmail.com,mailroo
@rkdewanmail.com

134

MUMBAI

201621016183

12/03/2020
00:00:00

Legasis Partners (Pune)I®5, ICC
Trade Towers Senapati Bapat Ro
Pune 411016, India

ip@legasis.in

135

MUMBAI

201827001845

12/03/2020
00:00:00

PLOT No. 12 THANE BELAPUR
ROAD TURBHE NAVI MUMBAI
400705 MAHARASHTRA INDIA
Mobile no: +91 7506335637

indian.filing@basf.com

136

MUMBAI

201827009450

12/03/2020
00:00:00

PLOT No. 12 THANE BELAPUR
ROAD TURBHE NAVI MUMBAI
400705 MAHARASHTRA INDIA
Mobile no.: +91 7506335637

indian.filing@basf.com

137

MUMBAI

201727013915

12/03/2020
00:00:00

CHADHA & CHADHA,
Advocates, Regus Business Cent
Level 2, Connaught Place, Bund
Garden Road, Pune 411001,

Maharashtra, India.

info@iprattorneys.com,patents@ip
orneys.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15495



138

MUMBAI

201727015642

12/03/2020
00:00:00

S. MAJUMDAR & CO., 202,
Elecon Chenbers, Behind Saki
Naka Telephone Exchange, Saki
Naka, Mumbat 400 072,
Maharashtra

cal@patentindia.com

139

MUMBAI

201827013227

12/03/2020
00:00:00

Dr. Rajeshkumar H. Acharya Law
Office of H K ACHARYA And
COMPANY Advocates Patent An
Trademark Agents Hvenue 19
Swastik Society Navrangpura
Ahmedabad 380009 INDIA

hkpatent@hkindia.com,info@hkind
com

140

MUMBAI

201624024275

12/03/2020
00:00:00

GLOBAL INTELLECTUAL
PROPERTY SERVICES, JOHN
DEERE INDIA PVT. LTD.,
TOWER 14, CYBERCITY,
MAGARPATTA CITY,
HADAPSAR, PUNE411013,
MAHARASHTRA, INDIA.

globalipservicesindia@johndeere.c|

141

MUMBAI

201827030597

12/03/2020
00:00:00

Dr. Rajeshkumar H. Acharya Law
Office of H K ACHARYA &
COMPANY Advocates, Patent &
Trademark Agents HK Avenue, 1
Swastik Society Navragpura,
Ahmedabad 380009 INDIA

hkpatent@hkindia.com,info@hkind
com

142

MUMBAI

201727034544

12/03/2020
00:00:00

Dr. Rajeshkumar H. Acharya Law|
Office of H K ACHARYA &
COMPANY Advocates Patent &
Trademark Agents HK Avenue 19
Swastik Society Navrangpura
Ahmedabad 380009 INDIA

hkpatent@hkindia.com

143

MUMBAI

201627022848

12/03/2020
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1 601 6th
Floor Marathon NextGen Innova
Opposite Peninsula Corporate Pg
Off G. K. Marg Lower Parel
Mumbai 400013 Indi

ipo@knspartners.com

144

MUMBAI

201727041345

12/03/2020
00:00:00

CHANDRAKANT M. JOSHI
PATENT & TRADE MARK
ATTORNEYS 5th & 6th Floor
VISHWANANAK CHAKALA
ROAD ANDHERI (EAST)
MUMBAI 400 099. TEL. NO. +91
22 28380848 FAX. NO. +91 22
28380737 EMAIL.
cmjoshi@oma3.vsnl.net.in

cmjoshi@boma3.vsnl.net.in,patents
mjoshi.com

145

MUMBAI

201828004805

12/03/2020
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1601, 6th
Floor, Marathon NextGen Innova,
Opposite Peninsula Corporate P3
Off G. K. Marg, LowerParel,
Mumbati 400013, India Telephong
No. + 91 (22) 49149700 Mobile N
+91 8130055293 Fax No. + 91 (2
49149701 Email ID

ipo@knspartners.com

ipo@knspartners.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15496




146

MUMBAI

201727023129

12/03/2020
00:00:00

Dr. Rajeshkumar H. Acharya Law
Office of H KACHARYA &
COMPANY Advocates Patent &
Trademark Agents HK Avenue 19
Swastik Society Navrangpura
Ahmedabad 380009 INDIA

hkpatent@hkindia.com,info@hkind
com

147

MUMBAI

201827018094

12/03/2020
00:00:00

PLOT No. 12, THANE BELAPUR
ROAD, TURBHE, NAVI

MUMBAI - 400705,
MAHARASHTRA, INDIA Mobile
no.: +91 7506335637

indian.filing@basf.com

148

MUMBAI

201627038780

12/03/2020
00:00:00

LAW OFFICE OF H K ACHARYA
& COMPANY ADVOCATES
PATENT & TRADEMARKS
ATTORNEYS HK AVENUE 19
SWASTICK SOCIETY
NAVRANGPURA AHMEDABAD
380009 GUJARAT INDIA.

hkpatent@hkindia.com

149

MUMBAI

201828004817

12/03/2020
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1601, 6th
Floor, Marathon NextGen Innova,
Opposite Peninsula Corporate P3
Off G. K. Marg, Lower Parel,
Mumbati 400013 India Telephone
No. + 91 (22) 49149700 Mobile N
+91 8130055293 Fax No. + 91 (2
49149701 Email ID
ipo@knspartners.com

ipo@knspartners.com

150

MUMBAI

201824033027

12/03/2020
00:00:00

ProdyoVidhi, Mr. K. Pradeep 101
Tilak Path, CMR Point # 101
Narayan Bagh Chaurah INDORE
452007 MP INDIA +91 8989 460
762

ipo@prodyovidhi.com

151

MUMBAI

201621027334

12/03/2020
00:00:00

ARCHAN DAXESH MEHTA 27
NAVRACHANA SOCIETY,
BEHIND ANANDWADI BUS
STOP, ISANPUR, AHMEDABAD
382443, GUJARAT, INDIA.

archanmehta62@gmail.co

152

MUMBAI

201927017601

12/03/2020
00:00:00

S. S. Rana & Co. Advocates, Pat
& Trademark Attorneys. 317,

LawyersE Chambe
of Delhi, New Delhi 110003, Indid

patents@ssrana.com

153

MUMBAI

1160/MUM/2015

12/03/2020
00:00:00

M/S BHATE & PONK SHE é 1 ]
Venumadhav Apts., 104/7, Off Lal
No. 14, Prabhat Road, Purkl1
004. INDIA

pwange @bhateponkshe.com,ipr@
teponkshe.com,ipr@bhateponkshe
m,info@bhateponkshe.com,Inchint
po@nic.in

154

MUMBAI

2589/MUMNP/201
5

12/03/2020
00:00:00

R.K. DEWAN & COMPANY
TRADE MARK & PATENT
ATTORNEYS 38 PODAR
CHAMBERS S.A.BRELVI ROAD
FORT MUMBAI 400001
MAHARASHTA

dewan@rkdewanmail.com

155

MUMBAI

2175/MUMNP/20]
5

12/03/2020
00:00:00

KRISHNA & SAURASTRI
ASSOCIATES 74F Venus Worli

Seaface

info@krishnaandsaurastri.ecb

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15497




156

MUMBAI

201827023109

12/03/2020
00:00:00

PLOT No. 12, THANE BELAPUR
ROAD, TURBHE, NAVI

MUMBAI - 400705,
MAHARASHTRA, INDIA Mobile
no.: +91 7506335637

indian.filing@basf.com

157

MUMBAI

201627039579

12/03/2020
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1 601 6th
Floor Marathon NextGen Innova
Opposite Peninsula Corporate P3
Off G. K. Marg Lower Parel
Mumbai 400013 India

ipo@knspartners.com

158

MUMBAI

201821012236

13/03/2020
00:00:00

S. MAJUMDAR & CO. 5 Harish
Mukherjee Road, KolkataOD 025,
West Bengal, India

cal@patentindia.com

159

MUMBAI

3190/MUM/2015

13/03/2020
00:00:00

Rohit Deshpande Advocate [Enrl.
No. MAH/4858/2012] & Patent
Agent (Regn. No. 1389), c/O
Inventillect Consultancy Services
Pvt. Ltd., 102, Shree Vidyanand,
Ketkar Road, near old Karnataka
School, Erandwane, Pune 41100+
Maharashtra, India

rohit@inventillect.com

160

MUMBAI

3314/MUM/2015

13/03/2020
00:00:00

Adv. Swapnil J. Gawande, R9,
Harshnil, Eknathpuram, Near

Yogakshem colony, Amravati,
444607, (M.S.), India

sjgawande@gmail.com,Inchinta.ipq
nic.in

161

MUMBAI

201627022258

13/03/2020
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1 601 6th
Floor Marathon NextGen Innova
Opposite Peninsula Corporate P3
Off G. K. Marg Lower Parel
Mumbai 400013 India

ipo@knspartners.com,Inchinta.ipod
ic.in

162

MUMBAI

201627036392

13/03/2020
00:00:00

CHADHA & CHADHA,
Advocates, Regus Business Cent
Level 2, Connaught Place, Bund
Garden Road, Pune 411001,
Maharashtra, India.

patents@iprattorneys.com,info@ip
orneys.com

163

MUMBAI

201727011267

13/03/2020
00:00:00

Khaitan & Co One Indiabulls Centre,
13th Floor, 841 Senapati Bapat Marg
Elphinstone Road, Mumbai 400 013,
Maharashtra, India

mumpat@khaitanco.com,kcopatents@
itanco.com

164

MUMBAI

168/MUM/2015

13/032020
00:00:00

Adv. Swapnil J. Gawande, R9,
Harshnil, Eknathpuram, Near

Yogakshem colony, Amravati,
444607, (M.S.), India.

sjgawande@gmail.com

165

MUMBAI

201828004832

13/03/2020
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1601, 6th
Floor, Marathon NextGen Innova,
Opposite Peninsula Corporate P3
Off G. K. Marg, Lower Parel,
Mumbati 400013, India Telephong
No. + 91 (22) 49149700 Mobile N
+91 8130055293 Fax No. + 91 (2
49149701 Email ID
ipo@knspartners.com

ipo@knspartners.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15498




166

MUMBAI

201827005106

13/03/2020
00:00:00

S. MAJUMDAR And CO. 202
Elecon Chembers Behind Saki N3
Telephone Exchange Saki Naka
Mumbai 400 072 Maharashtra

cal@patentindia.com

167

MUMBAI

201627044203

13/03/2020
00:00:00

S. MAJUMDAR & CO., 202,
Elecon Chember8ehind Saki
Naka Telephone Exchange, Saki
Naka, Mumbat 400 072,
Maharashtra

cal@patentindia.com

168

MUMBAI

201821011762

13/03/2020
00:00:00

LALL LAHIRI & SALHOTRA Plot
No. B-28, Sectot32, Institutional
Area, Gurgaofl22 001 (Haryana)
India Telephone N.: (0124)
2382202; (0124) 2382203 Fax Nd
(0124) 2384898 Mobile: +91
9971726980 Hnail: gpo@lls.in ;
patents@lls.in ;

patents@lls.in,gpo@lls.in,patents@
hulchaudhry.com

169

MUMBAI

2904/MUM/2014

13/03/2020
00:00:00

GLOBAL INTELLECTUAL
PROPERTY SERVICESIOHN
DEERE INDIA PVT. LTD.
TOWER 14, CYBERCITY,
MAGARPATTA CITY,
HADAPSAR, PUNE- 411013

globalipservicesindia@johndeere.c

170

MUMBAI

201727028445

13/03/2020
00:00:00

CHANDRAKANT M. JOSHI
PATENT & TRADE MARK
ATTORNEYS 5th & 6th Floor
VISHWANANAK CHAK ALA
ROAD ANDHERI (EAST)
MUMBAI 400 099. TEL. NO. +91
22 28380848 FAX. NO. +91 22
28380737

cmjoshi@boma3.vsnl.net.in,patents
mjoshi.com

171

MUMBAI

201727001932

13/03/2020
00:00:00

R.K. DEWAN & COMPANY
TRADE MARK & PATENT
ATTORNEYS 38 PODAR
CHAMBERS S.A.BFELVI ROAD
FORT MUMBAI 400001
MAHARASHTA

dewan@rkdewanmail.com

172

MUMBAI

180/MUMNP/2014

13/03/2020
00:00:00

R.K. DEWAN & COMPANY
TRADE MARK & PATENT
ATTORNEYS 38 PODAR
CHAMBERS S.A.BRELVI ROAD
FORT MUMBAI 400001
MAHARASHTA

dewan@rkdewanmail.com

173

MUMB Al

201821012244

13/03/2020
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys B3,
UPSIDC, SitelV, Behind Grand
Venice, Kasha Road, Greater No
201310, UP, National Capital
Region, India.

info@khuranaandkhurana.com,dod
@khuranaandkhurana.com

174

MUMBAI

1223/MUMNP/20]
5

13/03/2020
00:00:00

K&S PARTNERS Intellectual
Property Attorneys B1601, 6th
Floor, Marathon NextGen Innova,
Opposite Peninsula Corporate P3
Off G. K. Marg, Lower Parel

Mumbai 400013 INDIA

ipo@knspartners.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15499




R.K.Dewan & Co. Podar Chambe]

175 |MUMBAI (20124014262 |-9092920 IS A Brelvi Road, Fort, Mumbai g:lzggvc\?;;ﬂ]e;ﬁirgpnall.com,mallroo
o 400001 Maharashtra India '
Vikas Asawat, Registered Patent
13/03/2020 |Agent & Advoate, 3/183, Ganesh .
176 |MUMBAI 201921001000 00:00:00 Tglab, Basant, Vihar Kota, vsasawat@gmail.com
Rajasthan Pin 324009 India
K & S PARTNERS Intellectual
Property Attorneys B1 601 6th
1716/MUMNP/20]13/03/2020 |Floor Marathon NextGen Innova |.
Lrr MUMBAI 5 00:00:00 Opposite Peninsula CorpogaPark Ipo@knspartners.com
Off G. K. Marg Lower Parel
Mumbai 400013 India
KRISHNA & SAURASTRI
2539/MUMNP/20313/03/2020 [ASSOCIATES 74F Venus Worli |. . .
178 |MUMBAI 5 00:00:00 Seaface Worli Mumbai 400 018, info@krishnaandsaurastri.com
Maharashtra, India
S. MAJUMDAR & CO., 5 Harish _— .
179 |MUMBAI  |201821012171 [+3/03/2020 |y | heriee Road, Kolkata 700 024c2|@patentindia.com,del@patentin
00:00:00 . .com
West Bengal, India
Dr. Rajeshkumar H. Acharya Law|
Office of H K ACHARYA &
13/03/2020 |[COMPANY Advocates, Patent & -
180 [MUMBAI 201927001949 00:00:00 Trademark Agents HK Avenue, 1 hkpatent@hkindia.com
Swastik Society Navrangpura,
Ahmedabad 380009 INDIA
Legasis Partners (Pune) 185, ICC
13/03/2020 |[Trade Tower, Senapati Bapat Rojip@legasis.in,legal@fiduslawcham
181 MUMBAI 201621030578 00:00:00 Pune- 411016, India Mobile No.: |rs.com
9910394896
13/03/2020 R.K.Dewan And Co. 5th Flo_or _
182 |MUMBAI 201827001009 Py Podar Chambers S A. Brelvi Roa{dewan@rkdewanmail.com
00:00:00 .
Fort Mumbai 400001
PLOT No. 12, THANE BELAPUR
13/03/2020 ROAD, TURBHE, NAVI o y
183 |MUMBAI 201827019122 00:00:00 MUMBAI - 400705, indian.filing@basf.com
o MAHARASHTRA, INDIA Mobile
no.: +91 7506335637
K&S PARTNERS Intellectual
Property Attorneys B1 601 6th
Floor Marathon NextGen Innova
Opposite Peninsula Corporate P3g
13/03/2020 |Off G. K. Marg Lower Parel .
184 [MUMBAI 201727046785 00:00:00 Mumbai 400013 India Telephone ipo@knspartners.com
No. + 91 (22) 49149700/ 727/ 777}
Mobile No. +91 8130055293 Fax
No. + 91 (22) 49149701 E mail ID
ipo@knspartners.com
Swapnil Gawande R9, Harshnil,
13/03/2020 |Eknathpuram, Near Yogakshem | . .
185 |MUMBAI 201821017139 00:00:00 Colony, Amravati, 444607, (M_S_)SJgawande@gmall.com
India.
KRISHNA & SAURASTRI : . .
186 |MUMBAI  [201721031731 [|-3/03/2020 |\ oo CIATES LLP 74/F, Venus, [Mfo@krishnaandsaurastri.com, pats
00:00:00 @krishnaandsaurastri.com

\Worli Sea Face Mumbai 400 018,

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15500



R.K.Dewan & Co. Podar Chambe]

187 |MUMBAI  [201724013952 [-3/03/2020 I5"s "Brelvi Road, Fort, Mumbai  |o¢ van@rkdewanmail.com,mailroo
00:00:00 @rkdewanmail.com
400001
SAIKRISHNA & ASSOCIATES
13/03/2020 |[ADVOCATES B-140, Sector 51, |patent@saikrishnaassociates.com,
18 MUMBAI 201621034341 00:00:00 Noida- 201301, Uttar Pradesh, Inima@saikrishnaassociates.com
Mob: 9821378432
Arun Kishore Narasani , Patent
13/03/2020 Agent M/s. ipMetrix Consulting
189 |MUMBAI 201721001886 . Group No. 84, 1st Floor, 4th Cros|patent@ipmetrix.com
00:00:00
Panduranga Nagar, Bannerghattad
Road, Bangalore560 076
13/03/2020 |1802 Siddhachal Phase V Pokhrz : :
190 |MUMBAI 201921001338 00:00:00 Road No.2 sameer.walimbe@vednim.com
13/03/2020 Legasis Partners B 105 ICC Trad
191 |MUMBAI 201827009969 00:00:00 Towers Senapati Bapat Road Pulip@legasis.in
R 411016 Maharashtra India
K & S PARTNERS Intelleatal Propert
13/03/2020 Attorneys B1 601 6th Floor Marathon|
192 [MUMBAI 712/MUMNP/2015 00:00:00 NextGen Innova Opposite Peninsula [ipo@knspartners.com
o Corporate Park Off G. K. Marg Lower
Parel Mumbai 400013 India
KHURANA & KHURANA, Advocates
and IP AttorneysE-13,UPSIDC, Site |.
193 [MUMBAI 201621018444 cl)g(gg(ggzo IV, Behind-Grand Venice, Kasna Roagog;rg;i’]‘aa”dkh”ra”a'com't“Sharg
e Greater Noida 201310, UP, National |2 9"
Capital Region,India.
13/03/2020 R.K.Dewan And Co. 5th Floor
194 [MUMBAI 201827008272 . Podar Chambers S Brelvi Road |dewan@rkdewanmail.com
00:00:00 .
Fort Mumbai 400001
13/03/2020 R.K.Dewan And Co. Podar
195 |MUMBAI 201827012661 00:00:00 Chambers S A. Brelvi Road Fort |[dewan@rkdewanmail.com
e Mumbai 400001 Maharashtra Ind
K & S PARTNERS Intellectual
Property Attorneys B1 601 6th
13/03/2020 |Floor Marathon NextGen Innova |ipo@knspartners.com,Inchinta.ipoq
196 MUMBAI 201627021336 00:00:00 Opposite Peninsula Corporate Pgic.in
Off G. K. Marg Lower Parel
Mumbai 400013 India
13/03/2020 R.K.Dewan & Co. 5th Floor Poda
197 |MUMBAI 201921009590 AR Chambers, S A. Brelvi Road, Forfdewan@rkdewanmail.com
00:00:00 .
Mumbai 400001
Khaitan & Co One Indiabulls Cen
13/03/2020 (13th Floor Tower 1 841 Senapati [jose.madan@khaitanco.com,kcopd
198 IMUMBAI 201627015077 00:00:00 Bapat Marg, Elphinstone Road, [ts@khaitanco.com
Maharashtra,ridia
K&S PARTNERS Intellectual
Property Attorneys B1 601 6th
13/03/2020 |Floor Marathon NextGen Innova |
199 [MUMBAI 201727028602 00:00:00 Opposite Peninsula Corporate Pa|po@knspartners.com
Off G. K. Marg Lower Parel
Mumbai 90013 India
13/03/2020 LEXORBIS 709/710, Tolstoy
200 |MUMBAI 201821015589 00:00:00 House 1517, Tolstoy Marg, New |mail@lexorbis.com

Delhi 110 001

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15501




201

MUMBAI

201721002019

13/03/2020
00:00:00

Arun Kishore Narasani Patent Ag
M/s. ipMetrix Consulting Group N
84, 1st Floor, 4th Cross, Pandura
Nagar, Bannerghatta Road,
Bangalore- 560 076

patent@ipmetrix.com

202

MUMBAI

201724006359

13/03/2020
00:00:00

\Wockhardt Limited B4, MIDC
Area, Chikalthana, Aurangabad
431006

ppatil@wocklardt.com,diwakars @w
ckhardt.com

203

MUMBAI

201627019102

13/03/2020
00:00:00

CHADHA & CHADHA,
Advocates, Regus Business Cent
Level 2, Connaught Place, Bund
Garden Road, Pune 411001,
Maharashtra, India.

patents@iprattorneys.com,info@ip
orneys.com

204

MUMBAI

1960/MUM/2015

13/03/2020
00:00:00

SANJAY KESHARWANI B-303,
EMGEE GREENS C.H.S. LTD.,
INDIA STEEL COMPOUND,
MTV ROAD, WADALA (EAST),
MUMBAI - 400037 (M.S.)
MAHARASHTRA - INDIA.

kesharwani.sanjay@gmail.com,satr
@patentkraft.com

205

MUMBAI

20182136322

13/03/2020
00:00:00

Swapnil Gawande, BLI Consultan
Pvt. Ltd. R9, Harshnil, Eknath
Puram, Near Yogakshem Colony
Amravati, 444607, (M.S.), India.

sjgawande@gmail.com

206

MUMBAI

201727025693

13/03/2020
00:00:00

Legasis Partners (Pune) B 105 IC
Trade Towers Senapati Bapat Rg
Pune 411016 India

ip@legasis.in

207

MUMBAI

201627005438

13/03/2020
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN 2nd floor, B&C Wing,
Cnergy IT Park Appa Saheb Marathe]
Marg Prabhadevi, Mumbai Maharash
400025 India

IPRDEL@LAKSHMISRI.COM

208

MUMBAI

201924002777

13/03/2020
00:00:00

HIRAL CHANDRAKANT JOSHI
CHANDRAKANT M. JOSHI
PATENT & TRADE MARK
ATTORNEYS, 501,
VISHWANANAK , CHAKALA
ROAD, ANDHERI (EAST),
MUMBAI - 400 099. 9122-
28380848 919324282651 9R2-
28380737 patents@cnghbi.com

patents@cmjoshi.com

209

MUMBAI

201921003691

13/03/2020
00:00:00

DHURI UMESH ASHOK, A4/001,
SANGHVI VALLEY, KALWA,
THANE, MAHARASHTRA, INDIA,
PIN-400 605.

umeshdhuri@yahoo.in

210

MUMBAI

201821006400

13/03/2020
00:00:00

VIKRAM JITENDRAKUMAR
PATEL 15 VRUNDAVAN
NAGAR, OPP. PUSHPARAVI
HOSPITAL, SHAHADA,
NANDURBAR,
MAHARASHTRA, INDIA -425
409.

my.patent@hotmail.com

211

MUMBAI

201727003578

13/03/2020
00:00:00

S. MAJUMDAR & CO., 202,
Elecon Chembers, Behind Saki
Naka Telephone Exchange, Saki
Naka, Mumiai - 400 072,
Maharashtra

cal@patentindia.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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212

MUMBAI

201621043075

13/03/2020
00:00:00

Anjan Sen & Associates, 17,
Chakraberia Road South, Kolkatg
West Bengal, India. PHN00025.

anjanonline@vsnl.net,info@ipindia
a.com

213

MUMBAI

201824020500

13/08/2020
00:00:00

KRISHNA & SAURASTRI
ASSOCIATES LLP 74/F, Venus
Worli Sea Face Mumbai 400 018

info@krishnaandsaurastri.com

214

MUMBAI

201821012014

13/03/2020
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys B3,
UPSIDC, SitelV, Behind Grand
Venice Kasna Road, Greater Noi
201310, UP, National Capital
Region, India.

info@khuranaandkhurana.com,dod
@khuranaandkhurana.com

215

MUMBAI

201821012342

13/03/2020
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys E3,
UPSIDC, SitelV, Behind Grand
Venice, Kasna Road, Greater No
201310, UP, National Capital
Region, India.

info@khuranaandkhurana.com,dod
@khuranaandkhurana.com

216

MUMBAI

201627004876

13/03/2020
00:00:00

LAW OFFICE OF H K ACHARYA
& COMPANY ADVOCATES
PATENT & TRADEMARKS
ATTORNEYSHK AVENUE 19
SWASTICK SOCIETY
NAVRANGPURA AHMEDABAD
380 009 GUJARAT INDIA.

hkpatent@hkindia.com

217

MUMBAI

201821003568

13/03/2020
00:00:00

YOGESH ARUN PAWAR A/P:
PIMPALGAON, TAL.:
MALEGAON, DIST.: NASHIK,
MAHARASHTRA, INDIA -423202

ashwayog.2010@rediffail.com,Inch
nta.ipo@nic.in

218

MUMBAI

201827017453

13/03/2020
00:00:00

R.K.Dewan And Co. Podar
Chambers S A. Brelvi Road Fort
Mumbai 400001 Maharashtra Ind

dewan@rkdewanmail.com

219

MUMBAI

201627012925

14/03/2020
00:00:00

K & S PARTNERS Intellectual
Property Attorneys B1 601 6th
Floor Marathon NextGen Innova
Opposite Peninsula Corporate P3g
Off G. K. Marg Lower Parel
Mumbai 400013 India

ipo@knspartners.com

220

MUMBAI

201627041310

14/03/2020
00:00:00

Anand And Anand ADVOCATES
57-58 Rajgir Chamber®pp.Old
Customs, S.B.S Road Fort Mumb|
400023 Phone No: 022
22631488/89 Fax No: 022
22631487 Email:
email@anandandanand.com,

archana@anandandanand.com

email@anandandanand.com,archa
@anandandanand.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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WEEKLY ISSUED FER (CHENNAI )

SNO| LOCATION APEbﬁéEISN FER DATE ADDRESS FOR SERVICE EMAIL
09/03/2020 De Penning & De Penning, No. 1
1 CHENNAI 201647016579 . VVelachery Main Road, Guindy. [patent@depenning.com
00:00:00 :
Chennai 600032.
09/03/2020 De Penning &De Penning 120
2 CHENNAI 2990/CHE/2014 00:00:00 Velachery Main Road Guindy patent@depenning.com
T Chennai 600 032
09/03/2020 Plot No. 11, Software Units Layoy
3 CHENNAI 5477/CHE/2014 . Infocity, Madhapur, Hyderabad [team.innovation@cyient.com
00:00:00 :
500081, Telangana, India.
REMFRY & SAGAR Attorneys at
09/03/2020 |Law 376 B (Old No. 202, Avvai
4 CHENNAI 201747029520 00:00:00 Shanmugam Salai, Gopalapuram remfry-sagar@remfry.com
Chennai 600 086.
INTELLECTUAL PROPERTY
ATTORNEYS, 12, 1ST MAIN . .
5  |CHENNAI  [201744026864 88{ 88{ 3820 ROAD, SEETHAMMAL COLONY g‘;g:i?zgrrfhme'com’ka”k”Shmef
T EXTN., TEYNAMPET, CHENNAI )
- 600 018.
M/S.SAI LIFE SCIENCES LTD, H
FLOOR, LUXOR PARK, ROAD
09/03/2020 |NO-2, BANJARA HILLS, . -
6 CHENNAI 4814/CHE/2015 00:00:00 HYDERABAD - 500 033, krishna.k@sailife.com
TELANGANA STATE, INDIA,
krishna.k@sailife.com
Law Firm of Naren Thappeta #7,
Sigma Soft Tech Park, 5th Floor,
Beta Block, Whitefield Main Road
09/03/2020 |Varthur Kodi, Bangalore, ipo@iphorizons.com,iprdel@lakshn
7 [CHENNAI 1201847006968  1343,00.00  [Karnataka, PIN: 560 066 Mobile: [sti.com
+919686207117; Fax: 080
66886198 Email:
ipo@iphorizons.com
V. R. Srinivas, Ph.D. IPM,
Biologics development Center Dr
09/03/2020 ReddyEs Laborat| ..
8 CHENNAI 930/CHE/2014 00:00:00 Survey No 47, Bachujiig, srinivasvr@drreddys.com
Qutubullapur, RR District 500 09(
AP, India
Anand & Anand Advocates Flat
GA, AR Villa, New No. 31 (Old .
9  |CHENNAI  [201747032061 83{ 88{ (2)820 No. 13) 3rd main Road, Gandhi e@rga:ﬁg:ﬁggﬁgacnodﬁcom’a“’ha”
e Nagar, Adyar,Chenng0020 '
(India).
De Penning & De Penning 120
09/03/2020 |Velachery Main Road, Guindy, .
10 [CHENNAI  [201647041747 | 0 08 e | o e 030 914u2213a44 [PAIENI@depenning.com
8939824355 914442213402
09/03/20D De Penning & De Penning 120
11 |CHENNAI 201847011596 An. Velachery Main Road, Guindy , [patent@depenning.com
00:00:00 i
Chennai 600 032

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15504



12

CHENNAI

201847000373

09/03/2020
00:00:00

De Penning & De Penning No. 12
VVelachery Main Road, Guindy,
Chennai 600 032, India.

patent@depenningom

13

CHENNAI

7918/CHENP/201

09/03/2020
00:00:00

K&S Partners Intellectual Propert
Attorneys 4121/B, 6th Cross, 19A
Main, HAL Il Stage (Extension),
Bangalore 560 038, Karnataka,
INDIA

ipo@knspartners.com

14

CHENNAI

201641041557

09/03/2020
00:00:00

LEXORBIS, 709/710, Tolstoy
House 1517, Tolstoy Marg, New
Delhi 110 001, Telephone No. 91
23716565 Mobile No. 981116151
Fax No. 91 11 23716556-fail ID
mail@lexorbis.com

mail@lexorbis.com,ip.bangalore @f]
mandal.com,ip.bangalore@foxman
in

15

CHENNAI

201841000251

09/03/2020
00:00:00

CHETTINAD ACADEMY OF
RESEARCH AND EDUCATION,
RAJIV GANDHI SALAI (OMR),
KELAMBAKKAM,
KANCHIPURAM DIST,
TAMILNADU -603 103

registrar@chettinadhealthcity.com

16

CHENNAI

201847000246

09/03/2020
00:00:00

De Penning & De Penng 120
Velachery Main Road, Guindy ,
Chennai 600 032 914442213444
8939824355 914442213402

patent@depenning.com

17

CHENNAI

201747041654

09/03/2020
00:00:00

De Penning & De Penning, 120
Velachery Main Road, Guindy,
Chennai 600 032

patent@depenningom

18

CHENNAI

201647018064

09/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road Guindy

Chennai 600 032 Phone:9144
42213444 Fax:914442213402

patent@depenning.com

19

CHENNAI

201647025638

09/03/2020
00:00:00

Masilamani Law Partners-B5,
Sector 92, NOIDA Uttar Pradesh
201304 India Telephone No.: (00
120 2426 268 (0091) 120 2426 2f
Fax No.: (0091) 120 2426 162
Mobile No.: (0091) 95994 34779
Email ID.:
nitin.masilamani@mlpchambers.q
m

nitin.masilamani@mlpchambers.co
patent@depenningom

20

CHENNAI

201741027472

09/03/2020
00:00:00

INM Technologies Private Limited
#4 T.M. Industrial Estate, 12th KM
Mysore Road Bangalo+g9,
Karnataka State.
inmpatents@inmtechnolgies.com

inmpatebts@inmtechnologies.com,
mpatents@inmtechnolgies.com,ipég|
tents@inmtechnolgies.com

21

CHENNAI

201741046954

09/03/2020
00:00:00

GRANULES INDIA LIMITED,
R&D Centre, PLOT NO.56, ROAI]
NO. 5, ALEAP INDUSTRIAL
ESTATE, PRAGATHINAGAR,
KUKATPALLY, HYDERABAD -
500090.

pgn.ipm@granulesindia.com

22

CHENNAI

201847005721

09/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032 914442213444

patent@depenning.com

8939824355 914442213402

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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CANTWELL & CO 120 Velachery

09/03/2020 [Main Road Guindy Chenn&i00032
23  |CHENNAI 201747035856 00:00:00 9144 42213409 8939824355 914 patent@cantwellandco.com
42213402 / 22350783
SHRI. CH.V.RAMANA RAO,
LAURUS LABS PRIVATE
09/03/2020 [LIMITED, 2ND FLOOR, SERENHramanarao.ch@lauruslabs.com,ipn
24 |CHENNAI 3101/CHE/2013 00:00:00 CHAMBERS, ROAD NO. 7, auruslabs.com
BANJARA HILLS, HYDERABAD
-500 034
U. NISHANTH NO. 19, 3RD
09/03/2020 |STREET, MULLAI NAGAR, . . .
25 |CHENNAI 201841012922 00:00:00 MADAMBAKKAM, CHENNAI - nishanthsail896 @gmail.com
600 126.
K&S Partrers Intellectual Property,
09/03/2020 Attorneys # 4121/B, 6th Cross, 19
26 |CHENNAI 2951/CHE/2014 oy Main, HAL Il Stage (Extension), |ipo@knspartners.com
00:00:00
Bangalore 560 038, Karnataka
INDIA
De Penning & De Penning 120
09/03/2020 |Velachery Main Road Guindy .
27 CHENNAI 201647011633 00:00:00 Chennab00 032 Phone:9144 patent@depenning.com
42213444 Fax:914442213402
BananalP Counsels No.40,2nd
Floor, 3rd Main Road, JC Industri . .
28 |CHENNAI  |[201741037852 |22/03/2020 o “Kanakapura Road patent@bananaigom, nitin@banana
00:00:00 p.com
Bangalore62. Landmark Near
Metro
09/03/2020 De Penning & De Penning 120
29 |CHENNAI 201847039332 . VVelachery Main Road, Guindy , |patent@depenning.com
00:00:00 !
Chennai 600 032.
Dr. Kalyan Chakravarthy ,
BananalP Counselsd\W0,2nd
09/03/2020 |Floor, 3rd Main Road, JC Industrijpatent@bananaip.com,nitin@banal
30 |CHENNAI 201641010888 00:00:00 Estate, Kanakapura Road p.com
Bangalore62. Landmark Near
Metro
09/03/2020 3M-IPR ASSOCIATES 72,
31 CHENNAI 202041002767 00:00:00 SANGANOOR ROAD OPP ANDHRAinfo@3mipr.com
T BANK GANAPATHY COIMBATORE
Anand and Anand AdvocatesA.,
Nizamuddin East New Delhi 110013,
India Phone No: 00911-24355076,
09/03/2020 24358078, 941204059300 Fax No: |email@anandandanand.com,archanad
32 |CHENNAL  [3770/CHE/2014  153.00.00  |009111-24354243, 941204243056, |ndandanand.com
058 Email:
email@amandandanand.com,
archana@anandandanand.com
09/03/2020 De Penning & De Penning 120
33 |CHENNAI 201847041515 An. Velachery Main Road, Guindy, [patent@depenning.com
00:00:00 .
Chennai600 032
Professor & Head, Department of
09/03/2020 Mechanical Engineering, St. Pete
34 CHENNAI 20174102683 00:00:00 Institute of Higher Education and |mail_2_cm@yahoo.com

Research, Avadi, Chennai, Tamil
Nadu, India, Pin Codé00 054.

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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Anand & Anand Advocates Flat GA,
AR Villa, New No. 31 (Old No. 13) 3r
main Road, Gandhi Nagar,
Adyar,Chennab0020 (India) Phone

35 CHENNAI 201747003115 88/88/5820 No: 91-44-43443777, 1221059300 Faxemail@anandandanand.com
e No: 1204243056, 9444-43504232 E
mail: email@anandandanand.com /
chennaianandandanand @yetem.in/
archana@anandandanand.com
09/03/2020 K&S Partners 4121/B, 6th Cross,
36 CHENNAI 201647028457 00:00:00 19A Main, HAL Il Stage ipo@knspartners.com
T (Extension),Bangalor860038.
09/03/2020 De Penning & De Penning, 120
37 CHENNAI 201747023605 poy Velachery Main Road, Guindy, [patent@depenning.com
00:00:00 ;
Chennai 600 032.
M. Prabhakaran Indian Patent
Global Services 11-383/IP/124, remfry-
09/03/2020 |Indraprasta Township (Phag¢ .

38 |CHENNAI  7537/CHENP/201l3, 00-00  |Saidabad, Hyderaba500059, sagar g:ﬁg&{ﬁ;?ﬂp;ﬂk'&gﬁi
INDIA Ph: 09959291721 #nail: -com, patentgiobal.
pmanikkoth@yahoo.com

09/03/2020 De Penning & De Penning 120
39 CHENNAI 201847009270 POy \Velachery Main Road, Guindy , |patent@depenning.com
00:00:00 ;
Chennai 600 032
De Penning & De Penning 120
09/03/2020 |Velachery Main Road Guindy .

40 CHENNAI 5043/CHENP/201 00:00:00 Chennai 600 032 Phone: 9144 patent@depenning.com
42213444 Fax: 914442213402
K&S PARTNERS Intellectual
Property Attorneys Door No. 15

09/03/2020 (Old No. 3) Postal Colony 4th Strg
41  |CHENNAI 201747039654 00:00:00 West Mambalam Chennai 60003]chennai@knspartners.com
o Tamil Nadu India TEL: + 91 (44)
49317777 FAX: 91 (44) 49317788
Mobile No.: +91 9566000740
09/03/2020 De Penning & De Penning 120
42  [CHENNAI 201847038602 A, Velachery Main Road, Guindy , [patent@depenning.com
00:00:00 ;
Chennai 600 032
09/03/2020 Anand and Anand Advocates; &, [email@anandandand.com,archanag
43 CHENNAI 201747012791 POy Nizamuddin East, New Delhi @anandandanand.com,chennai@g
00:00:00 .
110013, India. dandanand.com
De Penning & De Penning 120, . Lo
44 |CHENNAI  [201747036210 83{ 88{ (2)820 Velachery Main Road, Eiact?:t@depe””'”g'Com"”Ch'”ta"p
T Guindy,Chennai 600032 )
R.K.Dewan & Co. 5th Floor Podal . .
45 |CHENNAI  [201841007926 83{ 88{ (2)820 Chambers, S A. Brelvi Road, Fortgﬁgg%{;ﬁg}?ﬁﬂ?"com’ma"mo
T Mumbai 400001 )
REMFRY & SAGAR 376B, (OLD remfry-
09/03/2020 [NO.202), AVVAI SHANMUGAM .

46 CHENNAI 302/CHENP/2015 00:00:00 SALAI, GOPALAPURAM, isasgez?\r/%g;n;gzq.com,docketlng@glo

CHENNAI - 600 086. P )
SRI.S NATARAJAN, S/O, P
09/03/2020 SENGODAN, 1/174,
47 CHENNAI 4286/CHE/2015 00:00:00 PERIASEERAGAPADI, SALEM- [natarajanshree@nail.com

636 308, TAMIL NADU, INDIA,

natarajanshree @gmail.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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KHURANA & KHURANA,
Advocates and IP Attorneys E3,

09/03/2020 |[UPSIDC, SitelV, Behind-Grand |docket@khuranaandkhurana.com;i
48 |CHENNAI A478/CHE/2014 00:00:00 Venice, Kasna Road, Greater Noj@khuranaandkhurana.com
201310, UP, National Capital
Region, India.
De Penning & De Penning 120
09/03/2020 |Velachery Main Road, Guindy , .
49 ICHENNAI  [201647087249 |0 o0 e | o e 030 01442213444 [PAIENt@depenning.com
8939824355 914442213402
BananalFCounsels No.40,1st & 2
Floor, 3rd Main Road, JC Industri . .
50 |CHENNAI  |201644032442 [02/03/2020 e oie "Kanakapura Road patent@bananaip.com,nitin@bana
00:00:00 p.com
Bangalore62. Landmark Near
Metro
09/03/2020 De Penning &. De Penning_ 120 _
51 |CHENNAI 201647021022 . VVelachery Main Road, Gody , patent@depenning.com
00:00:00 i
Chennai 600 032
PATENTS AND LICENSING
DEPARTMENT PATENTS AND
09/03/2020 LICENSING DEPARTMENT, _
52  |CHENNAI 201747023192 00:00:00 PLOT NO.32, 47450 EPIP AREA, [patentsin@novognes.com
R WHITEFIELD ROAD,
BANGALORE - 560 066.
KARNATAKA, INDIA.
IPexcel Services Pvt. Ltd. Indiqub
09/03/2020 |Orion, 24th Main Rd, Garden .
53 |CHENNAI 201841042162 00:00:00 Layout, Sector 2, HSR Layout, bhaskar@ipexcel.com
Bangalore560102, Karnataka
C/O LAKSHMI KUMARAN & . . .
54 |CHENNAI  [201948027723 88{88%820 SRIDHARAN, 2, Wallace garden,'Sphrgﬁéf?';k;hm's”'Com’Ma'ath"'@'
T 2nd Street, Chennai600 006 India '
K & S PARTNERS Intellectual
09/03/2020 Property Attorneys New Door No,
55 |CHENNAI 201647003450 AR, 15 (Old No. 3) Postal ColomMth  [ipo@knspartners.com
00:00:00
Street, West Mambalam, Chenna
600033, Tamil Nadu, India
09/03/2020 C/O LAKSHMI KUMARAN & _ .
56 CHENNAI 201647029605 00:00:00 SRIDHARAN, 2, Wallace garden fiprdel@lakshmisri.com
T 2nd Street, Chennai600 006 India
09/03/2020 De Penning &_ De Penning 120 _
57 |CHENNAI 20184414992 00:00:00 Velachery Main patent@depenning.com
e Road,Guindy,Chennai 600 032.
Signify Innovation India Ltd. 5th
Floor, Green HeartMMTP Phase
09/03/2020 |IV, Manyata Tech Park, &javara, |prasad.narasimha@Ilighting.com,p.
58  |CHENNAI 201947011029 00:00:00 Bangalore 560045, India. ia@signify.com
Telephone No. 0841892409
Mobile No. +919980836239
Dr. Raghunandan Nerella, Princig
& Professor, BALAJI INSTITUTE
09/03/2020 |OF PHARMACEUTICAL . . .
59 |CHENNAI 6840/CHE/2015 00:00:00 SCIENCES, Laknepally (V), principal@bipswgl.org.in

Narsampet (M), Warangal (D)

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15508



60

CHENNAI

201647039208

09/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-
560045 Telephone No:
08041892407 Fax No :
08041892415 E mail :
ravi.tumkur@philips.com

ravi.tumkur@philips.com

61

CHENNAI

201741044301

09/03/2020
00:00:00

V. RAJESHWARA PRASAD, House
No: 2-4-118, Ramnagar street,
Hanamkonda Town, WarangdJiban)
District, Telangana State, INDIA PIN
Code: (506001).

\vooradi.rajeshwar@gmail.com

62

CHENNAI

201747043496

09/03/2020
00:00:00

Remfry & Sagar, AttorneyatLaw,
First Floor, BlockB Chaitanya
Imperial Building, 610, Anna Sala|
Teynampettai, Chenna600018,
India, Phone: +944-48514474 Fa
No: +91:44-48514474 remfry
sagar@remfry.com

remfry-sagar@remfry.com

63

CHENNAI

201847018963

09/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032

patent@depenning.com

64

CHENNAI

201647041015

09/03/2020
00:00:00

2, WALLACE GARDEN, 2ND
STREET, CHENNAI- 600 006.

iprdel@lakshmisri.com,IPRDEL@L
KSHMISRI.COM

65

CHENNAI

201747034872

09/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road,
Guindy,Chennai 600 032

patent@depenning.com

66

CHENNAI

201847006174

10/03/2020
00:00:00

De Penning & De Penning No. 12
Velachery Main Road, Guindy,
Chennai 600032

patent@depenning.com

67

CHENNAI

201847020445

10/03/2020
00:00:00

Philips Lighting India Limited 5th
Floor, Geen HeartMMTP Phase
IV, Manyata Tech Park, Nagavara
Bangalore 560045, India.

ip.india@signify.com

68

CHENNAI

201647018032

10/03/2020
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN 2, Wallace garden,
2nd Street, Chennai600 006 Indig|

iprdel@lakshmisri.con

69

CHENNAI

201847019703

10/03/2020
00:00:00

Anand & Anand Advocates Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, Adyar, Chenn&0020
(India) Phone No: 914-43443777
120-4059300 Fax No: 128243056
91-44-43504232 Email:
email@anandandanand.com /
chennaianandandanand@yahoo.
n/ archana@anandandanand.con
Mobile No: +91 9717990240

email@anandandanand.com

70

CHENNAI

201847006144

10/03/2020
00:00:00

K&S PARTNERS Intellectual
Property Attorneys 4121/B, 6th
Cross, 19A Main, AL Il Stage
(Extension), Bangalore 560 038,

bangalore@knspartners.com

Karnataka, India.

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15509



De Penning & De Penning 120

71 |CHENNAI 201948039528 (1)8/83/(2)820 Velachery Main Road, Guindy , [patent@depenning.com
o Chennai 600 032
Remfry & Sagar, AttorneyatLaw,
First Floor, BlockB Chaitanya
10/03/2020 Imperial Building, 610, Anna Salajremfry-
72 |CHENNAI 7347/CHENP/201 00:00:00 Teynampettai, Chennab00018, [sagar@remfry.corpatents@remfry.
R India, Phone: +944-48514474 Fajom
No: +91:44-48514474 remfry
sagar@remfry.com
10/03/2020 De Pennine &. De Penning_ 120 _
73 |CHENNAI 201647033221 . Velachery Main Road, Guindy , [patent@depenning.com
00:00:00 i
Chennai 600 032.
10/03/2020 De Penning &. De Penning 120 _
74  |CHENNAI 201847003765 00:00:00 Velachery Main patent@depenning.com
R RoadGuindy,Chennab00 032
InvnTree IP Services 399, 15th
10/03/2020 [Cross, 5th Main Sector:6 HSR | .
75 CHENNAI 201847003591 00:00:00 Layout, Bangalore: 560102, ipo@invntree.com
Karnataka, INDIA.
K&S Partners Intellectual Propert
10/03/2020 Attorneys 101, Ivy Terrace, F_’Iot_.
76 |CHENNAI 201847025170 00:0000 No. 119, Road no. 44, Kavuri Hilljhyderabad@knspartners.com
' Madhapur, Hyderabad500 033,
India
10/03/2020 De Penning & De Penning No. 12 _
77 |CHENNAI 201847003224 AR, Velachkery Main Road, Guindy, |patent@depenning.com
00:00:00 )
Chennai 600 032.
10/03/2020 De Penning & De Penning 120
78 |CHENNAI 201647024072 00:00:00 Velachery Main Road, Guindy , [patent@depenning.com
T Chennai 600 032
De Pennig & De Penning 120
79 |CHENNAI 201944031923 38/88/3820 \éﬁfﬁssiré%aégsoad’ Guindy , patent@depenning.com
patent@depenning.com
KAnalysis Consultant (P.) Ltd KH
368/369, First and Second Floor,
10/03/2020 |Sultanpur M.G. Road, New Dethi |docket@kanalysis.com,bpo.mail@
80  |CHENNAI 1201644002306 155.00:00  |11003 Tel: 9211-26808990  |com
Mobile: 9811336990 Hnail:
docket@kanalysis.com
De Penning & De Penning 120
10/03/2020 Velache_ry Main Road, Guindy , _
81 CHENNAI 201847048330 00:00:00 Chennai 600 032. 914442213444 [patent@depenning.com
o 8939824355 944 - 42213402
patent@depenning.com
MALATHI
LAKSHMIKUMARAN, C/O
10/03/2020 |LAKSHMI KUMARAN & iprdel@lakshmisri.con,malathi.l@lal
82 [CHENNAI 201841030224 00:00:00 SRIDHARAN,2, Wallace garden, |shmisri.com
2nd Street, Chennai, Tamil Nadu,
India, Pin Codes00 006.
C/O LAKSHMI KUMARAN & .
10/03/2020 Ismds@Ilakshmisri.com,IPRDEL@L
83 |CHENNAI 5835/CHE/2014 00:00:00 SRIDHARAN 2, Wallace garden, KSHMISRI COM

2nd Street, Chennai600 006 Indig|

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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HASAN AND SINGH, Flat No. 04
Sree Nilayam Apartment, Plot No

84 |CHENNAI 201847034847 10{03(2020 12, Camelot Layout (Near Chirec|afzal@hasanandsingh.com
00:00:00 ;
Public School), Kondapur,
Hyderabaeb00084, India.
RNA, IP ATTORNEYS 401402,
4th Floor, Sundy Success Tower,
Sector- 65, Golf Course Extensior
10/03/2020 |[Road, Gurgaon 122 005 National [patents@rnaip.com,archana@anat
85  |CHENNAI A757/CHE/2012 00:00:00 Capital Region (Haryana), India |danand.com
Tel: +91:124 2841222, Fax: +91
124 2841144 Email;
patents@rnaip.com
De Penning & De Penning 120
10/03/2020 ([Velachery Main Road, Guindy , .
86 CHENNAI 201847006136 00:00:00 Chennai 600 032 914412213444 patent@depenning.com
8939824355 914442213402
10/03/2020 De Penning & De Penning 120
87 CHENNAI 201847026797 oy Velachery Main Road, Gndy, patent@depenning.com
00:00:00 !
Chennai 600 032.
De Penning & De Penning 120
Velachery Main Road Guindy, .
88 |CHENNAI  |4546/CHE/2015 (1)8{ 88{ 3820 Chennai 600 032 914442213444 p%z?égiiﬁﬁ””'z%&?rgmm o
00: 9144- 42213402 P -c0.In, penning.
patent@depenning.com
10/03/2020 De Penning & De Penning No. 12
89 |CHENNAI 201647004343 . Velachery Main Road Guindy patent@depenning.com
00:00:00 !
Chennai 600032
10/03/2020 De Penning & De Penning No. 12
90 CHENNAI 201847003398 A VVelachery Main Rod, Guindy, patent@depenning.com
00:00:00 !
Chennai 600 032
De Penning & De Penning 120
10/03/2020 |Velachery Main Road, Guindy, .
91 CHENNAI 201947017514 00:00:00 Chennai 600 032 914412213444 patent@depenning.com
8939824355 914442213402
Remfry & Sagar Attorneyat-Law
10/03/2020 First Floor, BlockB, Chaitanya [remfry-sagar@remfry.com,Remfry
92 CHENNAI 201644005492 A Imperial Building, 610, Anna SalalSagar@remfry.com,bpo.mail@ge.q
00:00:00 ) .
Teynampetai, Chenn&00 018, |m
India.
Kalyan Chakravarthy #40,2nd
10/03/220 |Floor, JC Industrial Estate, patent@bananaip.com,rsshekar@}f
93 |CHENNAI 2724/CHE/2015 00:00:00 Kanakapura Road Bangalore 62 [nhaip.com
Landmark: Near Metro
SRI.GOSAKAN ARAVAMUDAN,
UNICITA CONSULTING PVT.
10/03/2020 LTD 44/1 1ST FLOOR SRIRAM
94 CHENNAI 201647012741 00:00:00 MANDIR ROAD rashmi@unicitaconsulting.com
e BASAVANAGUDI BANGALORE
560 004.
rashmi@unicitaconsulting.com
De Penning & De Penning 120
10/03/2020 ([Velachery Main Road, Guindy , .
95 CHENNAI 201647032309 00:00:00 Chennai 600 032 91442213444 patent@depenning.com

8939824355 914442213402

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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SRI.T.KAMESWARA RAO,
D.NO. 51-46 G JONNAI GUNTA

96 |CHENNAI  |201641000885 (1)8( 83{ 8820 STREET OLD TOWN- KAVALI - [tkrphd@gmail.com
o 524 201 SPSR NELLORE (DF)
A.P tkrphd@gmail.com
K & S Partners Intellectual Prope
10/03/2020 Att(_)rneys 4121/B, 6th Cros_s, 19A
97 |CHENNAI 201647038981 . Main, HAL Il Stage (Extension), |bangalore@knspartners.com
00:00:00
Bangalore 560 038, Karnataka,
INDIA.
De Penning& De Penning 120
10/03/2020 ([Velachery Main Road, Guindy , .
98 |CHENNAI  [201647040346 | 0 00 e |00 e 02 014u2213444 [PAIENt@depenning.com
8939824355 914442213402
K & S Partners # 4121/B, 6th Cro
10/03/2020 |19A Main, HAL Il Stage .
99 |CHENNAI 201641010838 00:00:00 (Extension), Bangalored® 038, ipo@knspartners.com
INDIA
De Penning & De Penning 120
10/03/2020 |Velachery Main Road Guind .
100 [CHENNAI  [201747040964 | 0 0e on |00 2 e 030 0144 4201 2a44PaENt@depenning.com
8939824355 9144 42213402
MS. ANURADHA
VAIDYANATHAN & MRS. A.V.
10/03/2020 NATHAN, 451, 2ND CROSS, 3R _
101 |CHENNAI 5321/CHE/2012 00:0000 BLOCK, 3RD STAGE, office@patnmarks.com
' BASAVESHWARA NAGAR,
BANGALORE - 560 079,
KARNATAKA STATE, INDIA.
10/03/2020 Altacit Glo_bal, C2A, Indl_JstriaI_ _ _
102 |CHENNAI 201741033366 00:00:00 Edate, Guindy, Chennai, Tamil |ip@altacit.com
e Nadu, India, Pin Codé00 032.
De Penning & De Penning 120
10/03/2020 |Velachery Main Road, Guindy, .
103 [CHENNAI 201847037743 | 0 00c o |0 e e e 0149213444 [PAIENI@depenningom
8939824355 914442213402
K&S Partners Intellectual Propert
10/03/2020 Attorneys New Door No. 15 (Old _
104 |CHENNAI 201844018604 00:00:00 No.3) Postal Colony 4th Street, [ipo@knspartners.com
e West Mambalam, Chennai 60003
Tamil Nadu, India
10/03/2020 De Penning & De Penning 120
105 |CHENNAI 818/CHE/2015 AR, Velachery Main Road Guindy patent@depenning.com
00:00:00 i
Chennai 600 032
LEXORBIS, 709/710, Tolstoy
House 1517, Tolstoy Marg, New
10/03/2020 |Delhi 110 001, India. Telephone N ___. .
106 |[CHENNAI 201847007482 00:00:00 91 11 23716568obile No.p mail@lexorbis.com
9811161518 Fax No. 91 11
23716556 mail@lexorbis.com
De Penning & De Penning 120
10/03/2020 Velache_ry Main Road, Guindy , _
107 [CHENNAI 201947017304 00:00:00 Chennai 600 032 914442213444 |patent@dpenning.com

8939824355 9144 42213402

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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108

CHENNAI

201747046730

10/03/2020
00:00:00

LAKSHMIKUMARAN &
SRIDHARAN, 2, Wallace garden,
2nd Street, Chennaib00 006,
India. Telephone No.: (+91) 044
2833 4700 Fax No: (+91) 044 287
4702 Email: iprdel@lakshmisri.co

iprdel@lakshmisri.cm

109

CHENNAI

201647025249

10/03/2020
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN, 2, Wallace garden,
2nd Street, Chennai600 006 Indid

iprdel@lakshmisri.com

110

CHENNAI

201647028289

11/03/2020
00:00:00

Law Firm of Naren Thappeta #7,
Sigma Soft Tech Pky 5th Floor,
Beta Block, Whitefield Main Road
\Varthur Kodi, Bangalore,
Karnataka, PIN: 560 066, Telephq
No: 08028541041/42 /41529196/
Fax No: 08066886198 Email:
ipo@iphorizons.com

ipo@iphorizons.com

111

CHENNAI

201841005008

11/03/2020
00:00:00

ARTIFICIAL LEARNING SYSTEMS
INDIA PVT LTD, Hansa Complex,
1665/A, second floor, 14th Main, 7th,
sector, HSR Layout, HSR Layout,
Bengaluru, Karnataka 560102, India

kraji@artelus.com,mnarahari@artelus.

112

CHENNAI

201847004375

11/03/2020
00:00:00

Cantwel & Co. No. 120, Velacher
Main Road, Guindy, Chennai 600
032, India.

patent@cantwellandco.com

113

CHENNAI

201747015300

11/03/2020
00:00:00

De Penning & De Penning, No. 1
Velachery Main Road, Guindy,
Chennai 600032

patent@depenning.com

114

CHENNAI

2510/CHENP/201!

11/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-
560045 Telephone No:
08041892407 Fax No :
08041892415 E mail :
ravi.tumkur@philips.com

ravi.tumkur@philips.com

115

CHENNAI

2099/CHE/2012

11/03/2020
00:00:00

FOX MANDAL & ASSOCIATES
FM HOUSE 6/12 Primrose Road
Bangalore 560025

santosh.singh@foxmandal.com,ip.
galore@foxmandal.com

116

CHENNAI

201647037920

11/03/2020
00:00:00

Law Firm ofNaren Thappeta #7,
Sigma Soft Tech Park, 5th Floor,
Beta Block, Whitefield Main Road
\Varthur Kodi, Bangalore,
Karnataka, PIN: 560 066, Teleph
No: 08628541041/42 141529196/
Fax No: 08666886198 Email:
ipo@iphorizons.com

ipo@iphorizons.com

117

CHENNAI

201747004389

11/03/2020
00:00:00

Cantwell & Co, 120 Velachery
Main Road Guindy Chennai
600032, India

patent@cantwellandco.com

118

CHENNAI

201747034885

11/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road,Guindy,
Chennai 600 032

patenn@depenning.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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Cantwell & Co. 120 Velachery

119 |CHENNAI 201647043444 11{03(2020 Main Road, Guindy, Chennai patent@cantwellandco.com
00:00:00
600032
S. MAJUMDAR & CO., 5 Harish -
120 |CHENNAI  [201741011389 [11/03/2020 |\ heriee Road, Kolkata 708, [C21@Patentindia.com,bom@patent
00:00:00 . la.com
\West Bengal, India
Anand And Anand ADVOCATES
11/03/2020 |Flat GA AR Villa New No. 31 (OId .
121 |CHENNAI 201747034979 00:00:00 No. 13) 3rd main Road Gandhi email@anandandanand.com
Nagar Adyar Chennai 60020 (Ind
11/03/2020 De Penning & De Penning 120
122 |CHENNAI 201847026004 A, Velachery Main Road, Guindy , [patent@depenning.com
00:00:00 :
Chennai 600 032.
Arun Kishore Narasani , Patent
11/03/2020 Agent M/s. ipMetrix Consulting
123 |CHENNAI 201641005875 pos Group No. 84, 1st Floor, 4th Crosjpatent@ipmetrix.com
00:00:00 |
Panduranga Nagar, Bannerghattsd
Road, Bangalore560 0076.
K & S Partners Intellectual Prope
11/03/2020 |Attorneys 4121/B, 6th Cross, 19Aipo@knspartners.com,bangalore@
124 |CHENNAI 201741007681 00:00:00 Main, HAL Il Stage(Extensin), partners.com
Bangalore 560 038, INDIA.
11/03/2020 De Penning & De Penning 120
125 |CHENNAI 201747034884 A, Velachery Main Road,Guindy, [patent@depenning.com
00:00:00 i
Chennai 600 032
REMFRY & SAGAR, 376B, (OLD
11/03/2020 [NO.202), AVVAI SHANMUGAM
126 |CHENNAI 201647036542 00:00:00 SALAI, GOPALAPURAM, remfry-sagar@remfry.com
CHENNAI - 600 086.
KRISHNA And SAURASTRI
11/03/2020 ASSOCIATES LLP 2801
127 |CHENNAI 201847017596 o Hemavathy, Nandi Enclave, info@krishnaandsaurastri.com
00:00:00 .
Banashankari lIBtage, Bangalore
560085, India.
11/03/2020 De Penning & De Penning 120
128 |CHENNAI 201647027290 Py Velachery Main Road, Guindy , [patent@depenning.com
00:00:00 i
Chennai 600 032
REMFRY & SAGAR Attorneysat
Law 376 B (Old No. 202), Avvai
11/03/2020 Shanmugam Salai,Gopalapuram [remfry-
129 |CHENNAI 5944/CHENP/201| ~ "~ Chennai 600 086 Tel/Fax: +944- |sagar@remfry.com,patents@remfr
00:00:00 "
42637392 Email: remfry om
sagar@remfry.com
patents@remfry.com
De Penning & De Penning 120
11/03/2@0 (|Velachery Main Road, Guindy, .
130 |CHENNAI 201747007198 00:00:00 Chennai 600 032 914412213444 patent@depenning.com
8939824355 914442213402
De Penning & De Penning 120
11/03/2020 [Velachery Main Road, Guindy, [patent@deppening.com,patent@dg
131 |CHENNAI 1201747015916 15.09.00  [Chennai 600 032 914442213444 |nning.com
8939824355 914442213402
11/03/2020 LAKSHMIKUMARAN &
132 |CHENNAI 201747034021 00:00:00 SRIDHARAN 2, Wallace garden, |iprdel@lakshmisri.com

2nd Street, Chennai600 006

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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133

CHENNAI

201647012564

11/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-560045
Telephone No: 08041892407 Fax No
08041892415 E mail :
ravi.tumkur@philips.com

ravi.tumkur@philips.com

134

CHENNAI

1431/CHE/2015

11/03/2020
00:00:00

K & S PARTNERS, Intellectual
Property Attorneys, 4121/B, 6th Cros
19A Main, HAL Il Stage (Extension),
Bangalore 560 038.-mail:
bangalore@knspartners.com

bangalore@knspartners.com,igigalore
@foxmandal.in,ip.bangalore@foxmand
com

135

CHENNAI

201747030485

11/03/2020
00:00:00

De Penning & De Penning 120,
Velachery Main Road, Guindy,
Chennai600 032.

patent@depenning.com

136

CHENNAI

201747015304

11/03/2020
00:00:00

De Penning & Dé”enning, No. 12
Velachery Main Road, Guindy,
Chennai 600 032, India.

patent@depenning.com

137

CHENNAI

710/CHENP/2015

11/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road Guindy
Chennai 600 032 Phone:9144
42213444 Fax:914442213402 E
mail:patent@depenning.com

patent@depenning.com

138

CHENNAI

201747046276

11/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032 9144 42213444
8939824355 9144 42213402
patent@depenning.com

patent@depenning.com

139

CHENNAI

201647038083

11/03/2020
00:00:00

LAW FIRM OF NAREN
THAPPETA., #7, SIGMA SOFT
TECH PARK, 5TH FLOOR, BETA
BLOCK, WHITEFIELD MAIN
ROAD, VARTHUR KODI,
RAMAGONDANAHALLI,
BANGALORE - 560 066.

ipo@iphorizons.com

140

CHENNAI

4544/CHE/2012

11/03/2020
00:0000

Anand And Anand ADVOCATES
Flat GA AR Villa New No. 31
(Old No. 13) 3rd main Road
Gandhi NagarAdyar Chennai
60020 (India) Phone No: 944-
43443777120-4059300 Fax No.
1204243056 91-44-43504232 E
Mail: anandandanand@vsnl.com
email@anandandandictom /
chennaianandandanand@yahoo.
n/ archana@anandandanand.con

email@anandandanand.com

141

CHENNAI

201847004571

11/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032

patent@depenning.com

142

CHENNAI

201647@6754

11/03/2020
00:00:00

Patent Agent for the Applicant Re
No.IN/PA-1353 Epiphany IP
Solutions Pvt. Ltd. 1st floor, Earth
Phoenix, 10th E Cross,
Nagavarapalya, C. V. Raman Nag

Bangalore 560093, Karnataka, In

aphene@epiphanyipsolutions.com,
hene@eriphanyipsolutions.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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143

CHENNAI

201648014304

11/03/2020
00:00:00

K & S PARTNERS Intellectual
Property Attorneys New Door No,
15 (Old No. 3) Postal Colony 4th
Street, West Mambalam, Chennal
600033, Tamil Nadu, India Tel: +
91 (44) 49317777 Fax: + 944)
49317788 Mobile: +91 81300552

ipo@knspartners.com

144

CHENNAI

4488/CHE/2014

11/03/2020
00:00:00

De Penning & De Penning 120
VVelachery Main Road Guindy
Chennai 600 032 Phone:9144
42213444 Fax:914442213402 E
mail:patent@depenning.com

patent@deenning.com

145

CHENNAI

201847004769

11/03/2020
00:00:00

De Penning & De Penning 120
VVelachery Main Road, Guindy,
Chennai 600 032

patent@depenning.com

146

CHENNAI

201847038210

11/03/2020
00:00:00

PATENTS AND LICENSING
DEPARTMENT Novozymes Sout
Asia Pvt Ltd. Plot No. 32, 4560
EPIP Area, Whitefield Bangalore
560066 KARNATAKA, INDIA

patentsin@novozymes.com

147

CHENNAI

201948002367

11/03/2020
00:00:00

De Penning & De Penning, 120
Velachery Main Road, Guindy,
Chennai 600 032. Telephone :914
42213444 Bx : 9144 42213402
Email : patent@depenning.com

patent@depenning.com,suresh.jall
a@gmail.com

148

CHENNAI

2125/CHE/2013

11/03/2020
00:00:00

KAN AND KRISHME
ADVOCATES PATENT AND
TRADEMARK ATTORNEYS B
483 KNK HOUSE MEERA BAGH
PASCHIM VIHAR NEW DELHI
110063 INDIA TEL:#92%11-
43776666 FAX:#9111-43776676
EMAIL:knk@kankrishme.com

knk@kankrishme.com

149

CHENNAI

201641014396

11/03/2020
00:00:00

DR. V. RAJINI, PROFESSOR,
DEPARTMENT OF ELECTRICAL
AND ELECTRONICS
ENGINEERING, SSN COLLEGE
OF ENGINEERING, OLD
MAHABALIPURAM ROAD,
KALAVAKKAM, TAMIL NADU -
603 110.

rajiniv@ssn.edu.in

150

CHENNAI

201647017045

11/03/2020
00:00:00

REMFRY & SAGAR, 376B, (OLD
NO.202), AVWAI SHANMUGAM
SALAI, GOPALAPURAM,
CHENNAI - 600 086.

remfry-sagar@remfry.com

151

CHENNAI

201647@7036

11/03/2020
00:00:00

Law Firm of Naren Thappeta #7,
Sigma Soft Tech Park, 5th Floor,
Beta Block, Whitefield Main Road
\Varthur Kodi, Bangalore,
Karnataka, PIN: 560 066

ipo@iphorizons.com

152

CHENNAI

201847021834

11/03/2020
00:00:00

Flat No. 04, Sre Nilayam
Apartment, Plot No. 12, Camelot
Layout (Near Chirec Public Schog
Kondapur, Hyderaba800084,

India.

afzal@hasanandsingh.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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De Penning & De Penning 120

153 |CHENNAI 201744028247 11{03(2020 Velachery Main Road, Guindy, [patent@depenning.com
00:00:00 i
Chennai 600 032
11/03/2020 De Penning & De Penning, 120
154 |CHENNAI 201747023738 An. Velachery Main Road, Guindy, [patent@depenning.com
00:00:00 .
Chennai 600 032.
11/03/2020 4121/B, 6th Cross, 19A Main, HA
155 |CHENNAI 201847006185 . Il Stage(Extension), Bangalore 5gbangalore@knspartners.com
00:00:00
038, Karnataka
De Penning & De Penning 120
11/03/2020 ([Velachery Main Road, Guindy , .
156 |CHENNAI 201847010116 00:00:00 Chennai 600 032 914412213444 patent@depenning.com
8939824355 914442213402
De Penning & De Penning 120
11/03/2020 ([Velachery Main Road, Guindy , .
157 |CHENNAI 201747009225 00:00:00 Chennai 600 032 914412213444 patent@depenning.com
8939824355 914442213402
REMFRY & SAGAR Attorneysat-
Law 376 B (Old No. 202), Avvai
11/03/2020 Shanmugam Salai,Gopalapuram
158 |CHENNAI 201647037962 pos Chennat 600 086 Tel/Fax: +944- remfry-sagar@remfry.com
00:00:00 "
42637392 Email: remfry
sagar@remfry.com
patents@remfry.com
K & SPartners,
IntellectualPropertyAttorneys,
4121/B,6th Cross, 19A Main,
11/03/2020 |HAL Il Stage(Extension), bangalore@knspartners.com,bpo.n
159 |CHENNA 201747037392 00:00:00 Bangalore 560038, Karnataka. |@ge.com,ipo@knspartnersro
TelephoneNo: 91-80-40427900
FaxNo: 91-80-40427901
Email: bangalore@knspartners.cg
De Penning & De Penning 120
11/03/2020 |Velachery Main Road Guindy .
160 |CHENNAI 4214/CHENP/201 00:00:00 Chennai 600 032 Phone: 9144 patent@depenning.com
42213444 Fax: 914442213402
11/03/2020 De Penning & De Pemmg 120
161 |CHENNAI 201841023197 AR, VVelachery Main Road, Guindy , |patent@depenning.com
00:00:00 i
Chennai 600 032
Global IP Services Pvt. Ltd., 198H
11/03/2020 |27th Cross, 3rd Block, Jayanagar . . i
162 |CHENNAI 3253/CHE/2015 00:00:00 Bangalore 560011, Karnataka, docketing@globalipservicesom
INDIA
ALMT Legal, Advocates &
163 |CHENNAI  [5695/CHE/2015 (1)3{ 88{ (2)820 Solicitors, 2 Lavelle Road, ;g:;%?;‘tga'g:ﬁga"com'bm'Shr“th
e Bangalore 560 001 Karnataka, In P
VELTECH HIGH TECH
DR.RANGARAJAN
DR.SAKUNTHALA
11/03/2020 ENGINEERING COLLEGE,
164 |CHENNAI 201641027860 00:00:00 NO.60, AVADI- ALAMATHI legal@veltechuniv.edu.in

ROAD, AVADI, CHENNAI - 600
062, TAMIL NADU, INDIA.
legal@veltechuniv.edu.in
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SANJAY KESHARWANI, FLAT NO. B
11/03/20D 303, EMGEE GREENS C. H. S. LTD.,
165 CHENNAI 201741027211 00:00:00 INDIA STEEL COMPOUND, M.T.V.
e ROAD, WADALA (EAST), MUMBAI -
400037, MAHARASHTRA- INDIA.

kesharwani.sanjay@gmail.com,patentkraft
mail.com,sanjay@patentkraft.com

PANASIAN IP SERVICES, 213, DDA SF§
11/03/2020 Pocketl, Ph_asel, Sector 22, Dwarka, DeI_ o _
166 CHENNAI 20174706011 00:00-00 110077, India; Tel: +91 11 49026973; FaXip@panasianipservices.com
" +91 11 49026974; Hnail:
ip@panasianipservices.com

REMFRY & SAGAR, REMFRY HOUSE

167  |CHENNAI 201747002517 (1)3{%%’, 2020 |AT THE MILLENNIUM PLAZA, SECTOR |remfry-sagar@remfry.com
-00: 27, GURGAON- 122 002, NEW DELHI.
REMFRY & SAGAR REMFRY
11/03/2020 HOUSE AT THE MILLENNIUM

168 |CHENNAI 201747004886 00:00:00 PLAZA, SECTOR 27, GURGAONremfry-sagar@remfry.com
T -122 002. NEW DELHI
NATIONAL CAPITAL REGION

REMFRY & SAGAR Attorneysat-
Law 376 B (Old No. 202), Avvai
11/03/2020 Shanmugam Salai,Gopalapuram
169 |CHENNAI 3262/CHENP/201| .~ "~ Chennat 600 086 Tel/Fax: +944- remfry-sagar@remfry.com
00:00:00 .
42637392 Emailtemfry-
sagar@remfry.com
patents@remfry.com

K&S PARTNERS Intellectual Propert
11/03/2020 Attorneys 4121/B, 6th Cross, 19A Ma
00:00:00 HAL Il Stage (Extension), Bangalore
560038, India

170 |CHENNAI 201847002272 bangalore @knsparers.com

Global IP Services Pvt. Ltd., 198F
11/03/2020 |27th Cross, 3rd Block, Jayanagar
00:00:00 Bangalore 560011, Karnataka,
India

171 |CHENNAI 201847024975 docketing@globalipservices.com

Anand & AnandAdvocates Flat GA,
AR Villa, New No. 31 (Old No. 13) 3r
main Road, Gandhi Nagar,
11/03/2020 Adyar,Chennab0020 (India) Phone
172 |CHENNAI 201647029780 00:00:00 No: 91-44-43443777, 12€1059300 Fa
T No: 1204243056, 9444-43504232 E
mail: email@anandandanand.com /
chennaianandandanand@yahoo.co.i
archana@anandandanand.com

email@anandandanand.com,archanad
ndandanand.com

11/03/2020  |P€ Penning & De Penning, 120,

173 [CHENNAI 201747026151 - Velachery Main Road, Guindy, patent@depenning.com
00:00:00 :

Chennai600 032.

D.P AHUJA & Co. G135F, SPENCEH
PLAZA, PHASE 3, 769 ANNA SALAI
CHENNAI 600002, INDIA Telephone
11/03/2020  [No. 91(33)40177100 Mobile No. patents@dpahuja.com,dpapatentp@r)]
00:00:00 +919831360050 Fax No. a.Sg
91(33)40088262 nail ID
patents@dpahuja.com;

dpapatents@dpahuja.sg

174 |CHENNAI 201948006556

LAKSHMIKUMARAN &
SRIDHARAN 2, Wallace garden,
2nd Street, Chennai600 006 India
Telephone No.: (+91) 044 2833
4700 Fax No: (+91) 044 2833 47(
Email: iprdel@lakshmisri.com

11/03/2020
00:00:00

Ismds@Ilakshmisri.com,IPRDEL@L

175 |CHENNAI 5930/CHENP/201 KSHMISR|.COM
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M/S. AMARCHAND &
MANGALDAS & SURESH A.
SHROFF & CO.

176 |CHENNAI 1515/CHE/2013 (1)3/83/(2)820 216,AMARCHAND TOWERS, |dev.robison@amarchand.com
o OKHLA INDUSTRIAL ESTATE,
PHASE Ill, NEW DELHI- 110
020.
Law Firm of Naren Thappeta #7, Sig
11/03/2020 Soft Tech Park, 5th Floor, Beta Block|. . .
177 |CHENNAI 201647026755 00:00:00 \Whitefield Main Road. Varthur Kodi, ipo@iphorizons.com
Bangalore 560 066
11/03/2020 LAKSHMI KUMARAN & . .
178 |CHENNAI 201747047356 00:00:00 SRIDHARAN 2, Wallace garden, |iprdel@lakshmisri.com
T 2nd Street, Chennaib00 006 India
DEPARTMENT OF
11/03/2020 BIOTECHNOLOGY, PONDICHERRY . .
179 [CHENNAI 201841019841 00:00:00 UNIVERSITY, PONDICHERRY- 605 sivagnanavelmurugan@gihcom
014.
REMFRY & SAGAR Attorneys at
11/03/2020 |Law 376 B, (Old No. 202) Avvai
180 |[CHENNAI 201647014878 00:00:00 Shanmugam Salai, Gopalapuram remfry-sagar@remfry.com
Chennai600086
K&S PARTNERS Intellectual
11/03/2020 Property Attorneys 4121/B, 6th
181 |CHENNAI 201647028895 A, Cross, 19A Main, HAL Il Stage |ipo@knspartners.com
00:00:00 .
(Extension), Bangalore 560 038,
INDIA.
Name ; D.P AHUJA & Co. Postal
11/03/2020 Address ; GL35F, SPENCER .
182 |CHENNAI 201741005823 00:00:00 PLAZA, PHASE 3, 769 ANNA  [patents@dpahuja.com
T SALAI, CHENNAI 600002,
INDIA.
De Penning & De Penning 120
11/03/2020 ([Velachery Main Road, Guindy , .
183 |CHENNAI 201747001255 00:00:00 Chennai )EISOO 032 9144422133{44 patent@depenning.com
8939824355 914442213402
K & S Partners Intellectual Prope
11/03/2020 |Attorneys 4121/B, 6th Cross, 19A,
184 |CHENNAI 201644028072 00:00:00 Main, HAL Il Stage (Extension), ipo@knspartners.com
Bangalore 560 038, INDIA
REMFRY HOUSE AT THE
11/03/2020 MILLENNIUM PLAZA, SECTOR |remfry- . _
185 |CHENNAI 201747005931 00:00:00 27, GURGAON- 122 002. NEW |sagar@remfry.com,Inchinta.ipo@n
T DELHI NATIONAL CAPITAL n
REGION
KAN AND KRISHME
ADVOCATES PATENT AND
TRADEMARK ATTORNEYS B
11/03/2020 483 KNK HOUSE MEERA BAGH .
186 |[CHENNAI 1507/CHE/2013 00:00:00 PASCHIM VIHAR NEW DELHI knk@kankrishme.com
110063 INDIA TEL:#9111-
43776666 FAX:#9111-43776676
EMAIL:knk@kankrishme.com
11/03/2020 De Penning & De Penning 120
187 |CHENNAI 2830/CHE/2014 00:00:00 VVelachery Main Road Guindy patent@depenning.com

Chennai 600 032
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188

CHENNAI

3364/CHENP/201!

11/03/2020
00:00:00

Law Firm of Naren Thappeta #7,
Sigma Soft Tech Park, 5th Floor,
Beta Block, Whitefield Main Road
VVarthur Kodi, Ramagondanabhalli,
Bangalore, Karnataka, PIN: 560
066, Telephone No: 080
28541041/42 /41529196/97 Fax N
08066886198 Email:
ipo@iphorizons.com

ipo@iphorizons.com

189

CHENNAI

201847005905

12/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032 914442213444
8939824355 914442213402
patent@depenning.com

patent@depenningom

190

CHENNAI

201647037301

12/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032 914442213444
8939824355 914442213402

patent@depenning.com

191

CHENNAI

201747017162

12/03/2020
00:00:00

Anand and Anand Advates Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, Adyar,Chennai60020(Indi

email@anandandanand.com,Inchir
po@nic.in

192

CHENNAI

201747019090

12/03/2020
00:00:00

ANAND AND ANAND FLAT GA &
GB, AR VILLA, NEW NO.31,(OLD
NO.13)1l1l MAIN ROAD, GANDHI
NAGAR, ADYAR, CHENNAI 600 020
Phone No: 91 44 43443777 120
4059300 Fax No: 120 4243056 91 44
43504232 E mail:
email@anandandanand.com /
chennaianandandanand@yahoo.co.i
archana@anandandanand.com

chennai@anandandanand.com

193

CHENNAI

201841039469

12/03/2020
00:00:00

V. RAJESHWARA PRASAD,
House No: 24-118, Ramnagar
street, Hanamkonda Town,
Warangal (Urban) District,
Telangana State, INDIA PIN Cod
(506001)

vooradi.rajeshwar@gmail.com

194

CHENNAI

201647030066

12/03/2020
00:00:00

CANTWELL & CO 120 Velachery
Main Road, Guindy, Chennai
600032 9144 42213409
8939824355 914442213402 /
22350783

patent@cantwellandco.com

195

CHENNAI

201747020352

12/03/2020
00:00:00

INTEPAT IP SERVICES PVT LTI
NO:8 1st Floor 15th Cross, 100 F
Ring Road, JP Nagar 6th Phase,
Bangalore 560078

senthil@intepat.com,patent@intep
om

196

CHENNAI

201841043115

12/03/2020
00:00:00

Mr. Partha Sarathi Subudhi,Dr.
Krithiga S. SCHOOL OF
ELECTRICAL ENGINEERING,
VELLORE INSTITUTE OF
TECHNOLOGY (VIT), CHENNAI
CAMPUS, VANDALUR-
KELAMBAKKAM ROAD,
CHENNAI, TAMILNADU - 600

127.

partharesearch.vit@gmail.com
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197

CHENNAI

201647014475

12/03/2020
00:00:00

REMFRY & SAGAR, 376B, (OLD
NO.202), AVVAI SHANMUGAM
SALAI, GOPALAPURAM,
CHENNAI - 600 086.

remfry-sagar@remfry.com

198

CHENNAI

201947034198

12/03/2020
00:00:00

KHURANA & KHURANA,
Advocates and IP Attorneys-801,
Nitesh Central Park, Near Bagalu
Crossing, Off Bellary Road,
Bengaluru- 560064, India.

Info@khuranaandkhurana.com,tary
@khuranaandkhurana.com

199

CHENNAI

5492/CHE/2015

12/03/2020
00:00:00

M/S.TVS MOTOR COMPANY
LIMITED, JAYALAKSHMI
ESTATES, NO 29, (OLD NO.8),
HADDOWS ROAD, CHENNAI-
600 006, iprtvs@tvsmotor.com

iprtvs@tvsmotor.com

200

CHENNAI

201647031862

12/03/2020
00:00:00

REMFRY & SAGAR, 376B, (OLD
NO.202), AVVAI SHANMUGAM
SALAI, GOPALAPURAM,
CHENNAI - 600 086.

remfry-sagar@remfry.com

201

CHENNAI

201647032334

12/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-560045
Telephone No: 08041892407 Fax No
08041892415 E mail :
ravi.tumkur@philips.com

ravi.tumkur@philips.com

202

CHENNAI

201647043611

12/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032 91444221344
8939824355 914442213402
patent@depenning.com

patent@depenning.com

203

CHENNAI

2001/CHE/2015

12/03/2020
00:00:00

Bala Arjun Karthik Metayage IP
Strategy Consulting LLP Global
Incubation Services CA Site NO ]
JSS Institutions Campus HAL 3rd
stage, Bhind Hotel Leela Palace
Kodihally, Bangalore 560008

arjun.bala@myipstrategy.com,vish
@saankhyalabs.com

204

CHENNAI

3281/CHENP/201

12/03/2020
00:00:00

KAN AND KRISHME,
ADVOCATES PATENT AND
TRADEMARK ATTORNEYS,
KNK HOUSE, B-483, MEERA
BAGH PASCHIM VIHAR, NEW
DELHI-110063, INDIA

knk@kankrishme.com

205

CHENNAI

201747017369

12/03/2020
00:00:00

Legasis Partners,-B05, ICC Tradg
Towers, Senapati Bapat Road, P
411016, Maharashtra, India. Ema
ip@legasis.in

ip@legasis.in,afzal@hasanandsing
om,Inchintaipo@nic.in

206

CHENNAI

201847035116

12/03/2020
00:00:00

De Penning & De Penning 120
\Velachery Main Road, Guindy ,
Chennai 600 032

patent@depenning.com

207

CHENNAI

201947021071

12/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guirnd,
Chennai 600 032 914442213444
8939824355 914442213402
patent@depenning.com

patent@depenning.com
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208

CHENNAI

7839/CHENP/201

12/03/2020
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN 2, Wallace garden,
2nd Street, Chennai600 006 India

iprdel@lakshmsri.com

209

CHENNAI

201647012158

12/03/2020
00:00:00

REMFRY & SAGAR Attorneysat-
Law 376 B (Old No. 202), Avvai
Shanmugam Salai,Gopalapuram
Chennat 600 086 Tel/Fax: +944-
42637392 Email: remfry
sagar@remfry.com
patents@remfry.com

remfry-sagar@remfry@am

210

CHENNAI

201947024049

12/03/2020
00:00:00

De Penning & De Penning 120
VVelachery Main Road, Guindy,
Chennai 600 032 914442213444
8939824355 914442213402

patent@depenning.com

211

CHENNAI

201647004538

12/03/2020
00:00:00

De Penning & De Penninl20

VVelachery Main Road Guindy
Chennai 600 032 Phone:9144
42213444 Fax:914442213402

patent@depenning.com

212

CHENNAI

201741039086

12/03/2020
00:00:00

Prometheus Patent Services Pvt
Plot No. 34B, Sai Dwaraka Sinm3
1st Floor, HUDA Heights, Nar
Lotus Pond, MLA Colony, Road
No. 12, Banjarahills, Hyderabad
500034, Telangana, India.

naresh@prometheusip.com,rames
otech@jntuk.edu.in,usharanipps@
ail.com

213

CHENNAI

201747015622

12/03/2020
00:00:00

Dr. T.V. Ravi Philips Intellectual
Property &Standards Philips Indig
Limited Philips Innovation Campu
MFAR, Manyata Tech Park,
Manyata Nagar, Nagavara,
Bangalore 560045

ravi.tumkur@philips.com

214

CHENNAI

201741001095

12/03/2020
00:00:00

CHETTINAD ACADEMY OF
RESEARCH & EDUCATIONAL,
RAJIV GANDHI SALAI,
KELAMBAKKAM,
KANCHIPURAM, TAMILNADU -
603103

registrar@chettinadhealthcity.com

215

CHENNAI

201747029670

12/03/2020
00:00:00

PATENTS AND LICENSING
DEPARTMENT Novozymes South
Asia Pvt. Ltd. Plot No. 32 47 50 EPIP|
Area Whitefield Bangalore 560066
KARNATAKA INDIA

patentsin@novozymes.com

216

CHENNAI

202041000839

12/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032
patent@depenning.com

patent@depenning.com

217

CHENNAI

5305/CHENP/201

12/03/2020
00:00:00

KAN AND KRISHME,
ADVOCATES, PATENT AND
TRADEMARK ATTORNEYS,
KNK House, A11, Shubham
Enclave, Paschim Vihar, New
Delhi-11 0063, India Telephone #
91-11-43776666 (100 Lines)
Facsimile # : 9911-43776676,
43776677 E-mail:
knk@kankrishme.com;kankrishm

er@gmailcom

knk@kankrishme.com,kankrishmef
@gmail.com
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218

CHENNAI

201647021537

12/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032 914442213444
8939824355 914442213402

patent@depenning.com

219

CHENNAI

20184404888

12/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032.

patent@depenning.com

220

CHENNAI

201647007143

12/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-560045
Telephone No: 08041892407 Fax No
08041892415 E mail :
ravi.tumkur@philips.com

ravi.tumkur@philips.com

221

CHENNAI

201647035394

12/03/2020
00:00:00

Cantwell & Co, 120, Velachery Main
Road, Guindy, Chenn&00032, India.

patent@cantwellandco.com

222

CHENNAI

4002/CHENP/2015

12/03/2020
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN 2, Wallace garden, 2nd
Street, Chennai600 006 India

iprdel@lakshmisri.com

223

CHENNAI

5886/CHENP/2015

12/03/2020
00:00:00

Law Firm of Naren Thappeta #7, Sigr
Soft Tech Park, 5th Floor, Beta Block
Whitefield Main Road, Varthur Kodi,
Ramagondanahalli, Bangalore,
Karnataka, PIN: 560 066, Telephone
No: 08028541041/42 /41529196/97
Fax No: 08066886198 Email:
ipo@iphorizons.com

ipo@iphorizons.com

224

CHENNAI

2434/CHE/2015

12/03/2020
00:00:00

Ms. S. PRIYADARSINI, No. 3/37§
B-302 Baggyam Aura Mills, Rajiv
Gandhi Salai, Metukuppam
OkkiyamThoraipakkam Chennai
600 097. India.

priya@patwise.co.in

225

CHENNAI

201647015527

12/03/2020
00:00:00

Law Firm of Naren Thappeta #7, Sigi|
Soft Tech Park, 5th Floor, Beta Block
\Whitefield Main Road, Varthur Kodi,
Bangalore, Karnataka, PIN: 560 066,
Telephone No: 08@8541041/42
/41529196/97 Fax No: 0866886198 H
mail: ipo@iphorizons.com

ipo@iphorions.com

226

CHENNAI

7686/CHENP/2015

12/03/2020
00:00:00

Remfry & Sagar, Attorneyat-Law, 1st
Floor, BlockB, Chaitanya Imperial
Building, 610, Anna Salai,
Teynampetai, Chennai 600 018, India
Tel & Fax: 91- 44 48514474 remfry
sagar@remfry.com

remfry-segar@remfry.com

227

CHENNAI

201647016167

12/03/2020
00:00:00

Anand & Anand Advocates Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, Adyar, Chenna0020
(India) Phone No: 9%4-43443777
1204059300 Fax No: 128243056
91-44-435M232 Email:
anandandanand@vsnl.com/
email@anandandanand.com /
chennaianandandanand@yahoo.
n/ archana@anandandanand.con

email@anandandanand.com
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228

CHENNAI

201647016953

12/03/2020
00:00:00

Anand & Anam Advocates Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, Adyar, Chenn&0020
(India) Phone No: 914-43443777
120-4059300 Fax No: 128243056
91-44-43504232 Email:
email@anandandanand.com /
chennaianandandanand@yahoo.
n/ achana@anandandanand.com

email@anandandanand.com

229

CHENNAI

201747035688

12/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600032

patent@depenning.com

230

CHENNAI

201641022805

12/03/2020
00:00:00

Bala Arjun KarthikMetayage IP
Strategy Consulting LLP, Global
Incubation Services, CA Site NO
JSS Institutions Campus, HAL 3r(
stage, Behind Hotel Leela Palace
Kodihally, Bangalore 560008.

arjun@myipstrategy.com,rbala43@
yipstrategy.com

231

CHENNAI

201847005688

12/032020
00:00:00

De Penning & De Penning 120
Velachery Main Road Guindy
Chennai 600 032 9144 42213444
8939824355 9144 42213402

patent@depenning.com

232

CHENNAI

201947020216

12/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennaib00 032 9144 42213444
8939824355 914442213402

patent@depenning.com

233

CHENNAI

1746/CHENP/201

12/03/2020
00:00:00

REMFRY & SAGAR Attorneysat-
Law 376 B (Old No. 202), Avvai
Shanmugam Salai,Gopalapuram
Chennat 600 086 Tel/Fax:
914442637392 Emaitemfry-
sagar@remfry.com
patents@remfry.com

remfry-sagar@remfry.com

234

CHENNAI

201647013479

12/03/2020
00:00:00

Anand & Anand Advocates Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, Adyar, Chenna0020
(India) Phone No: 914-43443777
120-4059300 Fax No: 128243056
91-44-43504232 Email:
anandandanand@vsnl.com/
email@anandandanand.com /
chennaianandandanand@yahoo.
n/ archana@anandandanand.con|

email@anandandanand.com,chen
nandandanand@yahoo.co.in,archa
@anandandananain,Gitanjali@and
ndandanand.com

235

CHENNAI

201747042271

12/03/2020
00:00:00

Anand And Anand ADVOCATES
Flat GA AR Villa New No. 31 (Old
No. 13) 3rd main Road Gandhi
Nagar Adyar Chennai 60020 (Ind
Phone No: 91 44 43443777 120
4059300 Fax No: 120 4243094
44 43504232 E mail:
email@anandandanand.com /
chennaianandandanand@yahoo.
n/ archana@anandandanand.con

email@anandandanand.com
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236

CHENNAI

201747047379

12/03/2020
00:00:00

J SURESH 46 FIRST CROSS,
MARAPPA GARDEN, BENSON
TOWN POST BANGALORE- 560
046 KARNATAKA STATE,
INDIA.

JSURESH@PETESURESH.COM

237

CHENNAI

201747021861

12/03/2020
00:00:00

Global IP Services Pvt. Ltd. 198F
27th Cross 3rd Block Jayanagar
Bangalore 560011 Karnataka
INDIA

docketing@globalipservices.com

238

CHENNAI

201747043499

12/03/2020
00:00:00

Remfry & Sagar, AttorneyatLaw,
First Floor, BlockB Chaitanya Imperig
Building, 610, Anna Salai,

Teynampettai, Chennaib00018, India
Phone: +9144-48514474 Fax No: +91
44-48514474 remfrysagar@remfry.co

remfry-sagar@remfry.com

239

CHENNAI

201741043835

12/03/2020
00:00:00

Vikas Asawat, Registered Patent
Agent & Advocate, 3/183, Ganesl
Talab, Basant, Vihar Kota,

Rajasthan Pin 324009, India.

vsasawat@gmail.com,vsasawat@y
00.€0.in

240

CHENNAI

201647003172

12/03/2020
00:00:00

De Paning & De Penning 120
Velachery Main Road Guindy

Chennai 600 032 Phone: 9144
42213444 Fax: 914442213402

patent@depenning.com

241

CHENNAI

4799/CHE/2015

12/03/2020
00:00:00

SHRI. L. BALAJI, DEPARTMENT OH
ECE, EASWARI ENGINEERING
COLLEGE, 162, BHARATH SALAI,
RAMAPURAM, CHENNAI, TAMIL
NADU 600089. Email:
maildhanabal@gmail.com Mobile No
9940456643

maildhanabal@gmail.com

242

CHENNAI

201747045324

12/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032 91444221344
8939824355 914442213402

patent@depenning.com,Inchinta.ip
nic.in

243

CHENNAI

201647020067

12/03/2020
00:00:00

K & S PARTNERS Intellectual Prope
Attorneys New Door No. 15 (Old No.
Postal Colony 4th Street West
Mambalam Chennai 600033 Tamil
Nadu India

ipo@knspartners.com,Inchinta.ipo@nid

244

CHENNAI

201747022344

12/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032 914442213444
8939824355 914442213402

patent@depenning.com

245

CHENNAI

20184703@94

12/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032 914442213444
8939824355 914442213402

patent@depenning.com

246

CHENNAI

201647031269

12/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-
560045 Telephone No:
08041892407 Fax No :
08041892415 E mail :

ravi.tumkur@philips.com

ravi.tumkur@philips.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15525



De Penning &De Penning 120

247 |CHENNAI 201647034103 12{03(2020 Velachery Main Road, Guindy , [patent@depenning.com
00:00:00 i
Chennai 600 032
12/03/2020 De Penning & De Penning, 120
248 |CHENNAI 201647041958 . Velachery Main Road, Guindy, [patent@depenning.com
00:00:00 : :
Chennai 600 032, India.
12/03/2020 De Penning & De Penning 120
249 |CHENNAI 20164703198 A, Velachery Main Road, Guindy , [patent@depenning.com
00:00:00 :
Chennai 600 032
12/03/2020 R.K.Dewan & Co. Dare House
250 |CHENNAI 201741015794 . Annexe, 4th Floor, No 44, 2nd Lirldewan@rkdewanmail.com
00:00:00 :
Beach, Chennai600001.
K & S PARTNERS Intellectual
Property Attorneys Ivy Terrace,
First Floor, East Wing, Plot no. 11
12/03/2020 |(Kavuri Hills, Madhapur, Hyderabg.
251 |CHENNAI 2599/CHE/2015 00:00:00 500 081, Telangana, India Tel ; + ipo@knspartners.com
(40) 47484950 Fax : 91 (40)
40165212 Email :
hyderabad@knspartners.com
12/03/2020 FOX MANDAL & ASSOCIATES
252 |CHENNAI 882/CHE/2013 00:00:00 FM HOUSE, 6/12, PRIMROSE |ip.bangalore@foxmandal.com
R ROAD BANGALORE- 560025
12/03/2020 REMFRY HOUSE AT THE
253 |CHENNAI 201747040377 00:00:00 MILLENNIUM PLAZA, SECTOR [remfry-sagar@remfry.com
o 27, GURGAON- 122 009
DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
12/03/2020 ELECTRONICS INDIA LIMITED,
254 |[CHENNAI 201647029639 00:00:00 MANYATA TECH PARK, ravi.tumkur@philips.com
T NAGAVARA, BANGALORE-560045
Telephone No: 08041892407 Fax No
08041892415 E mail :
ravi.tumkur@philips.com
C/O LAKSHMI KUMARAN & .
255 |CHENNAI  |1511/CHE/2015 (1)(2){ 88{ (2)820 SRIDHARAN 2, Wallace garden, Eg‘:&%g'fsé‘gﬁ”'com"PRDEL@L
T 2nd Street, Chennai600 006 India '
CANTWELL & CO 120 Velachery
12/03/2020 Main Road, Guindy, Chennai
256 |CHENNAI 201747007385 00:00:00 600032 9144 42213409 patent@cantwellandco.com
o 8939824355 914442213402 /
22350783
13/03/2020 De Penning & De Penning 120
257 |CHENNAI 201947007869 AR, VVelachery Main Road, Guindy, |patent@depenning.com
00:00:00 i
Chennai600 032
Omprakash S.N (IN/PA 1095) On
Patent Services Pvt. Ltd. #2788,
Main, 16Cross, Near Saraswathi
Hospital, Banashankari 2nd Stags
13/03/2020 |(Bangalore 560070, Karnataka, .
258 |CHENNAI 201641003379 00:00:00 India. Phone : +980-2679 2089, omprakash@omspatentservices.cq

+91-80-2689 0123 Mobile:+91
94483 56142, Fax : +980-6688
6224 Email:

omprakash@omspatentservices.

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15526



259

CHENNAI

7080/CHENP/2014

13/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-560045
Telephone No: 08041892407 Fax No
08041892415 E mail :
ravi.tumkur@hilips.com

ravi.tumkur@philips.com

260

CHENNAI

201847001044

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032 914442213444
8939824355 914442213402

patent@depenning.com

261

CHENNAI

201847019261

13/03/20D
00:00:00

Philips Lighting India Limited 5th
Floor, Green HeartMMTP Phase
IV, Manyata Tech Park, Nagavarg
Bangalore 560045, India.

ip.india@lighting.com,ip.india@sigf
iy.com

262

CHENNAI

201847032111

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032

patent@depenning.com

263

CHENNAI

201647043982

13/03/2020
00:00:00

De Penning & De Penning No. 12
Velachery Main Road,Guindy,
Chennai 600 032

patent@depenning.com

264

CHENNAI

4528/CHE/2015

13/03/2020
00:00:®

SRI.Y.KARUNA SREE, IPM, HETERO
RESEARCH FOUNDATION, PLOT NO: B
80 & 81, A.P.l.LE., BALANAGAR,
HYDERABAD - 500 018, TELANGANA,
INDIA, karunasree.y@heterodrugs.com

karunasree.y@heterodrugs.com

265

CHENNAI

3152/CHE/2014

13/03/2020
00:00:00

Omprakash S.N N/PA 1095) Oms
Patent Services Pvt. Ltd. #2788, 16
Cross, 8B Main, Near Saraswathi
Hospital, Banashankari Il stage,
Bengaluru 560 070 Karnataka, India
Mobile: +91- 94483 56142 Landline:
080-26792089 Fax : +380-66886224
Email:
omprakash@omspatentservicesn

omprakash@omspatentservices.com

266

CHENNAI

201641011486

13/03/2020
00:00:00

L.S DAVAR & COMPANY 32,
RADHA MADHAV DUTTA
GARDEN LANE KOLKATA
700010, WEST BENGAL PHONH
91-33-23633251 FAX: 9133-2363
3248 E
MAIL:Isdavar@cal2.vsnl.net.in

docketing@I|sdaar.in

267

CHENNAI

201644015334

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road Guindy
Chennai 600 032

patent@depenning.com

268

CHENNAI

201647029869

13/03/2020
00:00:00

De Penning & De Penning, 120,
\Velachery Main Road, Guindy,
Chemai 600032.

patent@depenning.com

269

CHENNAI

201747024379

13/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED
MANYATA TECH PARK
NAGAVARA BANGALORE
56004

ravi.tumkur@philips.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15527



270

CHENNAI

7997CHENP/201!

13/03/2020
00:00:00

Anand & Anand Advocates Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, Adyar, Chenn&0020
(India) Phone No: 914-43443777
1204059300 Fax No: 128243056
91-44-43504232 Email:
anandandanand@mscom/
email@anandandanand.com /
chennaianandandanand@yahoo.
n/ archana@anandandanand.con

email@anandandanand.com

271

CHENNAI

201741040294

13/03/2020
00:00:00

VIDARZANA, No. 47 & 48,
Krishnaveni Nagar, North Street,
Mugalivakkam, Chennai, Tamil
Nadu,India, Pin Code500 125.

pramesh.kannan@rediffmail.com

272

CHENNAI

201747047270

13/03/2020
00:00:00

De Penning & De Penning 120
\Velachery Main Road, Guindy,
Chennai 600 032 914442213444
8939824355 914442213402

patent@depenning.com

273

CHENNAI

201647009855

13/03/2020
00:00:00

Global IP Services Pvt. Ltd., 198H
27th Cross, 3rd Block, Jayanagar
Bangalore 560011, Karnataka,
INDIA

docketing@globalipservices.com

274

CHENNAI

201647030560

13/03/2020
00:00:00

REMFRY & SAGAR 376B, (OLD
NO.202), AVWAI SHANMUGAM
SALAI, GOPALAPURAM,
CHENNAI - 600 086.

remfry-sagar@remfry.com

275

CHENNAI

6022/CHE/2015

13/03/2020
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN 2, Wallace garden,
2nd Street, Chennai600 006 India

Ismds@Ilakshmisri.com,IPRDEL@L
KSHMISRI.COM

276

CHENNAI

6307/CHENP/201

13/03/2020
00:00:00

Anand & Anand Advocates Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, Adyar, Chenn&0020
(India) Phone No: 9%4-43443777
120-4059300 Fax No: 128243056
91-44-43504232 Email:
anandandanand@vsnl.com/
email@anandandanand.com /
chennaianandandanand@yahoo.
n/ archana@anandandanand.con

email@anandandanand.com,archa
@anandandanand.com

277

CHENNAI

6390/CHENP/201

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Roa&uindy
Chennai 600 032 Phone:9144
42213444 Fax:914442213402 E
mail:patent@depenning.com

patent@depenning.com

278

CHENNAI

3026/CHENP/201

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road Guindy
Chennai 600 032 Phone:9144
4221344 Fax:9144 42213402 E
mail:patent@depenning.com

patent@depenning.com

279

CHENNAI

201847003554

13/03/2020
00:00:00

De Penning & De Penning 120
\Velachery Main Road, Guindy ,
Chennai 600 032 914442213444

8939824355 914442213402

patent@depenning.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15528



280

CHENNAI

201841000695

13/03/2020
00:00:00

Omprakash S.N (IN/PA 1095) On
Patent Services Pvt. Ltd. #2788, ]
Cross, 8B Main, Near Saraswathi
Hospital, Banashankari Il stage,
Bengaluru 560 070, Karnataka,
India Mobile: +91 94483 56142
Landline: 08026761507, 2679208
Fax : 0806688 6224 Email:
omprakash@omspatentservices.

omprakash@omspatentservices.cd

281

CHENNAI

201647020392

13/03/2020
00:00:00

Lexorbis 606607, 6th Floor,
Gamma Block, Sigma Soft Tech
Park, No.7, Whitefield Main Road
VarthurHobli, Bengalure560066,
Karnataka

manisha@lexorbis.com

282

CHENNAI

5765/CHENP/201

13/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-
560045 Telephone No:
08041892407 Fax No :
08041892415 E mail :
ravi.tumkur@philips.com

ravi.tumkur@philips.com

283

CHENNAI

201747042045

13/03/2020
00:00:00

REMFRY & SAGAR Attorneys at
Law, 376 B (Old No. 202) Avvai
Shanmugam Salai, Gopalapuram
Chennai 600 086

remfry-
sagar@remfry.com,patents@remfry
om

284

CHENNAI

6076/CHENP/201

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road Guindy

Chennai 600 032 Phone:9144
42213444 Fax:914442213402

patent@depenning.com

285

CHENNAI

201641012576

13/03/2020
00:00:00

K&S Partners Intellectual Propert
Attorneys 4121/B, 6th Cross, 19A
Main, HAL Il Stage (Extension),
Bangalore 560 038, Karnataka
INDIA

ipo@knspartners.com

286

CHENNAI

201941033792

13/03/2020
00:00:00

Dr. Barnali Maiti, VIT VELLORE,
GORBACHEV RD VELLORE,
TAMIL NADU -632 014.
patent.ip@eattributes.com

patent.ip@eattributes.com

287

CHENNAI

1523/CHE/2015

13/03/2020
00:00:00

SRINIVASAN THIRUMALAI
RAJAN, MSN LABORATORIES
LIMITED, FACTORY: Sy.No0.317
& 323, RUDRARAM (VIL),
PATANCHERU (MDL), MEDAK
(DIST), TELANGANA, INDIA-
502 329. kondal@msnlabs.com

kondal@msnlabs.com

288

CHENNAI

201847001141

13/03/2020
00:00:00

LEX ORBIS 709/710, Tolstoy
House 1517, Tolstoy Marg New
Delhi 110 001 India Telephone N
91 11 23716565 Mobile No.
9811161518 Fax No. 911
23716556 Email ID

mail@lexorbis.com

mail@lexorbis.com,bangalore @kng
rtners.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15529



289

CHENNAI

201647020633

13/03/2020
00:00:00

R. K. Dewan & Co. Podar
Chambers, S. A. Brelvi Road, For
Mumbat 400001, Maharashtra
India Telephone No.(91) 22
22661662 Mbile N0.0982305753
Fax No. (91) 222650159 Emalil
ID dewan@rkdewanmail.com

dewan@rkdewanmail.com

290

CHENNAI

4602/CHENP/201

13/03/2020
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN 2, Wallace garden,
2nd Street, Chennai600 006 Indid

iprdel@lakshmisri.cm

291

CHENNAI

201941037080

13/03/2020
00:00:00

Mission Legal Advocates, No. 12,
Canal Bank Road, Gandhi Nagar
Adyar, Chennai 600020, Tamil
Nadu, India

info@missionlegal.com

292

CHENNAI

201841013358

13/03/2020
00:00:00

LEXORBIS 709/710, Tolstoy
Housel5-17, Tolstoy Marg, New
Delhi 110 001

mail@lexorbis.com

293

CHENNAI

201847015591

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032 914442213444
8939824355 914442213402

patent@depenning.com

294

CHENNAI

2116/CHENP/201

13/03/2020
00:00:00

Anand & Anand Advocates Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, Adyar, Chenn&0020
(India) Phone No: 914-43443777
1204059300 Fax No: 128243056
91-44-43504232 Email:
anandandanai@vsnl.com/
email@anandandanand.com /
chennaianandandanand@yahoo.
n/ archana@anandandanand.con

email@anandandanand.com

295

CHENNAI

201647018971

13/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-
560045 Telephone No:
08041892407 Fax No :
08041892415 E mail :
ravi.tumkur@philips.com

ravi.tumkur@philips.com

296

CHENNAI

6830/CHENP/2014

13/03/2020
00:00:00

D.P. AHUJA & CO., D4, CASA
LAVELLE NO. 1, 84/85, IAVELLE
ROAD, BANGALORE 560 001,
KARNATAKA, INDIA.

patents@dpahuja.com

297

CHENNAI

201948018248

13/03/2020
00:00:00

KAN AND KRISHME Attorneys af
Law, 12, 1st Main Road,
Seethammal Colony
Extn.,Teynampet, Chenr8D0018,
India

knk@kankrishme.com

298

CHENNAI

5108/CHE/2015

13/03/2020
00:00:00

Arun Kishore Narasani, Patent
Agent M/s. ipMetrix Consulting
Group No. 84, 1st Floor, 4th Cros
Panduranga Nagar, Bannerghattad

Road, Bangalore560 0076

patent@ipmetrix.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15530



299

CHENNAI

4539/CHE/2015

13/03/2020
00:00:00

M/S.TVS MOTOR COMPANY
LIMITED, JAYALAKSHMI
ESTATES, NO 29, (OLD NO.8),
HADDOWS ROAD, CHENNAI-
600 006, rna@scl.co.in

iprtvs@tvsmotor.com

300

CHENNAI

201847006353

13/03/2020
00:00:00

K&S Partners Intellectual Propert
Attorneys 101, lvy Terrace, Rlo
No. 119, Road no. 44, Kavuri Hillg
Madhapur, Hyderabad500 033,
India

hyderabad@knspartners.com

301

CHENNAI

201947005038

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032

patent@depenning.com

302

CHENNAI

2276/CHENP/201

13/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-
560045 Telephone No:
08041892407 Fax No :
08041892415 E mail :
ravi.tumkur@philips.cm

ravi.tumkur@philips.com

303

CHENNAI

201647006164

13/03/2020
00:00:00

REMFRY HOUSE AT THE
MILLENNIUM PLAZA, SECTOR
27, GURGAON- 122 002. NEW
DELHI NATIONAL, CAPITAL
REGION.

remfry-sagar@remfry.com

304

CHENNAI

201741047170

13/03/2020
00:00:00

Balaji. D, Department of
Mechanical Engineering, KPR
Institute of Engineering
Technology, Arasur, Coimbatore,
Tamil Nadu, India, Pin Codé41
407.

balaji.ntu@gmail.com

305

CHENNAI

6625/CHENP/201

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Rad Guindy
Chennai 600 032 Phone:9144
42213444 Fax:914442213402 E
mail:patent@depenning.com

patent@depenning.com

306

CHENNAI

201647043021

13/03/2020
00:00:00

De Penning & De Penning No. 12
Velachery Main Road, Guindy,
Chennai 600032.

patent@depenng.com

307

CHENNAI

201847015499

13/03/2020
00:00:00

HASAN AND SINGH, Flat No. 04
Sree Nilayam Apartment, Plot No
12, Camelot Layout (Near Chirec
Public School), Kondapur,
Hyderabaeb00084, India Phone:
+91-8121388786 / +940-
23019786 / Cell: +9P492@®B3581
Fax: +9140-23013786 Email:
afzal@hasanandsingh.com /
hasan@hasanandsingh.com

afzal@hasanandsingh.com

308

CHENNAI

201847004719

13/03/2020
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN 2 Wallace garden

2nd Street Chennai 600 006 Indig

iprdel@lakshmisrcom

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15531



309

CHENNAI

201647024908

13/03/2020
00:00:00

Anand & Anand Advocates Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, Adyar,Chenng&0020
(India) Phone No: 914-43443777
1204059300 Fax No: 128243056
91-44-43504232 Email:
email@anandandanand.com /
chennaianandandanand@yahoo.
n/ archana@anandandanand.con

email@anandandanand.com,archa
@anandandanand.com

310

CHENNAI

7088/CHENP/201

13/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-
560045 Telephone No:
08041892407 Fax No :
08041892415 E mail :
ravi.tumkur@philips.com

ravi.tumkur@philips.com

311

CHENNAI

1438/CHENP/201

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road Guindy

Chennai 600 032 Phone:9144
42213444 Fax:914442213402

patent@depenning.com

312

CHENNAI

201741040186

13/03/2020
00:00:00

Senthil Kumar B , Registered Pat
Agent (IN/PA1549) No. 35/16
Ramanuja Nagar, Konnur High
Road, Ayanavaam, Chennai 600
023. Email :
sriipsearcher@gmail.com Tel :
98410 78077

sriipsearcher@gmail.com,senthil@
ennaitrademark.com

313

CHENNAI

201743038381

13/03/2020
00:00:00

Dr P K ASHWINI KUMAR (IN/PA
331) No 26, VAKIL CLUB CLASS
CHANDAPURA MAIN ROAD,
MUTHANALLUR VILLAGE
CROSS BANGALORE 560 099

pkashwnikumar@gmail.com,ashpk
@gmail.com,ashpk50@gmail.com,
ashwnikumar@gmail.com

314

CHENNAI

201647021238

13/03/2020
00:00:00

De Penning & De Penning No.12
Velachery Main Road, Guindy,
Chennai 600 032.

patent@dpenning.com

315

CHENNAI

201647038531

13/03/2020
00:00:00

K & S PARTNERS Intellectual
Property Attorneys New Door No,
15 (Old No. 3) Postal Colony 4th
Street West Mambalam Chennai
600033 Tamil Nadu India

ipo@knspartners.com

316

CHENNAI

4073/CHENP/201

13/03/2020
00:00:00

Anand & Anand Advocates Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, Adyar, Chenn&0020
(India) Phone No: 9%4-43443777
1204059300 Fax No: 128243056
91-44-43504232 Email:
anandandanand@vsnl.com/
email@nandandanand.com /
chennaianandandanand@yahoo.
n/ archana@anandandanand.con

email@anandandanand.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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317

CHENNAI

5218/CHENP/201

13/03/2020
00:00:00

Anand & Anand Advocates Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, AdyarChennai60020
(India) Phone No: 914-43443777
1204059300 Fax No: 128243056
91-44-43504232 Email:
anandandanand@vsnl.com/
email@anandandanand.com /
chennaianandandanand@yahoo.
n/ archana@anandandanand.con

email@anandandanand.com,archa
@anandandsand.com

318

CHENNAI

5361/CHENP/2014

13/03/2020
00:00:00

D.P. AHUJA & CO., D4, CASA
LAVELLE NO. 1, 84/85, LAVELLE
ROAD, BANGALORE 560 001,
KARNATAKA, INDIA.

patents@dpahuja.com

319

CHENNAI

5637/CHENP/2014

13/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-560045
Telephone No: 08041892407 Fax No
08041892415 Email :
ravi.tumkur@philips.com

ravi.tumkur@philips.com

320

CHENNAI

201647017902

13/03/2020
00:00:00

K&S Partners Intellectual Propert
Attorneys 4121/B, 6th Cross, 19A
Main, HAL Il Stage (Extension),
Bangalore 560 038, Karnataka,
INDIA.

bangalore@knspartners.com

321

CHENNAI

201647022835

13/03/2020
00:00:00

K & S PARTNERS Intellectual
Property Atorneys New Door No.
15 (Old No. 3) Postal Colony 4th
Street West Mambalam Chennai
600033 Tamil Nadu India

ipo@knspartners.com,Inchinta.ipod
ic.in

322

CHENNAI

201647024434

13/03/2020
00:00:00

S. MAJUMDAR & CO., 5 Harish
Mukherjee Road, Kolkata 700 02}
West Bengal, India

cal@patentindia.com

323

CHENNAI

201647026080

13/03/2020
00:00:00

K&S PARTNERS | Intellectual
Property Attorneys 4121/B, 6th
Cross, 19A Main, HAL Il Stage
(Extension), Bangalore 560038,
India +91 8040427900 +91
7349778249 +91 8040427901
bangalore@knspartners.com

ipo@knspartners.com

324

CHENNAI

201647031058

13/03/2020
00:00:00

K&S PARTNERS Intellectual
Property Attorneys Door No. 15
(Old No. 3) Postal Colony 4th
Street, West Mambalam, Chennal
600033, Tamil Nadu, India Mobile
No. +91 956000740

ipo@knspartners.com

325

CHENNAI

201647036335

13/03/2020
00:00:00

Remfry & Sagar Attorneyat-Law
First Floor, BlockB, Chaitanya
Imperial Building, 610, Anna Sala|
Teynampetai, Chenn&00 018,
India Tel & Fax: 9144-48514474
Email: remfrysagar@mfry.com

patents@remfry.com

remfrysagar@remfry.com,remfry
sagar@remfry.com,Remfry
Sagar@remfry.com
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326

CHENNAI

201747032382

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road,Guindy,
Chennai 600 032

patent@depenning.com

327

CHENNAI

201847013834

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,
Chennai 600 032 914442213444
8939824355 914442213402

patent@depenning.com

328

CHENNAI

6253/CHENP/201

13/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-
560045 Telephone No:
08041892407 Fax No :
08041892415 E mail :
ravi.tumkur@philips.com

ravi.tumkur@philips.com

329

CHENNAI

6345/CHENP/201

13/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-
560045 Telephone No:
08041892407 Fax No :
08041892415 E mail :
ravi.tumkur@philips.com

ravi.tumkur@philips.com

330

CHENNAI

201947024407

13/03/2020
00:00:00

SABIC Research & Technology
Pvt. Ltd. B1, Plot No. 8B5
Chikkadunnasandra Village Off
SarjapuraAttibele State Highway
Near St. Philomena School
Bengaluru 562125 India

periadurai.t@sabic.com

331

CHENNAI

201641011493

13/03/2020
00:00:00

Arun Kishore Narasani , Patent
Agent M/s. ipMetrix Consulting
Group No. 84, 1st Floor, 4th Cros
Panduranga Nagar, Bannerghatta
Road, Bangalore560 0076

patent@ipmetrix.com

332

CHENNAI

201841000563

13/03/2020
00:00:00

Law Firm of Naen Thappeta #7,

Sigma Soft Tech Park, 5th Floor,
Beta Block, Whitefield Main Road
VVarthur Kodi, Ramagondanabhalli,
Bangalore, Karnataka, PIN: 560 (

ipo@iphorizons.com

333

CHENNAI

3539/CHE/2012

13/03/2020
00:00:00

Law Firm of Naren Thappeta #7
Sigma 9ft Tech Park5th Floor
Beta Block Whitefield Main Road
Varthur Kodi Bangalore
KarnatakaPIN: 560 066

ipo@iphorizons.com

334

CHENNAI

201747023727

13/03/2020
00:00:00

DE PENNING & DE PENNING,
120 VELACHERY MAIN ROAD,
GUINDY, CHENNAI-600 032.

patenn@depenning.com

335

CHENNAI

201941021400

13/03/2020
00:00:00

Dr.B.Deepa 23/20 Mannappa Lar
Old washermen pet, Chennai
600021 9962729896

intellpat@gmail.com

intellpat@gmail.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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K & S PARTNERS
INTELLECTUAL PROPERTY
ATTORNEYS, DOOR NO:15
(OLD NO:3) POSTAL COLONY

13/03/2020 |[4TH STREET, WEST ipo@knspartners.com,bpo.mail@g
336 [CHENNAI 201644008314 00:00:00 MAMBALAM, CHENNAI -600  [om
033, TAMIL NADU, INDIA. Tel.:
+91 (44) 49317777 Fax.: +91 (44
49317788 Email:
ipo@knspartners.com
K&S PARTNERS Intellectual
13/03/2020 Property Attorneys 4121/B, 6th
337 |CHENNAI 20164701809 pos Cross, 19A Main, HAL Il Stage |ipo@knspartners.com
00:00:00 .
(Extension), Bangalore 560 038,
Karnataka, INDIA
De Penning & De Penning 120
13/03/2020 [Velachery Main Road Guindy .
338 |CHENNAI 5875/CHENP/201 00:00:00 Chennai 600 032 Phone:9144 patent@depenning.com
42213444 Fax:914442213402
13/03/2020 De Penning & De Penning 120
339 |CHENNAI 201844007727 A, Velachery Main Road, Guindy, [patent@depenning.com
00:00:00 i
Chennai 600 032.
13/03/2020 C/O,LAKSHMI KUMARAN &
340 |CHENNAI 201741046941 00:00:00 SRIDHARAN,M 2, Wallace gardeliprdel@lakshmisri.com
T 2nd Street, Chennaib00 006 India
BIOFAC INPUTS PRIVATE
LIMITED, C/O, ATOZ SERVICES
13/03/2020 PVT. LTD., ANTOP HILL
341 |[CHENNAI 201941007616 00:00:00 WAREHOUSING CO. LTD., € [atozsandeep@gmail.com
T 339, V.I.T. COLLEGE RAOD,
WADALA (E), MUMBAI - 400
037. atozsandeep@gmail.com
13/03/2020 De Penning & De Penning No. 12
342 |CHENNAI 201747025618 A, Velachery Main Road, Guindy, [patent@depenning.com
00:00:00 : )
Chennai 60 032, India.
RAJASEKARAN ASSOCIATES
13/03/2020 |F4, Brindavan Apartments, 19, Lg. .
343 |CHENNAI 201847007700 00:00:00 View Road, Brindavan Nagar, info@rsaip.com
Adambakkam, Chennal600088
13/03/2020 De Penning & De Penning 120
344 |CHENNAI 2509/CHE/2014 00:0000 Velachery Main Road Guindy Chenngpatent@depenning.com
' 600 032
J. SURESH, ADVOCATE, PATENT §
TRADEMARK AGENT, # 46, FIRST
13/03/2020 CROSS, MARAPPA GARDEN, .
345 |CHENNAI 5442/CHENP/2014 00:00:00 BENSON TOWN POST, jsuresh@petesuresh.com
BANGALORE - 560 046,
KARNATAKA, INDIA.
DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
13/03/2020  |ELECTRONICS INDIA LIMITED,
346 |CHENNAI 6255/CHENP/2014 |/ 100 MANYATA TECH PARK, ravi.tumkur@philips.com

NAGAVARA, BANGALORE-560045
Telephone No: 0801892407 Fax No :
08041892415 E mail :

ravi.tumkur@philips.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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347

CHENNAI

201847003197

13/03/2020
00:00:00

De Penning & De Penning, No. 1
VVelachery Main Road, Guindy,
Chennai 600 032, India.

patent@depenning.com

348

CHENNAI

201647033131

13/03/2020
00:00:00

K & S Partners 4121/B, 6th Cross
19A Main HAL 1l Stage
(Extension), Bangalor660038

ipo@knspartners.com

349

CHENNAI

201644008194

13/03/2020
00:00:00

M/s.D.P.AHUJA & CO., B4,
CASA LAVELLE NO. 1, 84/85
LAVELLE ROAD, BANGALORE
- 560 001, KARNATAKA, INDIA.
patents@dpahuja.com

patents@dpahuja.com

350

CHENNAI

201647041051

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032 914442213444
8939824355 914442213402

patent@depenngicom

351

CHENNAI

201948034912

13/03/2020
00:00:00

S&H Partners Office No. 0A126,
43, Galaxy, Residency Road,
Bangalore 560025, India Email:
patent@sandhpartners.com,
samuel@sandhpartners.com Ph:
7899909460, +91 8073108490

patent@sandhpartners.com

352

CHENNAI

2075/CHENP/201

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road Guindy

Chennai 600 032 Phone:9144
42213444 Fax:914442213402

patent@depenning.com

353

CHENNAI

201647029471

13/03/2020
00:00:00

De Penning & De Penning N0
Velachery Main Road, Guindy,
Chennai 600 032.

patent@depenning.com

354

CHENNAI

201847021720

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy,Chenf
600 032

patent@depenning.com

355

CHENNAI

201947034306

13/03/2020
00:0000

M/s. De Penning & De Penning, 120
Velachery Main Road, Guindy ,
Chennai 600 032. 914442213444
8939824355 914442213402

patent@depenning.com

356

CHENNAI

2629/CHENP/201

13/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHLIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-
560045 Telephone No:
08041892407 Fax No :
08041892415 E mail :
ravi.tumkur@philips.com

ravi.tumkur@philips.com

357

CHENNAI

6755/CHENP/201

13/03/2020
00:00:00

Anand & Anand Advocas Flat
GA, AR Villa, New No. 31 (Old
No. 13) 3rd main Road, Gandhi
Nagar, Adyar, Chenna0020
(India) Phone No: 9%4-43443777
120-4059300 Fax No: 128243056
91-44-43504232 Email:
anandandanand@vsnl.com/
email@anandandanand.com /
chennaianandandana@yahoo.co.

n/ archana@anandandanand.con

email@anandandanand.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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358

CHENNAI

201844008324

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032

patent@depenning.com

359

CHENNAI

201847011597

13/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road, Guindy ,
Chennai 600 032

patent@depenning.com

360

CHENNAI

7030/CHE/2015

13/03/2020
00:00:00

SRI.SWAPNA SUNDAR, PATEN
AGENT-IN-PA837, PVS
GIRIDHAR AND SAl
ASSOCIATES, NO.319, LINGHI
CHETTY STREET, Ill FLOOR,
GEORGE TOWN, CHENNAF 600
001, INDIA, swapna@ipdome.in

swapna@ipdome.in

361

CHENNAI

1564/CHENP/2015

13/03/2020
00:00:00

Anand & Anand Advocates Flat GA,
AR Villa, New No. 31 (Old No. 13) 3r
main Road, Gandhi Nagar, Adyar,
Chennai60020 (India) Phone & 91-
44-43443777, 1281059300 Fax No:
1204243056, 9444-43504232 BEmail:
anandandanand@vsnl.com/
email@anandandanand.com /
chennaianandandanand@yahoo.co.i
archana@anandandanand.com

email@anandandanand.com,archanad
ndandanand.com

362

CHENNAI

20184703000

13/03/2020
00:00:00

LEXPERTCONSILIUM LLP,
Sigma Soft Tech Park, Gamma
Block, 5th Floor Varthur Kodi,
Ramagondanahalli, Whitefield
Bengaluru560066, Karnataka,
India. Telephone No. +9180
49542488 Mobile No. +91
9537669075 Hnail ID
support@davelawgrgucom

support@davelawgroup.com,bangd
e@knspartners.com

363

CHENNAI

5029/CHENP/2014

13/03/2020
00:00:00

DR. T.V. RAVI PHILIPS
INTELLECTUAL PROPERTY &
STANDARDS PHILIPS
ELECTRONICS INDIA LIMITED,
MANYATA TECH PARK,
NAGAVARA, BANGALORE-560045
Telephone No08041892407 Fax No :
08041892415 E mail :
ravi.tumkur@philips.com

ravi.tumkur@philips.com

364

CHENNAI

6586/CHENP/201

13/03/2020
00:00:00

REMFRY & SAGAR Attorneysat-
Law 376 B (Old No. 202), Avvai
Shanmugam Salai,Gopalapuram
Chennat 600 086 Tel/Fax+91-44-
42637392 Email: remfry
sagar@remfry.com
patents@remfry.com

remfry-sagar@remfry.com

365

CHENNAI

201747022886

13/03/2020
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN 2 Wallace garden
2nd Street Chennai 600 006 Indiz

iprdel@lakshmisri.com

366

CHENNAI

201641023518

13/03/2020
00:00:00

Anuvind Nagaraje Urs, Formulate|
Technolegal Solutions Private
Limited, #758, 3rd Floor, 19th
Main, Dollar Scheme Layout, 2nd
Sector, HSR Layout, Bangalore

560102, Karnataka, India

rprabhu@almtlegal.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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367

CHENNAI

201647032796

13/03/2020
00:00:00

#7, SIGMA SOFT TECH PARK, 5TH
FLOOR, BETA BLOCK,
WHITEFIELD MAIN ROAD,
VARTHUR KODI,
RAMAGONDANAHALLI,
BANGALORE - 560 066.

ipo@iphorizons.com

368

CHENNAI

201847011150

13/03/2020
00:00:00

LEX ORBIS 709/710, Tolstoy House
15-17, Tolstoy Marg New Delhi 110
001 India Telephone No. 91 11
23716565 Mobile No. 9811161518 F
No. 91 11 23716556-mail ID
mail@lexorbis.com

mail@Iexorbis.com,bangalore@knspar

rs.com

369

CHENNAI

201947010091

13/03/2020
00:00:00

De Penning & De Petimy 120
Velachery Main Road, Guindy ,
Chennai 600 032 914442213444
8939824355 914442213402

patent@depenning.com

370

CHENNAI

7790/CHENP/201

13/03/2020
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN 2, Wallace garden,
2nd Street, Chennai600 006 India

iprdel@lakshmisri.com

371

CHENNAI

201741005976

14/03/2020
00:00:00

Anand & Anand Advocates Flat GA,
AR Villa, New No. 31 (Old No. 13) 3r
main Road, Gandhi Nagar,
Adyar,Chennab0020 (India) Phone
No: 91-44-43443777, 12€1059300 Fa
No: 1204243056, 9444-43504232 E
mail: email@anandandanand.com /
chennaianandandanand@yahoo.co.i
gitanjali@anandandanand.com Mobi
No: +91 9717990240

gitanjali@anandandanand.com,email@

andandanand.com

372

CHENNAI

201748006887

14/03/2020
00:00:00

Law Firm of Naren Thappat#7,
Sigma Soft Tech Park, 5th Floor,
Beta Block, Whitefield Main Road
\Varthur Kodi, Bangalore,
Karnataka, PIN: 560 066

ipo@iphorizons.com,iprdel@Ilakshn

sri.com

373

CHENNAI

201741002301

14/03/2020
00:00:00

M/s. ipMetrix Consulting Group N
84, 1st Fbor, 4th Cross, Panduran
Nagar,Bannerghatta Road,
Bangalore 560 0076

patent@ipmetrix.com

374

CHENNAI

6228/CHENP/2015

14/03/2020
00:00:00

De Penning & De Penning 120
Velachery Main Road Guindy Chenn
600 032 Phone:914442213444
Fax:9144- 42213402

patent@depenning.com

375

CHENNAI

5936/CHE/2015

14/03/2020
00:00:00

Al tacit Gl obaEgCBs
Floor, N0.148150, Luz Church Road,
Mylapore, Chennai600 004

ip@altacit.com

376

CHENNAI

4123/CHENP/2015

14/03/2020
00:00:00

Anand & Anand Advocates Flat GA,
AR Villa, New No. 31 (Old No. 13) 3r
main Road, Gandhi Nagar, Adyar,
Chennai60020 (Idia) Phone No: 91
44-43443777, 1281059300 Fax No:
1204243056, 9444-43504232 Email:
anandandanand@vsnl.com/
email@anandandanand.com /
chennaianandandanand@yahoo.co.i
archana@anandandanand.com

archana@anandandanand.com,email@

ndandanand.com

377

CHENNAI

201741039085

14/03/2020
00:00:00

LexOrbis 606607, 6th Floor, Gamma
Block, Sigma Soft Tech Park, No.7,
\Whitefield Main Road, Varthur Hobli,

shivani@Ilexorbis.com

Bengaluru560066, Karnataka

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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WEEKLY ISSUED FER (KOLKATA )

SNO | LOCATION APEH&@ESN FER DATE ADDRESS FOR SERVICE EMAIL
L.S DAVAR & COMPANY 32,
RADHA MADHAYV DUTTA
GARDEN LANE KOLKATA . .
1 |KOLKATA [719/KOL/2015 88{ gg{ (2)820 700010, WEST BENGAL PHONEtglrki?]tapatent@ Lsdar.in,delhi@lsd
T 01-33-23633251 FAX: 91433-2363 )
3248 E
MAIL:lsdavar@cal2.vsnl.net.in
09/03/2020 L.
2 KOLKATA 201637026260 00:00:00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
S&H PARTNERS OFFICE NO. 0A12
3 |KOLKATA  [201637042247 88{88{5820 43, GALAXY, RESIDENCY ROAD, ﬁafr;‘;g:igﬁ"gleés'g‘t’g;ﬂsﬁg?:ignsa
00 BANGALORE 560025, INDIA P -com,cal@p :
LEXORBIS 709/710, Tolstoy House 4 __. . . .
4 |KOLKATA  [201837006468 88{83%820 17, Tolstoy Marg New Delhi 110 001 ma"?'exorb'ssco.m’ma“'Sha@'exorb's'
:00: India m,cal@patentindia.com
D.P AHUJA & Co. 14/2 Palm Avenue
Calcutta 700 019, West Bengal, Indig
09/03/2020  [Telephone No. 91(33)40177100 Mob| .
5 KOLKATA 20163403283 00:00:00 No. +919831360050 Eax No. patents@dpahuja.com
91(33)40088262 fnail ID
patents@dpahuja.com
09/03/D20 S. MAJUMDAR & CO. 5 Harish
6 KOLKATA 201837002396 Py Mukherjee Road Kolkata 700 025cal@patentindia.com
00:00:00 .
West Bengal India
09/03/2020 S. MAJUMDAR & CO., 5 Harish
7 KOLKATA 201837030753 Py Mukherjee Road, Kolkata 700 02jcal@patentindia.com
00:00:00 .
West Bengal, India
SNIGDHA RANI DAS C/O D. P.
09/03/2020 |AHUJA & CO., 14/2 PALM .
8 KOLKATA 1152/KOLNP/201500:00:00 AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA
9  |KOLKATA |201637031015 [09/03/2020 132 Radha Madhav Dutta Garden | o -2 oatent@tdavar.in
00:00:00 lane
10 KOLKATA 201637035838 09{03{2020 32 Radha Madhav Dutta Garden kolkatapatent@Lsdavar.in
00:00:00 lane
MEENAKSHI MAHARAJ C/O
09/03/2020 |D.P. AHUJA & CO., 14/2 PALM .
11 KOLKATA 1988/KOLNP/201400:00:00 AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA.
D.P. AHUJA & CO 14/2 PALM .
12 |KOLKATA [201637034856 88{ 88{ (2)820 AVENUE CALCUTTA 700019 Eﬁ?g”sts@dpah“Ja'Com'dppate”ts@
U WEST BENGAL INDIA ja.-59
L.S.DAVAR & CO. Globsyn
09/03/2020 |CrystalsTower 1,2nd Floor, Block .
13 KOLKATA 201837023868 00:00:00 EP.Plot No. 11 & 12.Salt Lake kolkatapatent@Lsdavar.in
Sector V, Kolkata 700 091, India
L.S DAVAR & COMPANY
09/03/2020 Globsyn Crystals Tower 1 2nd FIGKOLKATAPATENT@LSDAVAR.I
14 KOLKATA 201837001861 00:00:00 Block EP Plot No. 11 & 12 Salt [N,DOCKETING@LSDAVAR.IN,M

Lake SectoW Kolkata 700091

AILINFO@LSDAVAR.IN

West Bengal.

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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L.S.DAVAR & CO. Globsyn
Crystals, Tower 1,2nd Floor, Bloch
EP,Plot No. 11 & 12,Salt Lake
Sector V, Kolkata 700 9 India

09/03/2020 |Phone- +91(0)33 2357 1010/12/1kolkatapatent@Lsdavar.in,mailinfo
15 [KOLKATA 201731017790 1n5.00.00  [Tele Fax- +91(0)(33) 23571018/llsdavar.in
E-mail:- Isdavar@vsnl.com
davar@cal2.vsnl.net.in
docketing@Ilsdavar.in
mailinfo@lsdavar.in
09/03/2020 S. MAJUMDAR & CO. 5 Harish
16 KOLKATA 201637011187 . Mukherjee Road Kolkata 700 025cal@patentindia.com
00:0000 .
West Bengal India
S. MAJUMDAR & CO. 5 Harish - . .
17 |KOLKATA [201737034962 [02/03/2020 |\ L eriee Road Kolkata 700 02502 @Patentindia.com,inchinta.ipo@
00:00:00 . c.in
West Bengal India
09/03/2020 D.P. AHUJA & CO 14/2 PALM
18 KOLKATA 201637038972 00:00:00 AVENUE CALCUTTA 700019 patents@dpahuja.com
T WEST BENGAL INDIA
ASHISH KUMAR ROY CHIEF OH
PROJECTS (IJT & SERVICES)
09/03/2020 |HINDUSTAN AERONAUTICS L.
19 KOLKATA 35/KOL/2015 00:00:00 LIMITED, ENGINE DIVISION, cop-ed.koraput@haindia.com
SUNABEDA-763002, KORAPUT,
ODISHA. INDIA
ANJAN SEN & ASSOCIATES. 17
CHAKRABERIA ROAD SOUTH, |_ .. . . .
20 |KOLKATA  [201631006468 88{ 88{ 3820 KOLKATA - 700 025, WEST Z”éi?:”gggﬁ‘poﬁméngdg:ﬁ%f'”d'a‘
T BENGAL, INDIA. Mobile no=- ’ »anj )
9830050839
S. CHAKRABORTY C/O D.P.
09/03/2020 |AHUJA & CO., 14/2 PALM .
21 KOLKATA 352/KOLNP/2015 00:00:00 AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA.
B. DAS C/O D.P. AHUJA & CO.,
09/083/2020 |14/2 PALM AVENUE, .
22 KOLKATA 3714/KOLNP/201500:00:00 CALCUTTA 700 019, WEST patents@dpahuja.com
BENGAL, INDIA.
S. MAJUMDAR & CO. 5 Harish .. . .
23 |[KOLKATA [201737036343  [02/03/2020 \\) | herjee Road Kolkata 700 02552 @Patenting.com,Inchinta.ipo@r
00:00:00 . c.in
West Bengal India
09/03/2020 -
24 KOLKATA 201637027769 00:00:00 5 HARISH MUKHERJEE ROAD |cal@patentindia.com
25 KOLKATA 201637039479 (1)8/88/(2)820 5 HARISH MUKHERJEE ROAD |cal@patentindia.com
26 KOLKATA 201637043317 38/88/(2)820 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
MEENAKSHI MAHARAJ C/O D.
10/03/2020 |P. AHUJA & CO., 14/2 PALM .
27 KOLKATA 2928/KOLNP/201400:00:00 AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA
MEENAKSHI MAHARAJ C/O
10/03/2020 |D.P. AHUJA & CO., 14/2 PALM .
28 KOLKATA 2806/KOLNP/201400:00:00 AVENUE, CALCUTTA 700 019, patents@dpahuja.com

WEST BENGAL, INDIA.

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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D.P AHUJA & CO. 14/2 Palm

29 |KOLKATA 201737021406 (1)8/83/(2)820 Avenue Calcutta 700 019 West [patents@dpahuja.com
e Bengal India
D.P AHUJA & Co. 14/2 Palm Avenue|
Calcutta 700 019, West Bengal, Indig
10/03/2020 Telephone No. 91(33)40177100 Mob| .
30 KOLKATA 201634023536 00:00:00 No. 59198313600(50 ?:ax No. patents@dpahuja.com
91(33)40088262 Hnail ID
patents@dpahuja.com
10/03/2020 D. P. AHUJA & CO. 14/2 Palm '
31 |[KOLKATA |20183017014 00:00:00 Avenue, Calcutta 700019, West [patents@dpahuja.com
T Bengal, India
DASWANI & DASWANI
11/03/2020 DASWANI HOUSE, GREEN o
32 KOLKATA 201837023245 00:00:00 IACRES, 23B AHIRIPUKUR 1ST |kolkata@daswaniindia.net
T LANE, KOLKATA -700 019,
INDIA
11/03/2020 -
33 KOLKATA 4124/KOLNP/201500_00_00 5 HARISH MUKHERJEE ROAD |cal@patentindia.com
B. DAS C/O D.P. AHUJA & CO.,
11/03/2020 |14/2 PALM AVENUE, .
34 KOLKATA 4020/KOLNP/201500:00:00 CALCUTTA 700 019, WEST patents@dpahuja.com
BENGAL, INDIA.
DR. SWADHEENA PATRO
DEPARTMENT OF
CONSERVATIVE DENTISTRY
11/03/2020 AND ENDODONTICS, .
35 KOLKATA 201831017953 00:00:00 INSTITUTE OF DENTAL swadhenapatro@soa.ac.in
e SCIENCES(IDS)SIKSHA 'O
ANUSANDHAN (DEEMED TO
BE UNIVERSITY)
BHUBANESWAR-751003, INDIA
11/03/2020 S. MAJl_JMDAR & CO. 5 Harish o
36 KOLKATA 201837004303 Py Mukherjee Road Kolkata 700 025cal@patentindia.com
00:00:00 .
West Bengal India
MEENAKSHI MAHARAJ C/O
11/03/2020 |[D.P. AHUJA & CO., 14/2 PAM .
37 KOLKATA 182/KOLNP/2015 00:00:00 AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA
S. CHATTERJEE C/O DATTA &
11/03/2020 ASSOCIATES COMMERCE . . _
38 KOLKATA 201637012099 00:00:00 HOUSE, FIRST FLOOR 2A, mail@dattaassociatesipr.com
e GANESH CHANDRA AVENUE
KOLKATA -700013.
L.S.DAVAR & CO. Globsyn
11/03/2020 |Crystals, Tower 1,2nd Floor, Block . .
39 KOLKATA 201731045572 00:00:00 EPy,PIot No. 11 & 12,Salt Lake docketing@Ilsdavar.in
Sector V, Kolkata 700 091, India
L.S. DAVAR And CO. Globsyn
11/03/2020 Crystals Tower 1 2nd Floor Block _
40 |KOLKATA |201837016352 00:00:00 EP Plot No. 11 And 12 Salt Lake [kolkatapatent@Lsdavar.in
T Sector V Kolkata 700 091 India
MOBILE NO : 9830642650
11/03/2020 -
41 KOLKATA 2782/KOLNP/201400_00_00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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S. MAJUMDAR & CO., 5,

11/03/2020 |HARISH MUKHERJEE ROAD, o
42  |[KOLKATA  |20173708053 00:00:00 FIRST FLOOR, KOLKATA- 700 cal@patentindia.com
025
11/03/2020 S. MAJUMDAR & CO. 5 Harish
43 KOLKATA 201837000452 oy Mukherjee Road Kolkata 700 025cal@patentidia.com
00:00:00 .
\West Bengal India
11/03/2020 S. MAJUMDAR & CO., 5, Harish
44  [KOLKATA  [201634017068 00:00:00 Mukherjee Road, Calcutta700 cal@patentindia.com
T 025, State of West Bengal
De Penning & De Penning 10
Government Place Ealiblkata .
45 |KOLKATA  [201737033573 éé{ 88{ 3820 700069 Telephone :9133 Eﬁ?zfﬁdEpe””'”g'com’pate”ts@‘
T 22483924 Fax : 913322486820 a.
Email : patent@depenning.com
11/03/2020 -
46  |KOLKATA  [201637025039 00:00:00 5 HARISH MUKHERJEE ROAD |cal@patentindia.com
S. MAJUMDAR & CO. 5 Harish
11/032020 |Mukherjee Road First Floor Kolkg I
47  |[KOLKATA  [201837001093 00:00:00 700 025 West Bengal India cal@patentindia.com
MOBILE NO. - 9331827882
48 KOLKATA 201637033691 11{03{2020 32 Radha Madhav Dutta Garden kolkatapatent@Lsdavar.in
00:00:00 Lane
11/03/2020 S. MAJUMDAR & CO., 5 Harish
49 KOLKATA 201734016616 Py Mukherjee Road, Kolkata 700 02jcal@patentindia.com
00:00:00 .
West Bengal, India
11/03/2020 seenergi IPR 7 K TANGRA 2ND
50 KOLKATA 201837017687 00:00:00 LANE KOLKATA 700 046 INDIA mail@seenergi.com
e Mobile No.: 980144807
DHANANJAY MODGALYA C/O D.P.
11/03/2020 AHUJA & CO., 14/2 PALM AVENUE, .
51 KOLKATA 3829/KOLNP/2015 00:00:00 CALCUTTA 700 019, WEST patents@dpahuja.com
BENGAL, INDIA
SNIGDHA RANI DAS C/O D.P.
11/03/2020 |AHUJA & CO., 14/2 PALM .
52 |KOLKATA 1307/KOLNP/201500:00:00 AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA.
11/03/2020 S. MAJUMDAR And CO. 5 Harish
53 |[KOLKATA |201837017119 A, Mukherjee Road Kolkata 700 025cal@patentindia.com
00:00:00 .
West Bengal India
11/03/2020 o
54 KOLKATA 201737015639 00:00:00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
11/03/2020 D.P AHUJA & CO. 14/2 Palm Avenug
55 KOLKATA 201737037106 00:00:00 Calcutta 700 019 West Bengal India |info@dpahuja.com
e Mobile No. +919831360050
11/03/2020 (32 Radha Madhav Dutta Garden .
56 |[KOLKATA |2016370@309 00:00:00 Lane kolkatapatent@Lsdavar.in
LAKSHMIKUMARAN &
11/03/2020 |SRIDHARAN 2nd Floor, Kanak | .
57 KOLKATA 201637034347 00:00:00 Building, 41 Chowringhee Road iprdel@lakshmistcom
Kolkata West Bengal 700071 Indi
B. DAS C/O D.P. AHUJA & CO.,
11/03/2020 |14/2 PALM AVENUE, .
58 |[KOLKATA  |171/KOLNP/2015 00:00:00 CALCUTTA 700 019, WEST patents@dpahuja.com

BENGAL, INDIA.

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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S. MAJUMDAR & CO. 5 Harish

59 KOLKATA 201737035784 11{03(2020 Mukherjee Road Kolkata P0025 |cal@patentindia.com
00:00:00 .
West Bengal India
11/03/2020 REMFRY & SAGAR Attorneysat-Law [remfry-sagar@remfry.com,Remfry
60 KOLKATA 201637026859 00:00:00 Remfry House at Millennium Plaza, [Sagar@remfry.com,dewan@rkdewann
T Sector 27 Gurgaon 122 009, India. |com
12/03/2020 -
61 KOLKATA 201637043568 00:00:00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
ABHISHEK SEN,C/O. S.MAJUMDAR
12/03/2020 & CO., 5 HARISH MUKHERJEE -
62 KOLKATA 499/KOL/2013 00:00:00 ROAD, KOLKATA-700025, WEST cal@patentindia.co
BENGAL, INDIA.
12/03/2020 REGISTRAR ASSAM
63 KOLKATA 201631030241 00:00:00 AGRICULTURE UNIVERSITY [registrar@aau.ac.in
e JORHAT-785013, ASSAM INDIA
B. DAS C/O D.P. AHUJA & CO,,
12/03/2020 |14/2 PALM AVENUE, .
64 KOLKATA 1657/KOLNP/201500:00:00 CALCUTTA 700 019, WEST patents@dpahuja.com
BENGAL, INDIA.
12/03/2020 D.P. AHUJA & CO 14/2 PALM
65 KOLKATA 201737010599 00:00:00 AVENUE CALCUTTA 700019 [|patents@dpahuja.com
e WEST BENGAL INDIA
L.S.DAVAR & CO. Globsyn
12/03/2020 [Crystals, Tower 1,2néloor, Block .
66 KOLKATA 201837023514 00:00:00 EP.Plot No. 11 & 12,Salt Lake kolkatapatent@Lsdavar.in
Sector V, Kolkata 700 091, India
L.S.DAVAR & CO. Globsyn
Crystals Tower 1 2nd Floor Block|
EP Plot No. 11 & 12 Salt Lake
Sector V Kolkata 70091 India
12/03/2020 |Phone: +91(0)33 2357 1010/12/1{lsdavar@vsnl.com,kolkatapatent@
67 KOLKATA 201737026486 00:00:00 Tele Fax: +91(0)(33) 23571018/1|davar.in
E mail: Isdavar@vsnl.com
davar@cal2.vsnl.net.in
docketing@Ilsdavar.in
mailinfo@I|sdavar.in
68 |KOLKATA [70/KOLNP/2015 |-2/03/2020 |32 Radha Madhav Dutta Garden \, ., -1 atent@Lsdavar.in
00:00:00 Lane
12/03/2020 -
69 KOLKATA 201737008152 00:00:00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
12/03/2020 D.P. AHUJA & CO, 14/2 PALM
70 |[KOLKATA |201637017503 00:00:00 AVENUE, CALCUTTA-700019, [patents@dpahuja.com
e WEST BENGAL,INDIA
ANJAN SEN C/O ANJAN SEN &
12/03/2020 [FSSOCIATES, o
71 KOLKATA  |688/KOL/2015 00:00:00 17,CHAKRABERIA anjanonline@vsnl.net
e ROAD(SOUTH), KOLKATA-700
025, WEST BENGAL,INDIA.
L. S. DAVAR & CO. PATENT
AND TRADEMARK
ATTORNEYS GLOBSYN
12/03/2020 Isdavar@vsnl.com,davar@cal2.vsn
72 KOLKATA 201838000535 00:00:00 CRYSTALS, TOWER 1, 2ND et.in kolkatapatent@Lsdavar.in

FLOOR, BLOCK EP, PLOT NO.
11 & 12, SALT LAKE SECTOR V

KOLKATA -700 091, INDIA

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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D.P. AHUJA & CO 14/2 PALM

73 |[KOLKATA  |201737010302 éé{ 83{ 8820 AVENUE CALCUTTA 700019 |patents@dpahuja.com
" WEST BENGAL INDIA
12/03/2020 -
74  |KOLKATA 2920/KOLNP/201500_00_00 5 HARISH MUKHERJEE ROAD |cal@patentindia.com
L.S DAVAR & COMPANY
12/03/2020 Globsyn Crgtals, Tower 1, 2nd
75 KOLKATA 201837023934 AN Floor, Block EP, Plot No. 11 & 12kolkatapatent@Lsdavar.in
00:00:00
Salt Lake, Sector V, Kolkata
700091, West Bengal.
12/03/2020 D.P. AHUJA & CO 14/2 PALM
76 |[KOLKATA |201737000656 00:00:00 AVENUE CALCUTTA 700019 [patents@dpakja.com
T WEST BENGAL INDIA
D.P AHUJA & CO. 14/2 Palm
12/03/2020 Avenue Calcutta 700 019 West
77 |KOLKATA |201737018632 00:00:00 Bengal India 91(33)40177100 (|patents@dpahuja.com
T +919831360050 91(33)40088262
patents@dpahuja.com
S. MAJUMDAR & CO. 5 Harish o L
78 |KOLKATA |[201737036581  |-2/03/2020 ) \heriee Road Kolkata 700 025C°2 @Patentindia.com,inchinta.ipo@
00:00:00 . c.in
West Bengal India
ANJAN SEN & ASSOCIATES 17
12/03/2020 |CHAKRABERIA ROAD SOUTH, |. S
79 |KOLKATA 201734017333 00:00:00 KOLKATA 700 025, WEST info@ipindiaasa.com
BENGAL, INDIA
S. MAJUMDAR & CO., 5,
12/03/2020 |HARISH MUKHERJEE ROAD, L
80 |KOLKATA 201837005103 00:00:00 FIRST FLOOR, KOLKATA- 700 cal@patentindia.com
025
Name D.P AHUJA And Co. Postg
12/03/2020 Address 14/2 PALM AVENUE
81 |[KOLKATA |201837009428 00:00:00 CALCUTTA 700 019 WEST patents@dpahuja.com
T BENGAL INDIA Mobile No.
+919831360050
12/03/2020 -
82 KOLKATA 3265/KOLNP/201500_00_00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
D.P. AHUJA & CO, 14/2 PALM . . .
83 |KOLKATA [201637018193 ég{ 88{ (2)820 AVENUE, CALCUTTA-700019, nge”t@dpahula'com"”fo@dpah“‘
T WEST BENGAL, INDIA
D.P. AHUJA & Co. Postal Addres
12/03/2020 |14/2 Palm Avenue Calcutta 7000 .
84 |KOLKATA |201837007036 00:00:00 West Bengal India MOBILE NO: patents@dpahuja.com
9831360050
Name ; D.P AHUJA & Co. Postal
Address ; 14/2 Palm Avenue
12/03/2020 Calcutta 700 019 West Bengal In
85 |[KOLKATA |20173026074 00:00:00 Telephone No. ; 91(33)40177100|patents@dpahuja.com
e Mobile No. ; +919831360050 Fax|
No. ; 91(33)40088262 E mail ID ;
patents@dpahuja.com
S. MAJUMDAR & CO. 5 Harish
12/03/2020 [Mukherjee Road Kolkata 700 025 -
86 |[KOLKATA |201637044137 00:00:00 West Bengal India cal@patentindia.com

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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ANJAN SEN & ASSOCIATES. 17

12/03/2020 [CHAKRABERIA ROAD SOUTH, |anjanonline@vsnl.net,info@ipindia
87 |KOLKATA  11302/KOL/2015 00:00:00 KOLKATA -700025, WEST a.com,Inchinta.ipo@nic.in
BENGAL, INDIA.
L.S.DAVAR & CO., GLOBSYN
CRYSTALS, TOWER 1, 2ND
FLOOR, BLOCK EP, PLOT NO. . . .
88 |KOLKATA [201831018827 3(2){ 88{ (2)820 11 812, SALT LAKE SECTOR v, [d€lni@Isdavar.in.docketing@Isdav
T KOLKATA 700 091, WEST
BENGAL, INDIA Mobile No.-
9899090229
89 MEENAKSHI MAHARAJ C/O D.P.
12/03/2020  [AHUJA & CO., 14/2 PALM AVENUE, .
KOLKATA 2113/KOLNP/2015 00:00:00 CALCUTTA 700 019, WEST patents@dpahuja.com
BENGAL, INDIA
Shuchi Agarrwal SS INTELLECTUAL
12/03/2020 [PROPERTY NEETI CONSULTANCY, . .
90 KOLKATA 201731023055 00:00:00 LLP A32, SECTOR35, NOIDA Mob: email@ipneeti.com
9560013386
S. MAJUMDAR & CO., 5 Harish L . .
91 |KOLKATA |201734038903 12{03{2020 Mukherjee Road, Kolkata 700 025ca}I@patentlndla.com,Inchlnta.lpo@
00:00:00 . c.in
West Bengal, India
12/03/2020 S. MAJUMDAR & CO. 5 Harish
92 KOLKATA 201737036135 Py Mukherjee Road Kolkata 700 025cal@patentindia.com
00:00:00 .
West Bengal India
P.D.GUPTAC/O L.S.DAVAR &
12/03/2020 |CO. 32, RADHA MADHAB ,
93 KOLKATA 201631000005 00:00:00 DUTTA GARDEN LANE, kolkatapatent@Lsdavar.in
KOLKATA -700010.
12/03/2020 S. MAJUMDAR & CO. 5 Harish
94 KOLKATA 201737031585 Py Mukherjee Road Kolkata 700 025cal@patentindia.com
00:00:00 .
West Bengal India
LEXORBIS 709/710, Tolstoy . . .
95 |[KOLKATA [20183006294 (1)8{ 88{ 3820 House 1517, Tolstoy Marg New Smg')'%'f;%b';izﬁ?ﬁg}znc'zﬁ@'exo
T Delhi 110 001 India ' ' P '
L.S DAVAR & COMPANY 32,
RADHA MADHAV DUTTA
GARDEN LANE KOLKATA - . . .
96 |KOLKATA  |48/KOL/2015 (1)(2){ 88{ (2)820 700010, WEST BENGAL PHONE'i“na“''”‘co@'Sd"’“""“"”’'”Ch'”ta'”"o@r
T 91-33-23633251 FAX: 9133-2363 |
3248 E
MAIL:lsdavar@cal2.vsnl.net.in
ANJAN SEN & ASSOCIATES. 17
12/03/2020 |CHAKRABERIA ROAD SOUTH, |anjanonline@vsnl.net,kolkata
97 KOLKATA 788/KOL/2015 00:00:00 KOLKAT A - 700 025, WEST patent@nic.in
BENGAL, INDIA.
C/O L.S. DAVAR & CO.Globsyn
13/03/2020 |Crystals, Tower 1 2nd Floor, Bloclsdavar@cal2.vsnl.net.in,k@atapater
98 KOLKATA 201637041974 00:00:00 EP, Plot No. 11 & 12 700 091 t@Lsdavar.in
Kolkata India
H.V.WILLIAMS AND CO.
Globsyn Crystals Tower 1 2nd Flg . : .
99 |[KOLKATA  [201737040505 (1)8{ 83{ (2)820 Block EP Piot No. 11 & 12 Salt ge'h'@'Sda"ar"”’doc"et'”g@'s‘ja"

Lake Sector V Kolkata 700091

West Bengal.

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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L.S.DAVAR & CO. Globsyn

13/03/2020 |Crystals,Tower 1,2nd Floor, Block .
100 [KOLKATA 20193701631 00:00:00 EPy,PIot No. 11 & 12,Salt Lake kolkatapatent@Isdavar.in
Sector V, Kolkata 700 091, India
L.S.DAVAR & CO. Globsyn 1. &5 davar.in,docketing@Isdav
101 |KOLKATA [201937004971 |-3/03/2020 [Crystals, Tower 1,2nd Floor, Block | o @ysnl.com kolkatapatent
00:00:00 EP,Plot No. 11 & 12,Salt Lake d ; ' '
Sector V, Kolkata 700 091, India [222Va"N
13/03/2020 D.P. AHUJA & CO 14/2 PALM _
102 |KOLKATA (201737016799 00:00-00 AVENUE CALCUTTA 700019 |patents@dpahuja.com
T WEST BENGAL INDIA
13/03/2020 S. MAJQMDAR & CO. 5 Harish o
103 |KOLKATA (201637033740 00:00:00 Mukherjee Road Kolkata 700 025cal@patentindia.com
T \West Bengal India
SNIGDHA RANI DAS C/O DP.
13/03/2020 [|AHUJA & CO., 14/2 PALM .
104 |[KOLKATA 201634006736 00:00:00 AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA.
13/03/2020 S. MAJUMDAR & CO., 5, o
105 |KOLKATA 3639/KOLNP/201500_00_00 HARISH MUKHERJEE, cal@patentindia.com
T KOLKATA -700 025, INDIA
13/03/2020 .
106 |KOLKATA 201737000678 00:00:00 5 HARISH MUKHERJEE ROAD [cal@patentindia.com
L. S. DAVAR & CO. PATENT
AND TRADEMARK
13/03/2020 ATTORNEYS GLOBSYN '
107 |KOLKATA 201837014103 00:00:00 CRYSTALS, TOWER 1, 2ND kolkatapatent@Lsdavar.in
T FLOOR, BLOCK EP, PLOT NO.
11 & 12, SALT LAKE SECTOR V
KOLKATA -700 ®1, INDIA
MEENAKSHI MAHARAJ C/O
13/03/2020 |D.P. AHUJA & CO., 14/2 PALM .
108 |[KOLKATA 201634015741 00:00:00 AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA
Name D.P AHJJA & Co. Postal
13/03/2020 |Address 14/2 PALM AVENUE .
109 [KOLKATA 201837007899 00:00:00 CALCUTTA 700 019 WEST patents@dpahuja.com
BENGAL INDIA
L. S. DAVAR & CO., GLOBSYN
CRYSTALS, TOWER 1, 2ND
13/03/2020 |[FLOOR, BLOCK EP, PLOT NO. : .
110 |KOLKATA 201831000504 00:00:00 11 &12, SALT LAKE SECTOR V, docketing@Ilsdavar.in
KOLKATA 700 091, WEST
BENGAL, INDIA
JUAN CHOWDHURY H.NO. 47,
13/03/2020 ASHRAM ROAD, NEAR SOUTH _ .
111 |KOLKATA (201731045107 00:00:00 SARANIA L.P. SCHOOL.SOUTH|juanchowdhury@gmail.com
T SARANIA,GUWAHATI, ASSAM-
781007
13/03/2020 S. MAJQMDAR & CO., 5 Harish o
112 |KOLKATA (201734016312 AA. Mukherjee Road, Kolkata 700 024cal@patentindia.com
00:00:00 .
West Bengal, India
13/03/2020 D.P AHUJA & CO. 14/2 Palm -
113 |KOLKATA (201737025376 00:00:00 Avenue Calcutta 700 019 West [patents@dpahuja.com

Bengal India

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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SNIGDHA RANI DAS C/O D.P.

13/03/2020 |AHUJA & CO., 14/2 PALM .
114 |KOLKATA (201637009175 00:00:00 AVENUE, CALCUTTA 700 019, patents@dpahuja.com
WEST BENGAL, INDIA.
L.S.DAVAR & CO. Globsyn
13/03/2020 [Crystals, Tower 1,2nd Bbr, Block .
115 |KOLKATA (201937008418 00:00:00 EP.Plot No. 11 & 12.Salt Lake kolkatapatent@Isdavar.in
Sector V, Kolkata 700 091, India
DASWANI & DASWANI, Daswan
13/03/2020 [House, Green Acres, 23B -
116 |KOLKATA (201731021753 00:00:00 Ahiripukur 1st Lane, Kolkata 700 kolkata@daswamdia.net
019, India
13/03/2020 S. MAJUMDAR & CO., 5 Harish
117 |KOLKATA 201634030600 Py Mukherjee Road, Kolkata 700 024cal@patentindia.com
00:00:00 .
West Bengal, India
S. MAJUMDAR And CO. 5 Harish
13/03/2020 |Mukherjee Road FirstlBor Kolkata I
118 |KOLKATA (201837009173 00:00:00 700 025 West Bengal India cal@patentindia.com
MOBILE NO.- 9331827882
13/03/2020 S. MAJUMDAR & CO., 5 Harish
119 [KOLKATA |201837020661 . Mukherjee Road, Kolkata 700 02ical@patentindia.com
00:00:00 .
West Bengal, India
Anand and Anand Advocates4l, .
120 |[KOLKATA  [3079/KOLNP/208 [F3/0%/2020 I o muddin East New Delhi  [cmail@anandandanand.com,archy
00:00:00 . @anandandanand.com
110013, India
D.P. AHUJA & CO 14/2 PALM . . .
121 |KOLKATA  [201637026026 (1)8{ 88{ 3820 AVENUE CALCUTTA 700019 f(’:aitr?”ts@dpahuja'com"”Ch'”ta"po
T WEST BENGAL INDA )
ANJAN SEN & ASSOCIATES 17
13/03/2020 [CHAKRABERIA ROAD SOUTH, |info@ipindiaasa.com,anjanonline@
122 |KOLKATA 1201731042502 15430000 |KOLKATA 700 025, WEST  |nl.net
BENGAL, INDIA
REMFRY & SAGAR Attorneysat remfry-sagar@remfry.com,Remfry
13/03/2@0 |Law Remfry House at Millennium ‘ '
123 |KOLKATA 4191/KOLNP/201500:00:00 Plaza, Sector 27 Gurgaon 122 00Sagar@remfry.com,dewan@rkdew
X mail.com
India.
B. DAS C/O D.P. AHUJA & CQ.
13/03/2020 |14/2 PALM AVENUE, .
124 |KOLKATA (201637015744 00:00:00 CALCUTTA 700 019, WEST patents@dpahuja.com
BENGAL, INDIA.
L.S DAVAR & COMPANY
Globsyn Crystals, Tower 1, 2nd .
125 |KOLKATA  [201834003014 ég{ 88{ (2)820 Floor, Block EP, Plot No. 11 & 12 :;’:kcagfnpi‘gfl?;gL;?ei‘%l'_gﬁvz‘ﬁf
e Salt Lake, Sector V, Kolkata ' ' P '
700091, West Bagal.
13/03/2020 S. MAJUMDAR & CO., 5 Harish
126 |KOLKATA [567/KOL/2014 A, Mukherjee Road, Kolkata 700 02ical@patentindia.com
00:00:00 .
West Bengal, India
127 |KOLKATA  |4165/KOLNP/2015-5/032020 32 Radha Madhav Dutta Garden |, . aoatent@Lsdavar.in
00:00:00 lane
D.P AHUJA & CO. 14/2 Palm
13/03/2020 [Avenue Calcutta 700 019 West .
128 |KOLKATA (201737036973 00:00:00 Bengal India Mobile No. patents@dpahuja.com

+919831360050

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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SHOBHANTANU
BHATTACHARYYA

129 |KOLKATA  [20183108868 (1)8( 83{ 8820 RANIKUTIR COMPLEX, NO.-2, [sovontonu@gmail.com
T AIRPORT GATE, P.ORAJBARI,
P.SDUM DUM, KOL-700081.
13/03/2020 Globsyn Crystals Tower 1 2nd Flg
130 |KOLKATA 201737002254 oy Block EP Plot No. 11 &2 Salt kolkatapatent@Lsdavar.in
00:00:00
Lake Sector V
13/03/2020 S & H Partners Office No. 0A126 [patent@sandhpartners.com,samue
131 |KOLKATA (201737041238 . 43, Galaxy, Residency Road, andhpartners.com,cal@patentindial
00:00:00 :
Bangalore 560025, India m
13/03/2020 D.P. AHUJA & CO 14/2 PALM
132 |KOLKATA [201737007829 00:00:00 AVENUE CALCUTTA 700019 (|patents@dpahuja.com
e WEST BENGAL INDIA
13/03/2020 S. MAJUMDAR & CO. 5 Harish
133 |KOLKATA (201737016991 A, Mukherjee Road Kolkata 700 025cal@paentindia.com
00:00:00 .
\West Bengal India
14/03/2020 S. MAJUMDAR & CO. 5 HARISH
134 |KOLKATA [201737003926 00:00:00 MUKHERJEE ROAD, FIRST cal@patentindia.com

FLOOR, KOLKTA 700025

The Patent Office Jonal No. 12/2020 Dated 20/03/2020
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PUBLICATION U/R 84[3] IN RESPECT OF APPLICATION
FOR RESTORATION OF PATENTS (KOLKATA)

Notice is hereby given that any person interested in opposing the following applications for Restoration of Patents unc
Section 60 of the Patent Act, 1970, may at any time within 2 months frerdate of publication of this notice, give notice to the
Controller of Patents at the appropriate office on the prescribed Form 14 under rule 85 of the Patents Rules, 2003.

Patent No. | Applicants Title Date of Appropriate
Cessation Office
256017 | ASPEN ORMOSIL AEROGELS 05/01/2019 KOLKATA
AEROGELS CONTAINING SILICON
INC. BONDED LINEAR POLYMERS

The Patent Office Jonal No. 12/2020 Dated 20/03/2020 15549



AMENDMENT UNDER SECTION 57 (KOLKATA)

1)
In pursuance of leave granted under section 57 of the patents Act, 1970
the address of the patee in respect of Patent N0.282116
(4125/KOLNP/2007) has been amended as follows:
FROM

M/S. TECHNOLOGICAL RESOURCES PTY.LTD.
ADDRESS: 55,COLLINS STREET,MELBOURNE,VICTORIA,AUSTRALIA.

TO

TECHNOLOGICAL RESOURCES PTY.LTD
ADDRESS 120 COLLINS STREET, MELB OURNE, VICTORIA, AUSTRALIA

)

In pursuance of leave granted under section 57 of the patents Act, 1970
the name of the patentee in respect of Patent N0.283850
(4361/KOLNP/2010) has been amended as follows:

FROM
CCP COMPOSITES US
TO

CCP COMPOSITES

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

15550



Publication Under Section 43(2) in Respect of the Grant

Following Patents have been granted and any person interested in opposing these patents under Section 25(2) may at any time
within one year from the date of this issue, give noticetthe Controller of Patents at the appropriate office, on the prescribed
form-7 along with written statement and evidence, if any.

Ser

lal | Patent Date of Date of Pt?ballits:;)t];on Approprial
Nu |Numbe| Application Number o L Title of Invention Name of Patentee Pprop
Application | Priority of Abstract | e Office
mb r
u/s 11(A)

er

PURIFIED AIR AND
1 [33442¢|1077/DELNP/2015 |18/07/2013 |20/07/2012 METHODS OF MAKING t:_FCEAIRE SYSTEMS 26/06/2015 |DELHI

AND USING THE SAME

PRODUCTION

2 |33443Z|6515/DELNP/2012 |27/01/2011 (15/02/2010 METHOD FOR THICK NIPPON STEEL 31/01/2014 DELHI
STEEL PLATE CORPORATION

PROCESS FOR
MANUFACTURING AN
EMULSION OF
ALKENYL SUCCINIC
ANHYDRIDE (ASA) IN
3 |33443:|9917/DELNP/2014 |12/06/2013 |12/06/2012 AN AQUEOUS ROQUETTE FRERES |14/08/2015 DELHI
SOLUTION OF A
CATIONIC STARCHY
MATERIAL, EMULSION
OBTAINED AND USE

THEREOF
POWER SUPPLY TOYOTA JIDOSHA

4 |334434|10634/DELNP/201524/06/2013 |24/06/2013 DEVICE KABUSHIK| KAISHA 26/02/2016 |DELHI
ANTI CORROSIVE ZINC

5 |33443€|201617029785 05/03/2015 |05/03/2014 |PRIMER CQATING HEMPEL A/S 27/01/2017 |DELHI

COMPOSITIONS

WIND POWER PLANT
AND WIND POWER WOBBEN

6 |334441/6506/DELNP/2012 |27/01/2011 |27/01/2010 PLANT TOWER PROPERTIES GMBH 10/01/2014 DELHI
SEGMENT
MULTIPHASE
CONTACT AND

7 |33444%|475/DELNP/2013  |20/04/2011 (19/07/2010 DISTRIBUTION CHEVRON U.S.A. INC.|14/11/2014 |DELHI

APPARATUS FOR
HYDRO PROCESSING

PRINTING MATERIAL
CARTRIDGE AND SEIKO EPSON
8 |334444|11361/DELNP/2012|02/09/2011 |03/09/2010 PRINTING MATERIAL | CORPORATION 12/02/2016 DELHI

SUPPLY SYSTEM

SYSTEMS AND
METHOD FOR
TREATING HOLLOW  VNUS MEDICAL
C
9 |33444£|6932/DH.NP/2009 |25/04/2008 |27/04/2007 ANATOMICAL TECHNOLOGIES, LLC 18/06/2010 DELHI
STRUCTURES

The Patent Office Jonal No. 12/2020 Dated 20/03/2020 15551



10

11

12

13

14

15

16

17

18

19

20

33444€|10833/DELNP/2012(17/06/2011

33444¢ 820/DEL/2007  |16/04/2007
334454 2718/DELNP/2012 |16/09/2010
33445 4014/DELNP/2009 20/07/2007
33445€ 1899/DEL/2011 28{%{ 3211
334458 |3911/DELNP/2013 17/11/2011
334461 |2700/DELNP/2014 06/12/2012

334462|11188/DELNP/2013|28/06/2012

33446%|10316/DELNP/2012|22/03/2011

334464|201617043260 01/06/2015
18/02/2013
C
33446%|452/DEL/2013 14:29:42

17/06/2010

30/09/2009

28/12/2006

26/11/2010

09/12/2011

12/07/2011

01/10/2010

25/06/2014

CUTTING INSERT FOR [ TUNGALOY
THREADING CORPORATION

ENERGY GENERATION

DEVICE WITHOUT

ﬁ“NDYUI;L%EbFOR USE IN BHATIA
AGRICULTURE, RAMESHWAR LAL
DOMESTIC AND

OTHERS

ROTATION ANGLE

DETECTING DEVICE

FOR DETECTING THE |NIPPON SEIKI CO.,
ROTATION ANGLE OF |LTD.

A DETECTION TARGET

MEMBER

METHOD AND SYSTEM
FOR BINOCULAR
STEROSCOPIC
SCANNING
RADIOGRAPHIC
IMAGING

AN IMPROVED
PROCESS FOR
PRODUCING 3(1-
AMINOETHYL)

LIMITED

PHENYL ALKYL/ARYL Jubilant Generics
SULFONATE AN Limited
INTERMEDIATE OF

RIVASTIGMINE OF

PHARMACEUTICALLY

ACCEPTABLE SALTS

THEREOF

CONNECTION OF TWO EMITEC

EXHAUST GAS GESELLSCHAFT FR
TREATMENT DEVICE TO [EMISSIONSTECHNOLO
EACH OTHER GIE MBH

MODIFIED RELEASE
COATINGSFOR
OPTICALLY CLEAR FILM

DEVICE FOR
TRANSFERRING A
METALLURGICAL
MATERIAL

Eastman Performance
Films, LLC

SMS CONCAST
ITALIA SPA

TOYOTA SHATAI

VEHICLE SEAT KABUSHIKI KAISHA

PROCESS FOR THE
PRODUCTION OF A
DIPEPTIDE
DERIVATIVE

HYBRID QUARTER
MODULE DESIGN FOR
FRONT UNDERRUN
PROTECTION DEVICE

DSM IP ASSETS B.V.

SABIC GLOBAL

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

NUCTECH COMPANY

TECHNOLOGIES B.V.

03/10/2014

07/11/2008

11/09/2015

26/03/2010

11/01/2013

21/11/2014

20/02/2015

02/01/2015

05/09/2014

31/03/2017

29/08/2014

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

15552



21

22

23

24

25

26

27

28

29

30

31

32

33

34

33447(C 201614029538

33447£|984/DEL/201L

30/08/2016
17:16:43

05/04/2011
16:29:06

33447€|10217/DELNP/2015|20/06/2014

33447¢|561/DEL/2015

334482 |6456/DELNP/2013

33448€|6189DELNP/2010

334487/201617031846

33448¢€|3809/DELNP/2010

33448¢€ 201617012660

33449(|2070/DELNP/2012

26/02/2015
17:05:22

11/01/2012

11/03/2009

31/03/2015

25/06/2008

13/10/2014

16/09/2010

334491|10843/DELNP/2013|19/06/2012

33449:|1872/DELNP/2015

33486 |7969/DELNP/2013

334497|4938/DELNP/2014

28/08/2013

08/02/2012

07/11/2012

31/08/2015

17/05/2010

21/06/2013

28/02/2014

14/01/2011

11/03/2008

02/04/2014

31/10/2007

17/10/2013

16/09/2009

30/06/2011

07/09/2012

18/02/2011

25/01/2012

ROTATING ELECTRIC |SUZUKI MOTOR 14/04/2017

MACHINE CORPORATION
MURATA
WINDING UNIT MACHINERY, LTD. 27/04/2012
METHOD FOR
MANUFACTURING
FROZEN COOKED NISSHIN FOODS INC. |05/02/2016
NOODLES
COATING METHOD
AND COATING DEVICE ‘é';ERISD-(I—)EREAI\'ﬂON 13/11/2015
FOR METAL STRIP
ANTIBODY
MOLECULES WHICH UCB PHARMA S.A. 19/12/2014

BIND IL 17A AND IL
17F

SYSTEM AND METHor HEALTH RESEARCH
INC.,THE RESEARCH

FOR ROBOTIC

SURGERY FOUNDATION OF

SIMULATION STATE UNIVERSITY
OF NEW YORK

MAGNETIC COUPLING [SIEMENS
COUPLING ASSBMBLY |AKTIENGESELLSCHA |13/01/2017

25/11/2011

AND METHOD FT
SAMPLE AKONNI
PREPARATION DEVICE BIOSYSTEMS 11/11/2011
METHOD FOR
PRODUCING
FLUORINATED ARKEMA FRANCE 31/08/2016
COMPQUNDS
BRIDGESTONE
RUBBER CRAWLER CORPORATION 21/08/2015
ESTERS FOR
TREATMENT OF JOHNSON&
OCULAR JOHNSON VISION 13/05/2016
INFLAMMATORY CARE INC.
CONDITIONS
COATED ARTICLE
WITH LOW E COATING
HAVING ABSORBING
LAYERS FOR LOW GUARDIAN GLASS,
FILM SIDE LLC 07/08/2015
REFLECTANCE AND
LOW VISIBLE

TRANSMISSION
A WET SCRUBBER FOF/GENERAL ELECTRIC

CLEANING AN TECHNOLOGY 12/12/2014
EFFLUENT GAS GmbHe

METHOD FOR

CONTROLLING A SIEMENS

COOLING PROCESS OI|AKTIENGESELLSCHA |20/03/2015
TURBINE FT

COMPONENTS

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI
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35

36

37

38

39

40

41

42

43

44

45

33449¢€|197/DELNP/2014

33450(|4376/DELNP/2014

334502 201711029772

33450€|4001/DELNP/2011

334507|4975/DELNP/2012

334511|828/DEL/2009

33451%|201717018592

33451£|1313/DEL/2010

33451¢€|4250/DELNP/2012

33451€|8621/DELNP/2010

33452(|6908/DELNP/2015

21/05/2012

09/01/2013

22/08/2017
20:00:33

11/11/2009

04/01/2011

21/04/2009
16:06:17

30/10/2015

04/06/2010
17:05:59

16/11/2010

11/03/2009

11/02/2014

27/06/2011

19/01/2012

09/12/2008

26/02/2010

23/04/2008

31/102014

18/11/2009

06/06/2008

26/02/2013

REDUCED COLOR
EPOXIDIZED ESTERS
FROM EPOXIDIZED
NATURAL FATS AND
OILS

COMMON RAIL
INJECTION SYSTEM
FOR AN INTERNAL
COMBUSTION ENGINE

DECONTAMINANT
COMPOSITION FOR
TOXIC CHEMICALS

AUTOMATIC
ANALYZER

DEVICE FOR
MEASURING A
PARTICLE
CONCENTRATION IN
MOTOR VEHICLE
EXHAUST GASES

ELECTROMAGNETIC
FUEL INJECTOR FOR
GASEOUS FUELS WITH
ANTIWEAR STOP
DEVICE

SIX MEMBERED RING
BENZO DERIVATIVES
AS DPP 4 INHIBITOR
AND USE THEREOF

AN ANTENNA

HOT-ROLLED STEEL
SHEET AND METHOD
FOR PRODUCING SAID
HOT-ROLLED STEEL
SHEET

CONDUIT DUCT FOR
SETTING UP A
SEALING OF AN
OPENING

ORAL CARE
COMPOSITIONS

ARCHER DANIELS
MIDLAND COMPANY

CONTINENTAL
AUTOMOTIVE GMBH

CHAIRMAN,

DEFENCE RESEARCFH

& DEVELOPMENT
ORGANISATION

HITACHI HIGH-
TECHNOLOGIES
CORPORATION

ROBERT BOSCH
GMBH

MAGNETI MARELLI
S.p.A

EAST CHINA
UNIVERSITY OF
SCIENCE AND
TECHNOLOGY,SHAN
GHAI INSTITUTE OF
MATERIA MEDICA
CHINESE ACADEMY
OF SCIENCES

THE DIRECTOR
GENERAL DEFENCE
RESEARCH &
DEVELOPMENT
ORGANIZATION
[DRDO]

NIPPON STEEL
CORPORATION

HAUFF TECHNIK
GMBH & CO. KG

JOHNSON &
JOHNSON
CONSUMER INC.

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

05/06/2015

20/02/2015

01/03/2019

06/04/2012

25/09/2015

31/08/2016

17/11/2017

19/04/2013

13/12/2015

04/10/2013

11/12/2015

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

15554



46

47

48

49

50

51

52

53

54

55

56

57

58

59

334521|2777/DELNP/2014

334522|9125/DELNP/2010

334525 |1569/DELNP/2012

334529 |8326/DELNP/2014

334531201711001857

33453£|2537/DELNP/2010

33453€(3626/DELNP/2013

33453¢€|201617032016

33454£|201617027157

33454¢&|9298/DELNP/2012

33454¢|2676/DEL/2015

33455(|864/DELNP/2012

334564|4429/DELNP/2010

26/09/2012

23/06/2009

21/08/2010

19/03/2013

17/01/2017
18:46:36

01/09/2008

28/10/2011

23/03/2015

04/03/2015
06/04/2011
27/08/2015

21:57:30

11/08/2009

18/12/2008

334567|10128/DELNP/2014 |30/05/2013

26/09/2011

24/06/2008

26/08/2009

19/03/2012

14/09/2007

28/10/2010

21/03/2014

05/03/2014

09/04/2010

11/11/2014

11/08/2009

19/12/200

31/05/2012

HYBRID CONSTANT
REGIONS

A REINFORCED WIND
TURBINE BLADE

CHUNKS-IN-JELLY FOOD
COMPOSITIONS HAVING
AN APPEALING
APPEARANCE

CARBOHYDRATE
GLYCOLIPID
CONJUGATE VACCINES

A LUBRICATING
GREASE
COMPOSITION AND A
PROCESS FOR

PREPARING THE SAME

HYPERSPECTRAL
IMAGER

PROCESS FOR
POLYLACTIC ACID
PRODUCTION USING
MONASCUS

A METHOD IN A
NETWORK
CONTROLLER/USER
EQUIPMENT FOR
COMMUNICATING IN
A WIRELESS
NETWORK

ARMATURE CORE
ARMATURE AND
ELECTRIC MOTOR

VENTILATION
MEMBER-

PUMP DEVICE

INKJET RECORDING
DEVICE AND
PRINTING HEAD

A METHOD FOR
PREPARING A PRE
FORM

IMMUNOGENIC
COMPOUNDS

COMPRISING HIV GP41
PEPTIDE COUPLED TGO

CRM197 CARRIER
PROTEIN

JN BIOSCIENCES LLC|27/02/2015

BLADENA
SOLUTIONS APS

SocitdesProduitsNestISA

MAX PLANCK
GESELLSCHAFT ZUR
RDERUNG DER
WISSENSCHAFTEN

E. V.,
AL BASEL

M/s Siddharth Grease ¢

Lubes Pvt. Ldl.

CASCADE
TECHNOLOGIES
HOLDINGS LIMITED.

TOTAL RESEARCH &
TECHNOLOGY
FELUY SA

HUAWEI
TECHNOLOGIES CO.
LTD.

MITSUBA
CORPORATION

NITTO DENKO
CORPORATION

DANFOSS A/S
HITACHI
INDUSTRIAL
EQUIPMENT
SYSTEMS CO., LTD.

VESTAS WIND
SYSTEMS A/S

INNAVIRVAX

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

UNI VERE

02/03/2012

22/05/2015

31/08/2016

20/07/2018

20/01/2012

17/06/2016

13/01/2017

31/08/2016

18/07/2014

13/05/2016

10/07/2015

20/12/2013

21/08/2015

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

15555



60

61

62

63

64

65

66

67

68

69

70

33456€(7017DELNP/2014

334571|579/DEL/2012

334572|385/DELNP/2014

334574|589/DEL/2011

334577|5743/DELNP/2011

33457€|5326/DEINP/2011

334581 |7043/DELNP/2014

334582 |2515/DEL/2008

33458%|3451/DELNP/2014

33458€(201811036634

33459(|493/DEL/2013

STORAGE STABLE
LIQUID DISHWASHING
DETERGENT

25/01/2013 |02/02/2012 CONTAINING BASF SE
PROTEASE AND

AMYLASE

DOUBLE-DECK
ELEVATOR AND

01/03/2012 INTER-CAGE

14:33:26 09/03/2011 DISTANCE HITACH LTD.
ADJUSTMENT

METHOD THEREFOR

HEWLETT PACKARD
22/07/2011 |22/07/2011 :\I/\llgéFJMRECORDlNG DEVELOPMENT
COMPANY L.P.

04/03/2011 SAFETY SYSTEM FOR '(’)\'IP'TAE'\('::L\',\%'LTOUJYE
16:30:58 VEHICLES

KANPUR

'SYSTEM FOR
COUPLING A WEAR
ELEMENT TO AN
ADAPTER FOR
05/02/2010 |06/02/2009 EXCAVATORS AND METALOGENIA, S.A.
SIMILAR MACHINERY,
AND COMPONENTS

THEREOF'

JOHN PHILLIP

10/12/2009 |10/12/2008 |LATCHES CHEVALIER

SUSPENSION
FORMULATIONS OF

22/04/2008 |23/04/2007 |INSULINOTROPIC
PEPTIDES AND USES
THEREOF

SHELF SUPPORT SYSTE!
06/11/2008 19/12/2007 AND A METHOD FOR KEWAUNEE SCIENTIFIC
13:04:10 MOUNTING A SHELF CORPORATION

MEMBER

ALBUMIN BINDING
ANTIBODIES AND
09/11/2012 |11/11/2011 BINDING FRAGMENTS UCB PHARMA S.A.

THEREOF

DEVICE AND PROCESS

FOR CONVERTING MAHABIR
CARBON DIOXIDE TO |MOHANLAL
FUEL IN A CEMENT SHARMA
PLANT

DETECTION OF BTX
VAPORS BASED ON
METAL -
21/02/2013 TETRAPHENYLPORPH
11:20:44 YRIN AMITY UNIVERSITY
FUNCTIONALIZED
CABON NANOTUBE
COMPOSITE SENSORSE

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

INTARCIA
THERAPEUTICS, INC.

28/09/2018
10:57:32

10/04/2015

17/07/2015

02/01/2015

07/09/2012

07/12/2012

31/08/2012

06/05/2016

17/07/2009

05/06/2015

26/10/2018

29/08/2014

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

15556



DEVICE FOR FILLING
334591|1123/DELNP/2012 (30/06/2010 |09/07/2009 |MULTIPLE SANDBAGS |Joseph HARTLEY 10/04/2015 DELHI

AT A TIME
. 10/10/2011 STEAM TURBINE KABUSHIK| KAISHA
334502 3000/DEL/2011 12 020 197102010 STEAY s 11/01/2013 |DELHI
DIFFERENTIAL
33459¢ 1815/DEL/2009 22{22{3209 19/09/2008 |VIBRATION CONTROL gg%ﬁﬁhELECTR'C 07/05/2010 | DELHI
-54: FOR WIND TURBINES
CREEP OPTIMIZED
33460C 8774/DELNP/2013 0310412012 13/04/2011 | ot OFTIMIZ DSM IP ASSETS B.V. 19/12/2014 DELHI
APPARATUS AND
METHODS FOR SELF
BIASING
DIFFERENTIAL
SIGNALING ATI TECHNOLOGIES

33460¢%|4005/DELNP/2010 |26/11/2008 |06/12/2007 03/02/2012 |DELHI

CIRCUITRY HAVING ULC
MULTIMODE OUTPUT
CONFIGURATIONS

FOR LOW VOLTAGE
APPLICATIONS

METHODS AND CORNING
334607|1453/DELNP/2011 |28/08/2009 |30/08/2008 |DEVICES FOR FLUID 09/12/2011 |DELHI
INCORPORATED
HANDLING
UNICHARM
33461C|9285/DELNP/204 |25/04/2013 |27/04/2012 |DISPOSABLE DIAPER 31/08/2016 |DELHI

CORPORATION
CERIA ZIRCONIA

ALUMINA TREIBACHER
33461411339/DELNP/2013 12/06/2012 01/07/2011 COMPOSITION WiTH || SEIBECHER 30/01/2015 DELHI

ENHANCED THERMAL

STABILITY

A ONCE-THROUGH

33461€|9128DELNP/2012 |08/02/2011 (31/03/2010 EVAPORATOR FOR 'I(?EE(I_“,\IHEI\RlétCI)EI(_“;\E(%I—rEl!)% 12/02/2016 DELHI
STEAM GENERATION

NOVEL EPISULFIDE

COMPOUND AND MITSUBISHI GAS
334621/201717036910  |01/03/2016 31/03/2015 OPTICAL MATERIAL  CHEMICAL 15/12/2017 |DELHI
COMPOSITION COMPANY INC.
CONTAINING SAME
ACHARYA
334622 2491/DEL/2010  20/10/2010 SUN TRACKER BALKRISHNA 08/07/2011 DELHI

DISCIPLE OF SWAMI
SHANKER DEV

SPRAY OXIDATION

PROCESS FOR ARCHER DANIELS
PRODUCING2, 5 MIDLAND
33462€|2318/DELNP/2014 |28/08/2012 (31/08/2011 |[FURANDICARBOXYLI |COMPANY,THE 13/03/2015 DELHI
C ACID FROM UNIVERSITY OF
HYDROXYMETHYLFU KANSAS
RFURAL
HERBICIDAL
33463C|4374/DELNP/2013 (18/10/2011 (22/10/2010 |[COMPOSITION EL'ISHH:RI'_A\TSDANGYO 21/11/2014 |DELHI

The Patent Office Jonal No. 12/2020 Dated 20/03/2020 15557



APPARATUS AND
METHODS FOR
TREATING ROOT
CANALS OF TEETH

OLIGOMERIZATION OF
ALPHA OLEFINS
USING
METALLOCENE-SSA

334631 |9234/DELNP/2008 |19/04/2007 |20/04/2006 Sonendo, Inc. 27/03/2009 |DELHI

CATALYST SYSTEMS | CHEVRON PHILLIPS

334632 9979/DELNP/2011 15/06/2010 16/06/2009 S TALYST SYSTE gga\gf’\/x . 01/02/2013 |DELHI
RESULTANT
POLYALPHAOLEFINS
TO PREPARE
LUBRICANT BLENDS
WING FOR A
334637 1651/DEL/2011  Y9/06/2011 14 50619010 |COMMERCIAL MAN TRUCK & BUS  |57/09/2013 DELHI
15:52:51 AG
VEHICLE
. 24/08/2012 TRACTOR UNIT AND _|SEIKO EPSON
334642 26DIDEL/2012 24002012 I30/08/2011 | TRACTOF SR SO 14/02/2014 DELHI
METHODS AND
APPARATUS
RELATING TO
WIRELESS TERMINAL QUALCOMM
334645 5649/DELNP/2008 10/01/2007 11/01/2006 (517253 TERM O tep  26/09/2008 DELHI
GENERATION.
TRANSMISSION,
AND/OR USE
MESOPOROUS SILICAS
AND METHOD FOR .
33464€ 201817040206 29/03/2017 22/04/2016 NP METHOD K SIL'INNOV SCRL 08/02/2019 DELHI
THEREOF
oW NOISE TELEFONAKTIEBOLA
33464¢5942/DELNP/2014 25/01/2013 01/02/2012 GET L M ERICSSON 26/06/2015 DELHI
AMPLIFIER
(PUBL)
SIEMENS

33465C 9318/DELNP/2013 20/06/2012 05/07/2011 COMMAND AND AKTIENGESELLSCHA 23/01/2015 DELHI
ALERT DEVICE AX

METHODS FOR THE

EXPRESSION OF

334652|10500/DELNP/2015|17/04/2014 |17/04/2013 NUMAFERM GMBH, [12/02/2016 DELHI

PEPTDES AND

PROTEINS

CONTACT SENSING |[TOYOTA JIDOSHA
33465€|10542/DELNP/2015|20/05/2014 |21/05/2013 DEVICE KABUSHIKI KAISHA 19/02/2016 |DELHI

DEIMMUNIZED SERUM
BINDING DOMAINS

334657/10076/DELNP/2013|16/05/2012 |21/05/2011 |AND THEIR USE FOR |MACROGENICS INC. |24/06/2016 |DELHI
EXTENDING SERUM

HALF LIFE
EMULSION RESIN TOYO INK SC
COMPOSITION AND HOLDINGS CO.
33465€|201617036763 01/04/2015 |02/04/2014 METHOD EOR LTD. TOYOCHEM CO. 24/03/2017 |DELHI

PRODUCING SAME LTD.

The Patent Office Jonal No. 12/2020 Dated 20/03/2020 15558



96

97

98

99

33460 |6722/DELNP/2014

334662 |5185/DELNP/2013

33466%|6746/DELNP/2012

334664|5777/DEINP/2013

100 |33466% |4873/DELNP/2012

101 [33466€ |9754/DELNP/2012

102 (334667(201617038104

103(33466¢€|201617030360

104(33467(C|201717011161

105(334671|2207/DEL/2012

25/01/2013

08/12/2011

23/02/2011

29/12/2011

13/12/2010

03/05/2011

11/05/2015

27/02/2015

30/09/2015

17/07/2012
15:56:42

26/01/2012

16/12/2010

26/02/2010

29/12/2010

24/12/2009

12/05/2010

22/05/2014

10/03/2014

30/09/2014

22/07/2011

COMBINED

THERAPEUTIC USE OF IMMAGO

ANTIBODIES AND
ENDOGLYCOSIDASES

PHOTOCHROMIC
COMPOUNDS AND
COMPOSITIONS

POLYSACCHARIDE
PRODUCTS WITH
IMPROVED
PERFORMANCE AND
CLARITY IN
SURFACTANT BASED
AQUEOUS
FORMULATIONS AND
PROCESS FOR
PREPARATION

INACTIVATED
POLIOVACCINE

LEAF SPRING DEVICE
HAVING EYE, LEAF
SPRING DEVICE
MANUFACTURING
METHOD, AND SHOT
PEENING APPARATUS

IMPROVED DELIVERY

BIOSYSTEMS LTD

TRANSITIONS
OPTICAL INC.

HERCULES
INCORPORATED

THE SECRETARY OF
STATE FOR HEALTH

NHK SPRING CO.,
LTD.,SUMIHATSU
CO,,LTD

NOKIA SOLUTIONS

OF SHORT MESSAGES AND NETWORKS OY

REFRIGERATING
MACHINE OIL AND
WORKING FLUID
COMPOSITION FOR
REFRIGERATING
MACHINES

HYDROTREATING
CATALYST, METHOD
FOR PRODUCING THE
CATALYST, AND
HYDROTREATING
PROCESS F&
HYDROCARBON OIL
USING THE CATALYST

COATED METAL
SHEET FOR
AUTOMOBILE
EXCELLENT IN RUST
RESISTANCE IN LOW
TEMPERATURE
RUNNING
ENVIRONMENTS

RAILWAY
SIGNALLING SYSTEM
AND ON-BOARD
SIGNALLING SYSTEM

JX NIPPON OIL &
ENERGY
CORPORATION

NIPPON KETJEN CO.,
LTD.

NIPPON STEEL
CORPORATION,NPP
ON PAINT
INDUSTRIAL
COATINGS CO. LTD.

HITACHI, LTD.

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

22/05/2015

13/05/2016

14/02/2014

05/12/2014

25/09/2015

29/01/2016

10/02/2017

30/12/2016

15/09/2017

25/09/2015

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

15559



MICRORNA

COMPOUNDS AND REGULUS
106 (33467%|9840/DELNP/2013 |25/04/2012 |25/04/2011 [METHODS FOR THERAPEUTICS INC 27/05/2016 |DELHI
MODULATING MIR 21
ACTIVITY
SELF MICRG

EMULSIFYING ORAL
PHARMACEUTICAL
107 |33467€|9210/DELNP/2011 |27/04/2010 27/04/2009 |COMPOSITION OF INNOPHARMAX, INC. |18/01/2013 DELHI
HYDROPHILIC DRUG
AND PREPARATION
METHOD THEREOF
26/06/2014 SOLID DYE
108|33468(C|1722/DEL/2014 20:08'57 01/08/2013 PREPARATIONS SYMRISE AG 19/06/2015 |DELHI
HIGH EFFICIENCY
PROCESSES FOR OLEFIM
ALKYNES AND
109 (334689 |628/DELNP/2015 12/08/2013 |21/08/2012 |HYDROGENCO UOP LLC 26/06/2015 |DELHI
PRODUCTION FROM
LIGHT HYDROCARBONS
SUCH AS METHANE

GENERIC USB MICROSOFT
110(33469z|1036/DEL/2005 26/04/2005 |29/04/2004 DRIVERS TECHNOLOGY 31/08/2007 |DELHI
LICENSING, LLC
GLANCEABLE MICROSOFT
111|33469%|1613/DEL/2003 26/12/2003 |03/01/2003 [INFORMATION TECHNOLOGY 30/12/2005 |DELHI

SYSTEM AND METHOCL LICENSING, LLC

STRAIN HAVING
ENHANCED L- VALINE
PRODUCTIVITY AND |CJ CHEILJEDANG

112(334697|7107/DELNP/2015 |05/03/2014 |11/03/2013 L- VALINE CORPORATION 31/08/2016 |DELHI
PRODUCTION
METHOD USING SAME
HYBRID

113(33469€|3412/DELNP/2011 |06/11/2009 |07/11/2008 REINFORCEMENT ZEPHYROS, INC. 30/03/2012 |DELHI
STRUCTURE
SPATIAL SCALABLITY
IN 3D SUB-BAND MICROSOFT

114|33469¢|1788/DEL/2005 11/07/2005 |13/07/2004 DECODING OF TECHNOLOGY 31/08/2007 |DELHI
SDMCTRENCODED LICENSING, LLC
VIDEO

VACUUM-INSULATED
GLASS WINDOWS CORNING
115(33470C|3344/DELNP/2011 |04/11/2009 |05/11/2008 WITH GLASS-BUMP INCORPORATED 30/03/2012 |DELHI

SPACERS

METHOD AND
ELECTRONIC SYSTEM
FOR THE AUTOMATIC
MANAGEMENT OF
116(33470z|7472/DELNP/2013 |08/03/2012 |11/03/2011 [THE ENERGY PIAGGIO & C. S.P.A. |02/01/2015 DELHI
AUTONOMY OF A
VEHICLE
PARTICULARLY OF
ELECTRIC VEHICLES

The Patent Office Jonal No. 12/2020 Dated 20/03/2020 15560



117(33470%|4836/DELNP/2010

118334704 |8639/DELNP/2012

119|33470%& |5020/DELNP/2010

120334707 2161/DEL/2011

121 (33470€|5899/DELNP/2011

122|33471%|2683/DELNP/2013

123|334717|9038/DELNP/2010

124|33471€ |4306/DELNP/2015

125|33472€|201617036590

126 (33472€|5401/DELNP/2010

127/33473(C|201713008888

19/12/2008

15/03/2011

26/01/2009

29/07/2011
16:23:45

22/01/2010

27/09/2011

29/06/2009

12/12/2012

01/04/2015

23/01/2009

21/05/2010

19/12/2007

15/03/2011

06/02/2008

31/08/2010

02/02/2009

27/09/2010

27/06/2008

12/12/2012

01/04/2014

23/01/2008

PARTICLE ANALYSIS
IN AN ACOUSTIC
CYTOMETER

BUMPER STRUCTURE

METHOD FOR MAKING
A HEATING ELEMENT

BY DEPOSITING THIN
LAYERS ONTO AN
INSULATING
SUBSTRATE, AND

RESULTING ELEMENT
METHOD OF BONDING

DISSIMILAR METAL
MATERIALS AND
BONDED BODY OF
DISSIMILAR METAL
MATERIALS

WORK VEHICLE

CUTTING INSERT AND

CUTTING TOOL

HIGH EFFICIENCY
COMPUTED
TOMOGRAPHY

EXPANSION
RADIATOR FOR A
HERMETICALLY

CLOSED ELECTRICAL

TRANSFORMER
OXIDATION OF

COPPER IN A COPPER

ETCHING SOLUTION
BY THE USE OF

OXYGEN AND/OR AIR

AS AN OXIDIZING
AGENT

TOBACCO SMOKE
FILTER

AN INGENIOUS
SMARTPHONE
APPLICATION-
MEDIATED ONLINE
SECURITY SYSTEM
FOR SECURE
ATM/CREDIT/DEBIT
CARD/ONLINE
FINANCIAL

TRANSACTIONS AND

ITS WORKING
PROTOCOL

LOS ALAMOS
NATIONAL
SECURITY, LLC

TOYOTA JIDOSHA
KABUSHIKI KAISHA

H.E.F.

SUZUKI MOTOR
CORPORA'ION

YANMAR CO., LTD.

TUNGALOY
CORPORATION

JARISCH Wolfram R.

SIEMENS

03/02/2012

28/03/2014

03/02/2012

04/10/2013

07/12/2012

27/05/2016

24/07/2015

AKTIENGESELLSCHA |16/10/2015

FT

SIGMA
ENGINEERING AB

FILTRONA
INTERNATIONAL
LIMITED

SURINDER SINGH

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

24/03/2017

18/11/2011

02/06/2017

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

15561



128(334731|11357/DELNP/2012|22/08/2011

129|334735|201717047063

130|33473€/201617000640

131334737 5586/DELNP/2013

132|33473€|1655/DEL/2013

133|33474(C|4673/DELNP/2015

134(334747/6674/DELNP/2012

135(33475C|2276/DELNP/2012

136(334751|2017170D445

137(334754|1912/DEL/2011

138(33475€|6636/DELNP/2007

139334757 /3922/DEL/2012

17/06/2016

25/07/2014

20/12/2011

03/06/2013
12:51:11

20/12/2013

31/01/2011

05/02/2010

21/12/2015

06/07/2011
15:29:31

06/03/2006

19/12/2012
15:09:00

27/10/2010

19/06/2015

05/08/2013

23/12/2010

06/06/2012

27/12/2012

02/02/2010

14/09/2009

31/12/2014

23/07/2010

09/03/2005

21/12/2011

MITSUBISHI HEAVY

Eégﬁ:%;ﬁéﬁ pevice NDUSTRIES ENGINE
& TURBOCHARGER,

FOR DIESEL ENGINE LTD.

PROCESS FOR
PREPARING AN
ACRYLOYLOXYSILAN
E

MAGNETIC OR
MAGNETISABLE
PIGMENT PARTICLES
AND OPTICAL EFFECT
LAYERS

VACUUM
INTERRUPTER ABB SCHWEIZ AG

ARRANGEMENT FOR A
CIRCUIT BREAKER

PROCESS FOR
ELECTRIC BONDING
OF AN ALUMINIUM
WIRE

PREPARATION OF
POLY ALPHA 13

DOW CORNING
CORPORATION

SICPA HOLDING SA

HANNING ELEKTRO-
WERKE GMBH & CO.
KG

E. |. DU PONT DE

GLUCAN ESTERS AND IC\II(E)I\I\//IIIODXEN? AND
FILMS THEREFROM

A SOLENOD VALVE

COMPRISING AN

ELECTROMAGNET  |ASCO JOUCOMATIC

CONSISTING OF A
FLAT MOVEABLE
CORE

METHOD AND SYSTEN
FOR IDENTIFYING A
TERMINAL

METHOD FOR

BREAKING AN INNER |SAINT GOBAIN
SHAPE OUT OF A GLASS FRANCE
GLASS SHEET

NON-PERMANENT

MAGNET ELECTRIC

MACHINE HAVING GENERAL ELECTRIC
HIGH POWERDENSITY |COMPANY

AND HIGH

EFFICIENCY

A METHOD OF
CONFIGURING A
COMMUNICATION
DEVICE

SA

ZTE CORPORATION

NOKIA
TECHNOLOGIES OY

DR. ING. H.C.F.
FOLDING TOP FORA |PORSCHE
CONVERTIBLE

FT

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

AKTIENGESELLSCHA

05/09/2014

29/06/2018

08/07/2016

05/12/2014

13/02/2015

27/11/2015

07/02/2014

21/08/2015

17/11/2017

04/10/2013

21/09/2007

01/08/2014

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

15562



140|33476%|201717011213

141|334767|2972DEL/2012

142334772 |5972/DELNP/2011

143|33478E|2108/DEL/2014

144|33478€|129/DELNP/20@

145|33478¢€|201717019305

146 |334790 |3731/DEL/2011

147 |334792 |201711037601

148|33479%|3866/DEL/2011

14933479t |3316/DEL/2015

08/10/2015 |14/10/2014

24/09/2012
21:36:07 30/09/2011

17/12/2009 |07/01/2009

24/07/2014
20:17:31

22/06/2006 |(01/07/2005

25/11/2015 |03/12/2014

20/12/2011
14:18:31

24/10/2017
18:15:42

29/12p011
15:27:55 30/12/2010

14/10/2015
18:51:14

PROCESS FOR THE
PREPARATION OF 5
BROMO-1,2,3
TRICHLOROBENZENE

CYCLOMETALLATED
TETRADENTATE PT(ll)
COMPLEXES
COMPRISED OF ONE
OR TWO IMIDAZOLE
RINGS WITH A
TWISTED ARYL
GROUP BONDED TO N
1

CLIMBING AID

STRIP FOR
MEASURING OXIDES
OF NITROGEN

PLAYBACK SYSTEM
FOR
SYNCHRONOUSLY
MANAGING
GRAPHICS, AUDIO,
AND VIDEO
MULTIMEDIA
OBJECTS

DEVICE AND METHOD
FOR PASTILLATING A
FLOWABLE PRODUCT

NITROFURFURYL
SUBSITITUTED PHENYL
LINKED PIPERIDING-
OXADIAZOLINE
CONJUGATES AS ANT
TUBERCULAR AGENTS
AND PROCESS FOR THE
PREPARATION THEREOF

A PROCESS FOR
SYNTHESIS OF COPPER
CHROMITE
NANOPARTICLES

ENABLING HANDOFF
FOR MULTIPLE
PACKET DATA
NETWORK
CONNECTIONS

A PROCESS FOR
PREPARING
PICKERING
INTERFACIAL
CATALYST AND ITS
APPLICATION
THEREOF

SYNGENTA
PARTICIPATIONS AG 15/09/2017

UNIVERSAL DISPLAY
CORPORATION 01/08/2014

GUINEY, STEPHEN
RAYMOND

DIRECTOR GENERAL
DEFENCE RESEARCFH

03/02/2012

& DEVELOPMENT _ 29/01/2016
ORGANISATION

MICROSOFT

TECHNOLOGY 20/06/2008

LICENSING, LLC

IPCO Germany GmbH, |15/09/2017

COUNCIL OF
SCIENTIFIC &
INDUSTRIAL
RESEARCH

21/06/2013

CHAIRMAN, DEFENCE
RESEARCH AND

DEVELOPMENT 26/04/2019
ORGANISATION
ZTE (USA) INC. 30/11/2012

INDIAN INSTITUTE
OF TECHNOLOGY 21/04/2017
DELHI

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

15563



150(334797|573/DEL/2009

15133479¢€|8400/DELNP/2014

152334803 |7676/DELNP/2012

153|33480%£ |1428/DELNP/2014

154|334807|407/DEL/2011

155/33480¢ |8008/DELNP/2011

156 (33481z(3921/DELNP/2011

157334814 |6253/DELNP/2015

158 (33481¢€|8209/DELNP/2012

159(334821|8573/DELNP/2014

160(33482%|201717045837

161/334824/201617040045

162 |33482¢E|766/DEL/2007

24/03/2009
16:25:41

12/03/2013

31/03/2011

25/07/2012

17/02/2011
14:58:25

16/03/2009

29/10/2009

30/01/2014

04/03/2011

28/03/2013

04/10/2016

09/06/2015

08/04/1997

07/04/2008

15/03/2012

31/03/2010

01/08/2011

16/03/2009

29/10/2008

30/01/2013

08/03/2010

30/03/2012

06/10/2A.5

27/06/2014

10/04/1996

SYSTEMS AND
METHODS INVOLVING
VARIABLE SPEED
GENERATORS

COMPOSITIONS AND
METHODS FOR
TREATMENT OF PAIN

FIBROUS INSULATION

BLOCK AND

CONSTRUCTION

GENERAL ELECTRIC
COMPANY

PRINCETON
BIOTECHNOLOGY
CORPORATION

NIPPON STEEL

METHOD FOR HEATED | CORPORATION

FURNACE SURFACE
LINING USING SAME

CELL CAPTURE

SYSTEM AND METHOLC |DENOVO SCIENCES

OF USE

SELECTIVE

DETECTION AND
ANALYSIS OF SMALL
MOLECULES

MOBILE NETWORK
OPTIMIZATION

DRAIN OF AN
INSPECTION

CHAMBER

PROCESS FOR THE
PREPARATION OF A
POLYAMIDE

PACKAGE-CULLING
CONVEYOR SYSTEM
AND METHOD

METHODS FOR
PREPARING SAMPLES
FOR NUCLEIC ACID
AMPLIFICATION

BASE FOR

SUPPORTING
CATALYST AND
CATALYST SUPPORT

CATALYST

COMPONENT FOR THE
PREPARATION OF
NUCLEATED
POLYOLEFINS

A METHOD FOR
GENERATING DATA

CELLSIN A

TELECOMMUNICATIO

NS SYSTEM

JAWAHARLAL
NEHRU
UNIVERSITY,COUNCI
L OF SCIENTIFIC
AND INDUSTRIAL
RESEARCH

NOKIA SOLUTIONS
AND NETWORKS OY
WAVIN B.V.

DSM IP ASSETS B.V.

LAITRAM L.L.C.

LUMORA LTD.

NIPPON STEEL
Chemical & Material
Co., Ltd.

BOREALIS AG

TELEFONAKTIEBOLA
GET LM ERICSSON
(PUBL)

The Patent Office Jonal No. 12/2020 Dated 20/03/2020

24/06/2016

08/05/2015

14/03/2014

30/01/2015

31/08/2016

04/01/2013

27/09/2013

29/07/2016

11/07/2014

15/05/2015

16/03/2018

24/03/2017

03/08/2007

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

DELHI

15564






